215 Re. unauthorised
occupation of

[Shri V. Gopalsamy]
tul day of assassination of Gandhiji,

i.e. on the 30th January. (Interrup-
tians).

MR. DEPUTY CHAIRMAN: That is
all right.

SHRI V. GOPALSAMY: Sir, what
* has happened is that our leader did
not make any statement. What they
did was witnessed by all the passen-
gers, (Interruptigns).*

MR, DEPUTY CHAIRMAN: The last
part of Mr. Gopalsamy’s observations
regarding Ministers will not be record-
ed. Yes, please take your sgeat. (In-
terruptions).

SHRI R. MOHANARANGAM. Sir,
you know that they are in the habit
of exaggerating things and creating
imaginary stories. (Interruptions).
What I want to say is that two per-
sons. .

MR. DEPUTY CHAIRMAN: There is.
no aispute on that point. Please sit
down. Do not record anything on this
matter, Yes Shri Jha,

SHRI R. MOHANARANGAM:*

MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS—Contd,

—

ot fow ww ar (fagR) @ &
qrEe HTE AT Y | §F 187 F W
W A e fyfader &Y afew fd
faer welt =t qua. q@st ot & faame
fe st awesr . (sgaam )

o geawefar T Aifew
® @ w g T EFA g AT
Wl T awar ¢ | fagron A o5
# oxfAma WITH AET RATE )

ot fog wer ey I AT 9@N
ar & ... (zEgW ) o

[RAJYA SABHA ]

Rail Berths by 216
ADMK President

st dto QR0 gFW (ITL W) ¢
qg SEI AMBRT @7 T ...
(Fraaw ) |
st fag wex @ 0 AR L
(sTem ) 1
MR. DEPUTY CHAIRMAN: Do not
record, Mr, Sukul and Mr. Jha

SHRI P. N. SUKUL:*
SHRI SHIVA CHANDRA JHA:*
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*Not recorded.



217 Motio; of Thanks

MR. DEPUTY CHAIRMAN: We
shall now take u> Motion of Thanks on
the President’s ..ddress.

SHRI LLAL KX ADVANI (Madhya
Pradesh): Sir, the President’s Address
is regarded as a very important de-
bate in this Hecuse. On many occa-
siong this issue )yas been raised that at
least one Cabiret Minister must be
present and tocay the Tieasury Ben-
ches are vacant

SHRI HANSRAJ BHARDWAJ:
(Madhya Pradesh): No, no. They are
10t vacant.

SHRI L.AI. K. ADVANI: It is a con-
vention which has been accepted by
the Government that at least one Cabinet
Minister must be present.

SHRI R. RAMAKRISHNAYN (Tamil-
radu): There 11i1ust be somebody on
he muster roll duty.

MR. DEPUTY CHAIRMAN: 1 think
jome Minister must be present in the
Jouse, "

SHRI LAL K. ADVANI: Hardly five
ninutes are left now; Sir, you can ad-
ourn the House.

MR. DEPUTY CHAIRMAN! I have
‘0 announce thtat this debate is to be
:ompleted today. So, the House will
it a little late till we finish with all
he speakers. Secondly, it a Memhber
s called and he is not present in the
Jouse, I am scrry, he will ot be call-
:d again, becaise there is a long list
and we cannct go on repeating the
lames, ,

SHRI LAL K. ADVANI:
he Prime Minister reply?

When will

MR. DEPUTY CHAIRMAN: The
>rime Minister will reply to the debate
omorrow at 5 P.M, Now, Shri Abdul
lehman Sheikh may start and then we
hall adjourn for lunch.

SHRI LAL 1. ADVANI: What about
he presence (f a Cabinet Minister?
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MR. DEPUTY CHAIRMAN;( I have
asked him to bring the Minister. Mr.
Kalp Nath Rai please ask your Min-
isters to follow the conventions of the
House; they should not. be careless and
remain absent, I do agree that thetre
must be somebody present. Now, Shri
Abdul Rehman Sheikh, )
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Hon. Members, 'he republic is passing
through a period of stress.
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The House thep adojurned
tor lunch at one minut, past one
of the clock.

The House reassembled after lunch

at five minutes past two of the clock—

[The Vice-Chairman (Shri R. Rama-
Krishnan) in the Chair]

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): We continue with

the discussion on the Motion of Thanks

on the Presideat’s Address, Shri
Abdul Rehman Sheikh.

S -G GU G L I G (G
15T 4L q139 § TAY 97« {9 &7
gy 4t gxmifaset gater wex fxa
AT QG &1 ST AT YT FI-
AL T TATR AT % Foer ar ¥, oo,
aff, ¥ @t Al & AL A
ufirre STEY METAT GAA GHT ¥l @
Y qFF & weg< Ay feeafediw s e
6 O q<F IS 9T AT qaFT A
graw 71 fased iy M gadi T w
.9 HOLY A ey St & faary
% fuc awqe gi, 39% fau wadde
w FE Hfer A I oW FwAT )
dfps ged aege sam qEf F
AW, FidE wE F g’ "G wq-
fima @1 A% fou frqer sgaq
g1 %33 w43 ¥ ¥T wMAH
FIAT F1ZGT 3. fF 35-36 AT Y
qor & qe T FTE AT W TR
femterny ey wigw e A &
qw F A A & 1 wifge 35
qa & R N 95 4 W g
F Wt § O g s o
F fear w1 gau fregare w4



225 Motion of Thanks

FEAC A WEA 1 AT F AT w2
w3t qr & @ wow wide wr f
faa aeF & ;A A0 Qo WS F
g AT 3N, AT A FATA ANT
feerarrar IR & AR A, geaq
o AR G F ME & W
wqar fef wid, wgf W AR AR
AT AT F FH FA NC AR
agT  uhD AR g§ A w
FFq@ YT F ZF O F ar gy
HIFT W Ug gk w4 gigw & fw
ag wW F1 wfaq qad & Fg
AC TOT WER F wArA wEN g
g ufefrge @R, ag aiefere
I afifer srowwar o
R, AWM F AR g
AT BA AW F AR, (wT AR
gharorr &t gree st e am R
E B (A O - B T (1)
W, & 9% IR ¥ wh faeqer
g ? dam & dwqEe § warer
T JT T A WE FAGT F hAd
wf fax wer agar§ B d9
Gigfag F TeHITMRT F1 ERSA
gk A7 9wy AR ghoom T
0 RHAC o6 AT AE FAOAT IAH
T ATT W AR I B F
e Sfezr E, F qg9wT & 9,7
gheror &, & gaaTr £ F791 I
st aars fer faa% ag g agw AR
FE18 FITIW AT FgT q4T, IJTA
fega qzar ! S wdwR w0 A9
AT ITH I TG Fear sl
T @t werey A fwad sk wmar
Figm g 1T | 9fFT I qU=
"gar S e § g, IR =9 F
dfifsqzy  gwed  fear  war, wa?
fedt g % disT frdy mad =
X w3 ¥ fac difeqe Tad §
ar gr 991 qfifige w3 §
Afgr wavg: W wfwes gl

[ 1 MAR. 1984 ]

on President’s Address 225~

F AR wAHTE gxw w ¥ W
wq waar fear war @ 97 e
it A4 fearwmar ? gasr 10
T qF FIBIGT 740 | Iy FoAaan
de qas fode gar, fey 7w
%ar, sa% fag sm fyegere § 7
qgd @ wE FNAT & Had @Y
qrac wfge @, Sqd frdy frey
Fr dwt AT wedT wifgedr  Fqifs
TAY w40 FAST A gAr, AP
3IqFT TEa4 ¥ fac wrgw fafre
& dArfeqex frar, vay ofesig de
qEEAT FAT FNPRAR  wrfsnr
gfermorr wt AR TP g Ay R
20 IfFT a1, AFFT SARY  FEmrm
2@l AT | wE usqr g
7z ford AR W wwa I B
fag frar Tac o Sowc qdEr
gt §ray & | donw Wyer Qfwd-
T gq, dA qfedi wr s
qfT TITHE AR AFTAT e F A
G T T g, TgT T9ST ARG 4T 09~
17 & gaq, dfeT Saar feaw arediey
fear ? ©F TUF W AX T A
A $ ¥ &, wwrfadl # feniew

o fefraq ¥ qRAY w0 SwwR

g, ag Fg7 A T AAAT F U
g grar 9ge @ 7 & qEaw
drar grge ¥ s way  fermdy
fam dredt FraFest wF 1 T HF-
fadi =y =vwr fegr wgr 1 wwifaay
Fr grgedw 7@ & fad, wEee
wey & fag ggoF Wi ffewr o
oF qTg S & W & WX
AMAT Iq dradd ¥ g Al gar
ar qew 9 gw fwar orar & 1
qr #wifadl 1 g fewis @)
fr dea-wczg fmw w— @
A afgg @z B sarr wfeqar
frad qifgd suw fagd #15  wdog
FAA R @ 9 A Taq R Gie-



‘227 Motion of Thanks

[+t ;g AW Wiw]
9T | OF ®W9 9% RWifaal &Y
o e feegr wer wfgn
qt dfex ggadr gt wE afw gw
FIAT FN G | wEiRAT ®r OF
o fow w91 gmfed § oawsfw
@ EIR T e U W
TR 13 1 W= B wmee W owes
e wwr § & WI'F'Tﬁ 1

]

e
,ﬁ k1l
E
3

2 g,
at
o

3 av
3
)
g

I
a9 a@ Gwdr | ghwmm
9T, 48 Tq warfy  ug
Tl Famw fOEmw 9T
Ao sawr @@ WET 8w wETR
R} o<w § | ghamm & e fufh-
R N wew W A S wWeEReE
& ff Sa wHA AT NI WY
Bfrw & 7§ | FAST gHIR WTRY
& ! < wr Rl GW 989 W R
[EYWR qf FT ATHGT R/ W4T |
et iy ofedi & femr &Y
A= gEamIT B 9E w7 Fy -
= wf§T ot 9] &

& o7 wifesdr #r I #1 FaT
g ' @ wikT gifadr et qew
@ afvardr Hiw § 1w orfed
WaTeF feva § &, qFAE0 & )
e uifedy TR qd@ e g
AWE ol ¥ sEr faa 3w §
HWE WX TN I W & A AW

P
573

6

|

[ RAJYA SABHA 1 on Presiden’s Address 228

g fg@e ¥ wqy fodg & @
¥ o T sFa & AT I 99
%Y, 9§ [ FT T '@m%*m
¥ o e X aF F 1 AR W
oifeft @ g s fRoomw X
THE¢T g AT W A ;o ofi
¥ g oW g wrd st
TE-16 I @I § & IGH TR
# fruw @l ©T FE@T 99,
& T SWHIT GG T BT G0
wd fAq g mww & 987 wEer
o3y WX AT aw feg 9¢
q3qT, FT SIOHT GaT & ? THHT
T AT 9 G971 FWNY &g FY
st & & fSad sewmae afed
®XA & G 4T § SGA AHHEI
G qifad; Fg 9T el g |
Te® & Swar gt & e g &
s § RS & gy qewe
w6 g T | WEIREE qifee
M & T GREE S8 g
41 STET AW & Y GREFE 70
& T g1 AEE F Ay e
w8 g Y 9, AT F A GreAw
T8 AT 91 AV F GrT T
gax ¢ g1 7 § f garA 1w
ESI I S T (I g
1980 ¥ Tae I F AT o
T TS FTHUTY TeqdT W
ar I A A & AsR A §
AR G S Y, W &
ar # @ & 79, gWrr e
¥ GEToAl &, TIQIRW § AIST R,
gifFeaTe & AISTE AT R WY
T % & A B 9 HER
ger w< @1 | WY W TEEr
FHUTY GBI GTfesr &g § ar
W Fg WHGT g TG TEHE
wEl WG | gAY &I & wRG.
yg wg ¥¥a § fREwrd sumwdr
AR-UATHE  JEF FN HUTEH gL

4 ¥4 g



129 Motion of Thanks

™ ]\ #ug A wgw g 6
o gg w0 gfar § zEww
My F e afr T ogg A
T famar g et wsw O
=F g A Eal qEiEa T, 1@
a qe & fag grar 1+ Rese sy
Fgar F W AFA §, IPT gAT B F
g GFY §, TR AAI FETT fay
& R qrde T Wi gaT W@ a5y §
T qA qF Av A AV I AT qTF
g, @FT g F FEy guar
Jqgeas Ft g W 1 39F AR
#§ gra gfam d aaar At g F ag
Cogmr Farer 0\ T @ wF
FAAT & | FH FAAA § AFTlEw
AT GAT GHEl, TS WAL AW-
TR FET 9 G AT AR IqE
Tqy F I qzaw ¥ gt fra of @
wtg wrAgra afadr 9@ Fgr oS
&I | A A g7 wv Hg fwar
frzgg @ aElr @@ 3 WK
ag  ATWEA B gAFT gfrar
a3 H A, 73798 TN A F Ffew
aar afeEr Framga ITQWUR &g 73
AYAT GIRT  TefAE W FEATET qqrqe
ag ghar f ol & g7 Hiwar g
W ¥« o) el F gT AiBATE
AU A wRw arfadr =y
FATET 2, § 398 TADF A FLET)

Fy Fav a5 fon zqd oY 12 3w
YA © &, T H1E TSI FIATET Y
qia wE & 1 WS AR AT
Tl qot ¥ Tga% g A, 7T gAR
qreaEra gfar & AR SAR T Y
qgaT & JJ v gAR ¥4 gaai W
TeAardt g I AL TE@T TIAC
T AT gT AT AT F 7gf 7
YIS AA-TATEIL FY S Tofqedy & aFdam
g aifegt IaR) fgnas @ &€ )
T gt s At arfady

N faaaF @y + AT T ITIR

[ 1 MAR, 1984 1 on President’s Address 230

AM-UATE  qrfes} ox AW & @F
g7 g & UF ATE ¥ AW
# fipnaa @ & fF feamn afowr &
AR W @R WA, T O
978 € 4 v fgwme w@ € &
fge MW N " wTE 9" T
srr Afer gl aw Awniwean
F.a T gUIrd G T Tl
& gt fir 2 w1 w4 B sremifae
FY WA FT TAT HiE FT 45 §C & |
T qF g WAA W ag® g6l 8

L.ooqy g & A far fawr s M

¥ yam qar wEE § R oW ot
Jiex & fF v frdy *7 warEew T
R, gT wIgId ¥ fagars &

AfeT w7 F1 A JN T T wq wrer.
g7 =maf® & ar =g, €W gaT

gL AR FE TAF HF FL q1 I,
fromReft Fw wfge Tt g
i gfrar ¥ @@ am-uager A
st 0 FgfEar § qR W gl
qrfed TR ? 93 qar AT@ B,
AR g1 T gR fgmande 1 aRa
N GRAT WY F--gw A A
fe 3t #17 9IERT § wefae TR
Tarag & AN F OqWwTE —
g ST AN B waAT FEAT § 1
gl N F oF fgey o fagmF AA4F
ATFR ¢ AZ G FograT W A o

afET agt ag wHAT TETE wg)
fear 1 g7 wemfrsm iR Fegfam
CCO grEfes W@ AR
TIHr /W 9T gEu  grefes @
Mg AT AN ¥ 1 g wEy WAy H
AM-TATERE  grr Jrfgw, ATy a@dt
qrgy § i wfwage aifar £
afgg | 9% fag gv v wEafaw
dary a8 #o g5y 1w aifedy
¥ T 7 3T QT F % F@0 g

g R s 9t & 3o weEdr
¥ qre-ar Agt % fear &, s



3t Motion of Thanks

[wegw Tgar Aiw]
gzt 9T IFIT oA qrar | K
dow g\ wghaa §# @ IgF
& 5 warfaw qfs # @@ faam
A FA 4G & fF g AET RN
aafaal #1 7  IAEC WA F4A
¥ z frfears que wmad g wadde
aawdz F qAfaat @1 fagrar M IqH
Iy TEAT FAAM W I 9T HAS
FLI GTFTH FTWE ;AT
refr wus §fan oz waT ) AR
ALFR AAMTE, IR AT & T
adfad Y1 AfFT g a0 gT AGIHAT
A faeRaR szaar SF adf 1 wAL
ar a§ & sord e §, "I

FF T T FT A1 IaF fag s

f@FuT § 1 9T &y gaAr feR-
et & a9% ¥ f9q a8 wrgm aOaT
gafhg ag A5 & & 1 M gA
AIFTTSFTAG FW@E a1 el STl
¥ 5 7g stTRre 4 @ A o =9
AFR® AT 1w gA W A
T3 &, §AE AANT FE F A
IqY J(T B I TT Y SrAr § o
TOFT A F9T 43 3gar & FF Mg gEr-
AT s ar I s @ & AlfwT
A7 g o) ardf & ar¥ a5 HT AT
FQE A wgrarar & 5 T Crawa
qifzar & o f5 wawam &1 Qe
AT Fegaa wiear @ qF A
(r€) Fr gaIT T a9 IF qr A
& afFT Q7 gawa ar 24 qifrdy
g @ A QT GTAEAF Q@
] AT qeF 9T I A7 A o
¥ qear wrgar § 5 aFe) qa F 9y
IHaT § g qag & fag qeaw
Fwigq (F) & qINT 7§ w7
& 390 qUT ¢ 5 3g P afadr
% 987 AEA § 5 > g Fo
& grg fRaFT odyzaq ga#larigg

[ RATYA SABHA 1 on President's Address 2932

(wrf) F agigr? & goT AT §
fmﬁ‘fterirwﬁ:ama’r‘r% arg faew &
Faq T Htﬂﬁrtw@‘ aar§ 7
qear =Ear g f5 AT wew  wagdr
® qq F-IR faqr sac § oA
FAF qgAMAT FrHrA A | AT
o BHT X 1974-75 ¥ NHET FF
wAY, 1975 § G@ HFEAT HaggAr
® qrg ¥ faar 39 987 A0AT FrGET
A Y TE AT | 9T FET  IANT
AWM Afa¥e  wiT, TAQART TS A1
faax fv 93 wa¥aw = Jaw fwar
| AFFT IT FT A FAG T TA G
T AT ITH AT I A1 qg
UF AT qqat wed F Al e
TAC AT T HTA AT AFARAT
Y, FEF & goOfE €7 AR JAAK
FERTT FT TE AT o Qe To A
a1, FEAT  Ayerdr H, H 949
HAFAAT F RAEAT W OF,  ATAA
FFEHT 1 TH A Feq¢ A A1, TFTIC
UG ASHEAT TTo  TAo  To AR
g faqt weTew AT UHo Tdo To
Qo THo TU TH- TF»> To WEl A,
> 31> 3rFL TA> TAs To TG &
Y TAHL 0T T2T00 BT T HT LR A
HRE FAF 7 ACRT AT 4L
FEG  HFFAT F AT AOIH WAFR
agl & Arw wmeenr e ITF @A
aff & ar farag aauwd AT &
sa g0 mde ¥ ut fra &4
F TEAG gL AT 131 (T § AR
I8 TEF g Ty 1@ LA

_ fRepmcaa @y M &0 AN S

Slo UAo Fo Wl F T APIAT
3T ¥ 04, qfeqq am ¥ qig, wa-
A wPT F AT waArg o ar
i7 f52 A1 FFTCE AToe g =g
qifest wilas F aig 93 ¢ foar
FIANT HFa s A AT FeIga @AY
g dr g1 W fee waw & fw



233 Mction of Thanks

Qe aifen I wegse arfeat da A
oAl & foo wdwm € | @ ST §
o FreggsagsET A TR AT WEERE
¥ AGF T AT WET A AR °qT
A oY 95 o & 33t 9% Q9P
F47 §TA 41 1 %19 w9 qRT F FE
& TR 3T < oK Fiefufaeet wrew
HIGEAT AT F IAT ! WG TG
13 Pfee =% 5 34% o gaalr @
srg afad e AT <& guT @ W9 AL
g # 9@W T g B oag FmR
. frRa e S Aaw R AT
# § forra AT T ST O § 98 1974
T TR KIC A VW H IR A
Tw §  fedifas amw  faar AR
IRty A & gfeat & w19 GEEww
f Fos faur AR wg foogr @R
& w1+ € & Fam & qRares wET TIgr
g fo sani far fear frar 7 9§
aFt T A ardw GRS N 1974
¥ i aric® i 9 e A afan
g dEe & & e fulheze 9
- w@ wmaeat am el T=t ws
FEAATE 199 TG @ & Haw
waf WA e g u G @ 8, faw
FRIAASHT @R IO F @E A
¥ fegar o aifafces M S
A EE @ daw fear AR
g v andk Tgowm & 69w &
g FHEG 1FART F QoA w3 g
T YT B WEEAT GRE A8 T8
g v swpmtd & AP FEI aw
UF W g AIT &R qew & Awedw #
AT 98T 3 O W92 qU &, T]®R
g aard | gefeg fF sigel [giamEe
gy 7R a3 &g I Af | 48 saw
ars ferm i FAT sTF @S A
AN | WA QR HGAT awGA F
foo  sgrgwedl  woRifed) § mE
HTHT AGA 1@k F HWAT %Y
g @ @ OH 2 &AW

[ 1 MAR, 1984 } on President's Address 234

awdEt wrogedm far s Wik
a3 A wakiat adne @ sl gerfyal
q3 g2t e & fo 5@ «A% & ud
ga¢, drarg qrEfs a1 § Fi3H F 1Y
wfw w9 @ & ag I e
o AE & oA & g fax
SCUNE (IR (- ST = LT
frat w< 93t smA & fog Siv oW
gt fear fo Aew agw W A @,
g F M ST UM wE € A
B M Y § Wi un
q@e &, H qedr g 3ew (e
freaze # &7 . -

Pl 1 gl gyl o]t

L", i WL& @tﬂ"* uu:‘:
eMal] & LS Wy o 358 s
A by g g0 (S Kla N
clo ¥ 5akpas ¥l e e
un,‘ -u’b L‘,J LL{ é d)"“ﬁ’-"
w‘ 033’4 1 u,s’, u*n J\,’ﬂ‘
o sl il uge
ol 2 T @R Uyl sbla
é'ﬁ- f },\.lg,“..ﬁ 613’ )é)’ i oSl
Balo yirl yo2 _otle iyl S &S
ol der e

S ol s P
‘_,54.33 u.lg? dnof t'L' Il Py
PLISYEY W BRSPS 1N TN L 3L
WS Syf oS miyf B 8
s g€l = X o o® Ut
oeFE Sy STl Sy gyRas
Gl ot ey oyl S
5. L] d"ns sl fed B i‘unq
Ul aidlyd & o o) oy e
défsf- o Jle rYro &S e txaly

Transliteration in Arabic script.




2345 Motion of Thanks

[t gonpiloas (2]
JE @dy K e SIS g0 aay £
1 Y RN P qﬁ K U oS
T ro i -8 f vyt y4a
s wdla o Ko vy noom g
£ S ety X B Ll g3 a g
bt e aad D S wle
¥ 5 pae 93 - e W LWL
o S S BT S g
Sl ya gn wdla & 48] £ Ko
2 ol Sy By Sy i
o onl wPne -pdle oy
oo My U £ U S m\asse
Jroan gy Bl ey e ol
S5 bl pele o KK
oilrdaly olalfy, £ C"" ol oyl
35 Wy i 93 piila dyp ae
I ‘!J.".auﬂjé;q
I R CUT IS s i PR VL N
Ky ukedsl] 8 = 2 (36 Syt
Lo yad o Ehld 4 2

- - - \the Lo

oy unln il & gl Gl
Slpn gy Aplg o £l J13 S
@ o 90 9 ale S

S o Erdye € e g (ufia
O 8ed (S e eyt L] - B
o S e L vlen o
s W e den Jla & soly
5 oy Waly Upf 63 € dlagd 8
aﬂ’,d’ (100 SPONR R 13 cﬂ [ W "

{ RAIYA SABHA ] on President's Address 236

) ey o~ ooar £ Km0
S WA o In clagh K Ay Ay
& A0 o it ey WS LAY
ekt 6 ar Sl gyl K
& Jvlad & - f alggn & & &
Ly L 3)'7" s 4 J)O" - &
ayd Jily 5 Seemd 3yf cand
P R SN R VU XS S N N
gl W3 Bjlgel K gARS g2 - Tay
& 93 Ula LS 2equlyl 43 43 - F
dlelan gyl G gy elts T
wr N - Ul g pRL emy
ot Ui eat @ e Glaoy
SR TUR VLT RIS ¥1 YRR e ySil
e ol 3840 £ Klo guf Hff
(51 VIS FX PRRUNS S 7% S X% 1 g
LIRS P P SUE- e VN Y .
w55 dha &Yyl el 4K
wa b 2o o Dlaly 1yl 3k
Sdpepler] a3 LS LS glagh
S wd gl Uef LS pap pef
We o wf - W VO
FRPPIINT SIS R BPR R S P ¥9
“d o &ad S B Lal lagy )
¥ Bl & gt WA P Ju
o o el W8 Jaly LWk
daly N el gl S gl
U BN G e ! 6O
RS QU FYRRC S Y S I M
bl WS Byl L JRake Ml
LTS V2 RV TV 7
pl of s WUl et



237 Metion of Thenks

Saly W o Olply iy
=Wy S S W W -
sl & A 2 Uy WS e
L 0L I U gy b
-8 Aol oyl amyt ¥ Wl )
dp A e W S ey
Bhdyd = 2aeld — 8 et o
ey ol gr £ J H oy
W3 Jyale Ugl wapt = Sy gyt
PUNTE IV IS PO TR ey
il G S 4 S
— Ut & ¥ e ©U g e
cromalty 46 wdled S el
UMy & =y pleys € (Gl S
Sl Nyl & Gapmen yp Jaed
Myl $ &S &\ Saly Upp
Ve TOR N R TR ROV X
57 3 AP VIRES S I RS T T
S o5 Oyl =S Lo aaSpe oS
55 ey J A i S
=58 MY on S kg BUS
A M mgy Wl KK
Ja e onip o] 2labae
W Ja i Sy pl Opp ey
a & 5 o - 2 Ul
P X RK TR S < W
daly G can 4 el
—geialy dbe erih] Koty of aasl
PP L PRV VO e % % (P ub!
Ria Wr”‘i’ nJ“’ Y ot "”*
W o e e W)
B JSaly ¢ W34y & gwd

[ 1 MAR. 1984 ]

on President’s Address 213

Wy iy S & QR
Jo Ulgt K S K] - B 1S
NS C VI R LRV R R Y
~S8 Iy oy S el S s
dlal pme  ype alilee =S ¥l
SdaS of Gl 8 2 IS e
s O Qo U gy
it S5 S ey sty
W gl @35 e ! - & W
Db K dnb ke a W
2 b gy @y gy -
U 5 b e & ey e )
sl &5 L Saly Uy
e - e W g LS Jlag
bt ks 55 g0 e 5l
e KUy bl mS - L3S
AT R R Y
SRl pFhe SRy gl kad
o @t ™ u‘aa’ »! d:,'g
Iy oS g e alya - gl
Sl by S WSS
ol k) @ L Taty
e Sl S K ] Be gl
wrd Rake Ly S Sty
Adie Bkl a3 4 N yee
iy 53 delae yral @ o
4.,'-D¢N-‘5'u“u‘ U“"Uv’
Petet S8 o STy - 2 2a

Ll My

n S

dalan ¥ LNy 42000 | (RuiX
fd Ut le en - WS e



139 Motion of Thankg

[eed geaylses 2]
S et ) PV - a S ek
Sy e &ed S dyS Jom
ol oM e -2 Pl
et ol 4 gpp b b S
- & e ol Sle oS
@ o IS eI K iy U
Wl gV - 2 .
o & S ane yud L
ST e e e 1l e
w33 o 8 Jly 4yf osm
Spyd S edsB gl o Plaa gl
ety ]yl A Fhe S oS gae
KL IR s oS sy (el oS
Pl e e ) i e
omf & Sl W gl sy
U 5 et 93 gn KD yae
+ Sl Sy 390 2 o L
Ay J 1Y -yl o aagn] Sy
¥ ol phae gfer alilie gal 3
¥ sk lafa Hla - lup U
) gk B S - g S
@y Bl - Ry Uy gy o
o 2%y ofal LS - lgsy g3 S
ol - Risy o She gay B
laakl SR & o By LS gy
A e S ol ey
oo eally U Olaesls
e (Sl - 2 ey
PR\ W e G') S Jl g3 o 5
Hon apl wltles Gle S jpaugny
e £ Sy it -

[ RAJIYA SABHA ]

on President’s Address 54

UMl - 3 R an ) wlils
- L ] ol Gl S
M) allled Pl 5 gl o8
Wlile b & Jlodi - &3 b gn
UH & o -3 A
ST I I QU PRV S ST
F P U YIRVIN W VO | TR 70
Blaigyd laal Gy d‘J o O
Jus il & Sy ol 9 A
cdp O oWy les
ot 2 e N P e e

y R Jav

-2 R o A Al - a
e e d e o gl
€+ L U & b le
N S Y TR Y U
¥ orr XY ety U Slaed
o ot = o W a8 LS e
TN L PR WS R EREPOR I { VL] R
i b Sha xS &y cango &
SN N e aiyy  ler
o B a8 et pae S kb
s WS &S on Liale Wl &y gae
FA S FUS IV O L
eadlyy K 93 as - e Mt e
C Sl Begn Sl gy 85 2
o ¥y S calay s gy
LigaS gkl Jaud < Oyn A4S
Glys ghen ploo ~ b I 8y S
@folas 1l S = er Ke By £
gten 85 Sy ) £ oyan
4 95 K T s e K vy

(

ey



241 - Motion >f Thanks

S dod Faagn - p Kle [3 W3] 43
535 oS mrt wr oS ol e deuly
Wio gl gt aslt Laf - (glo
wler &2 & A Ula LAy yee
oA Kl I & -2 _stbanl
Thk oS Gile S 8istS ) - A
R I YD
o0 Lul gl e gy gy irhK
K e e ot e e
W st emrly Sk S
Ao kghe 2 00 33 &4 = Uik Lo
PR R Y FRPL PR * PRt o
Uty WO el K eyt p
Ut P 8RR 8y e el gl Use
wert o ey gf s @duyS
stbanl (o ottt o M S o
Jipo e eSS W my Uy
ol S Loty £ Lt & Wiy
gt 58 - 2 Uk p90 (sae
A g g g’y gt gylen
Gy e W e el e
gt e ol WS 380 Lesr 4 yae
IS ke - ee by (P S
o =@ un @b S bl
whp e pgfhe gy @lRlad glen
Lwlilad o glen Gf - s Sla g2
CaRed e skl W'y ol L W0
Uy XS 2y g 2l
cott 23w @y olanll  yae
O P Y L VI TR
(S SN U g = deb e i
O s Lyl 2 i

[ 1 MAR. 19841 on President’s Address = 242

W2 = e 7yS eedlea Sl
o ol il b e S
wrher WS S - 2 IS ela
Wy 9o Jos oy (gudlly SRUT N
wly wl b K 2 ot -2
Lk o gan Iy egla S
- u&ﬂ# o\t L3 u‘er" 5.
of @l ) b LG s o
yla oo o &S ofd dyf el
Y-S S EN W X VR S’ R |
ol £ PRl Cyb gy
uler 2 A LS Kpe glod e
LR FRIEY BT R N ¢ a
Sip alar 35 adyd B K gofif S
ube dalss ul m o - a0
M VK gy A Jes ey
@RIy ar LEIAT  fgo (Jo8 S Wy

Jl‘.% ,3 f. &S U“ di*‘ J)XLQ

5 adlfon S qwS JoS oS iR
-ush DI S el a - gyS
2 LS e Aed WU Ky g€
Uy s W gp &Kgpal - 2 (oS
33 oS 8RR 4S8l e
o’ Jaly (oS owsilai S5
oY PS4 Lo glw of 2
eyt £ KagseS = F s Uil 303
oy -2 W sy glen yae
P aBgh dgd Oyage rgd ¢SV [y
¥y 35 S (S e Sh2
prlan Ut iR - oh Fed ey
Yye Srmigad 2 Ky onf Jloy 45

A K S by S Uy o



243 Motion of Thanks

[ped weoyllaas o]
Wy - @ Uyl alagh o ply) ol @
Klgpw oo &0 K £ g
IS Oy h 8 K Syem
VI RUN Y TRRRT U S P
B R O L )
SR Bl Ky gyl
gy onded Syl ey
oeed Kagd & o3 Sy SR By
c,U 8. o hae lcomadS . L a
ree ber = Jaly U 313
sl plala pad ae e
2 M - Lola I
- S W) ey dlay CAlrdaa
Wi o] gt Pl S gudlly M
el &5 en lxala \yS 4S8 K
d upede @S & Sl LYy,
ol & 2 LS 98 Ly e sk
al L L TS AT
Ot Sy = 9 lpen yae
€ bl wiinl & 2 Jyel S
Y& A yre 8 G Jye Ll
ol = ot S gl S Ky
NP 775 I ¢ S 2 LS ywof
oo Canldid 0 gyt SMI PLe
pl UlSe o8 pieli S addyf
» oot o Ve alaly pa g
widp! = 2V K U o
Ak Wy S ] S
$an = Uiy ra oS ol o gy
W = oS el &1 & Wy

[ RAJYA SABHA 1 or Presidents Address 944

I e B
ey W 2 = 5ad Sadd Uy
ot Ml - 8yl wed yauip! B
oty N Ll 3 ST
oS e e a e &
M @ LS A @ enyle 2ed
u&r’. i €95 S ¥ w‘,s! - l.'q,.b
iy @l Kkur Ja an )5 -
k& oS 4 Ula LS o5 4
oA LI T Y B R M
St gae ol g2 o8l - 2 I
ol 97 ep 2y Yyyta il &
-a Ul o Jog tlk o0f
hS S @ Wekpd ay gl o3 o&f
2) 55 o 93 5 e RA)

SN S R e oK) - e
LS P s 3 @l pS0 gl S
o Wl Jley © & o Ul
ol Jwyy - e SUbd &5 g»
VI N < R L. N PR DV
o8] 91 K3 S e K
of ol wlin e o<t e
Sk 1y 33 oS S @ Ul
i 2 Kle pf yun Il ye
taly Uy oo = 2 U T
wlal; ol S Jo H & o
yRhe WM AW e e
Ut ey wl o« d’i e
&S &l g by - G0 S
Laly Uepgt o oM b 5Vpe
Ole S S g S8 0
o S By gAY e



245 Motien »f Thanks

Waly Wiy e - Iys gad €
S Kt e oo JpiS S
D8 e 2 ki plle @le
oy Ll Lage yae = Uy
SUTEIV RS S S LWV TR G‘ oS
Sy 5y &GS G‘ - a Uy
T 3 I I SR YL U ¥
SyS 3Kl yae 11V0VP L upfK
Wlsen samie pad yoe 19Y0 g)
Jrag avigal Ll yae el S
W ose gn WU K i
Ay Bapey $2 WU ﬁ-f N N |
d e - i Blame Hlas gl
WS ehlir 3 gt dg
e S s 1y @) K
30 S o0 AL A g
LYSEEYC R SRV L T N SRV ¥
aapptS] 5 KK gy My LS
NI TITS VRN QI R
S B ek ey )
yaedS P gap = ol - i <l
LIPLT O AR B B DR TV
S K pdd Jag e Wy peee
S48 U\ U gap yaes
~d® bt - al =i - pd Alase
~ef w i - St JAI] 5y
cal-Ji e sl e &3 b
apll S o gt - B -7 ey
¥yl oy & e - - N
L5 4 Ky ¥ Wy U
Wiase G\ 57 ol g = U
d - e MK O g

11 MAR. 1984 ] on Presidents Address 246

& iy s Lyl ey s V’
S 9 Shjhik warlg 8y vy o7
Vilhe gyod Ple £ upy6 - 2
& 2N o) @ P &
ol 1y o laaS Sl yyeys )
o BPLUNTIE U Y
£ N -L-p-3 3
plae = e £ JY ukl -l
Fle £ olad dy - ol £ Se
Pekan gt pat 0! sl LS 3 S
SN UM T e g - e
TR JEUR W R VP
Wapt o 820 g giyS Wbt ae
& oo -2 Uy g
JisesS 3sl Uy Jiey &5 yar
Sy LS Wt S a0 SOk
afsas g\ & 2 UL LS - s
I o spd A geeaS E
P 3 pplne tg oS f a2 -2
e unS o S s 4
ale dat & @l - g8 ehye
2l S pef om L Wby S
weale Wias 3yl Rade oy
Al oa Sl Lol o WS
dv 2 Oypen Sl L & S
Jn @l 2 I e O S
&S gy laly lepgt e - &
1 & ) gyt S &
obs oi¥ & g yed gendey
C 2 G ) P U g e
rhedS ool JI pehS ue 19VP &
e Gy SN L el e



247 Motion of Thanks

[e...a geoplas 3]
&l sl WS e JRigten
S ghanlyl Bl & LS £ pausS
N ! ] &§ ‘.'5 ”’ ("1 &11**
Sl i oK) (gad Sl yayl
oS Ity of (] &5 (pp aky LS
ot e Pl oyl -G 4
30 e IV 8 e iR
Sregd  Lpie g Ut }*““
™ & okl aale pul yaae
o' ‘U] gl v T JRuke sy
iU S 8 T apse  Lan
apPlen dppp  Sun - 2 gh) 4B
A M e S e
shadS 4 QLS U] Jlef &g iz Sy
d Magilr oo e W L
hrty gt Rl 5ol | JKakelyy
7..5....5 & L" ),, l*S e“*} ,S
o AT gaed S GlRegade
sl J’h ot ARG 55 BakiiyS
&y \.(.A'uo U] ogs L.SJ)L‘ (NS
ye8S %) haS LyiS &S o S
o Sl b ) &Sl S 8
Gj $ b Jblg. Ul e r,g,.l:.,f A
W&l &8 ) - 2 WS gr 3y
s w0 oy gl daly yly ey

- S s SR Gl 8 &
gy - kgl bt Sybhala] S
J"" Ll Ussls ko " ug)"?.
P51 I (RPN XEN U IV Jge v
35 J)‘LH - é)‘, Wike oS Usabls
’5 u,.g,ﬁh' Jl.),’ & A S d*’
oo gl e WS pels
5351 y3 yydleld dl.;f u.p,ﬁlita U'sels
sayg pydespd) e Kigplanl AlS LIS
3 S AbS S LS e S
‘! j)Lg Ju” & kl’,*‘ LIS - 2
& - @ ot pl A b

/

[ RAIYA SABHA 1 on Presiden’s Address 248

IR Y TP e
4P L,g‘ Lg.':d ,,ﬁ. S

ot Bl - A gae Gl aayt
oo o2 87 v Fe§ T an Eyn
o 088 re o aKigaf - g6 T
ML &S e Sy e

[= & uf fo =

¥ HIRAW @eq ;o W € !

st GA AR W@ WG QT
g 978 g aFR g | 9T @I
guk q @t @ fqreRd W@
w4 afeq o w wfidl | wwAr
wifgd | wEF WS FHE F AW
FH 957 § a8 o9 E fo A ®
qIfReiT §AST FIA ATAT & 1 § qBAT
Tigar g fr wr fug ffaeg & &1
fage ofv § I8 FdT & P9 T
fed 3 & a1 A8 F YHT WS
affer @ Wy, S @ Ad,
aifaw & T Y ug fafesmr sF 2
f& giffese wavaR ¥ gaar @
atal § | ag 17 d95% § 9 A
TR Tex «IF A9T o R a9y
FAST FOU | 3§ a@ § ooy %
A TRIAIRFT BEaT, BRI, BIA
sifedi ® Faad AT qEw K oav
gT HIET F RAIT 9T AR qF F
HZRT Faw FW F fqq 35
am ™ W efew el & ag
w9 F9T fARe dw F e,
M 9T Farazrl stHaT AIgy g
qeF F TUT AT T AW FUT & A0
d&N gA F1 gavl fewrdT v oW
1T AYAT G177 T AGT T WIEA



249 Motlon o! Thanks

1 9 wEE I A Y 9ged) wET
# o@ § 99¥ qaT 39 AR oA
A WAS ACTIARE, EET B A
IAT FAT AT G KA [
HET IAF( FI I & 13742 6 7
FX G DA T2 TA WG T AAF
F WL 7 FACUR T IT 9T
HIR B AN FAQ 1 TedqE H
AT TIQ F 3T 190 G wreedm
¥ @9 wHAr AT WX T 9N
wafat W ag wamr Tfge g Gy
CHIT F qr9 AT AfET I 8T 397
gAmardr FT a7 g7 71 5 w3 Ao
T @ F wfaed § 1 w909 39
# G B grar &0 q0Ed § AL AT
aqq frem o a0 @gr P ¥ Aew
F AE@MA Ff THAE FAL ART § QA
za freq & udq &1 Qraq w qI$ IAC
afgg #Fzg @ FdgF A v
s 78 afew pfadr s aeFdn
g ARTAE 1§ TEA qAWH
FIATE | qA4iT |

Wl 1 ged gyl d]t

- A Fee sl S e S
¢ ¥ Sl led e o
) o) - LS S gle S
ot - dra Wl of ekl Ay
Wit o SIS T A SRS P
yeegh &5 e RS 8y yan il
= ally 4y da Glrwoly yue

LS &5 e Wanla Magay e
2aple gl S (orlmin paisid
jrkarka- S epRE 5y e g
S S Ly gee dle Luo of
Syolr ~d 30 2emaly iS  rTarkem
K2yl & 9> S 42 SyalS -5 4m

Translation in Arabic script,

[1 MAR. 1984 1 on Presidents Address 250

e pieyl G\RaSly &5 a3y

St o 8y - 2 Wy dyf dla

LI VORI TR P ot e A
@ pylaa] = BpS slia 5y &f yyS
= yeled Sl L1 L] Slye
o ooeneled S iy gl o
oaeled S T Sl P gee Kle
ayS (bl &eXw 43 S Klo g
S Sy e 5 e Po kS
S M gl aed gyl 4l sy a
W ol 2ed 43 gyl lm
¥ olye apd £ Ko pan aly
K ales  Jyps Sl AN an
oS b Kol pey 58 LS nyed
ol e = yan ol UGS Byl
ot 91 (sl ge g & eaydil
el gl b L A L TP
- wd, 'cg_.a; = rdd §S andyl
Gyl US & 2y € el
Wb o8 clala 8848 Lary R0
gl S ool sy
Erdge K 300 55 wagr ! (S NyleS
S et &y S
2! oS 2y - My sedpe K
S0 K G Al 2y £ endd
RPN S R TN NI % | s
gl = des Ul ar ey lelal
e e L Uf gl wh &
02wt = gagS sylailedd oSl
S by oS S &5 S g4
o) be b S - gm0
Wl g obd Jn'a U dyme oS



251 Motion of Thanks

[ous aoss o]

S Sle 555 IS o K pud Ll
3 bh Shlg Uy ya o plys
sS wally S mhSd £ pd !
A wl e - daly W 3
akly  yhed Apeai Y S Y
o ol s Wepen Opkes BV
eillde S ol g o ol
[~ o)y aphas - 42 UyS

sitet sfeewr fag ( fgre ) o
YIRS WEEg  sIufy ¥ WTeer
e deare & gearT & ¥ andw
F OE

AN 9q W7 AT qIE 19
% gard AfaEt § g rdbsaat
feard W& o ... (s@EaE)
Hod ¥ 99 0 QT &1 3@HT AR
¥ Ak @ F@% 99 T @ faad
oY SFME ATQr & WET AT HEEIT
&t feard Tm Sad s AT W
FEAT S | SN oW, T
Aferat avT W &, T9F TAF JAELT
@3 ¥ F T oA g AW
Fares ¥ foow ad ¥ i @ 9 T
Terrd gl T W gy A
w g

St waw WA AE TR

Bygpel 1 nad gaaylfoes At
[- \es _oS

et afqw fag @ e w0
frar ! gE0E AM¥ &G AR Al
WF g, fogamm TSI HNE @

T [ ] Translation in Arabic script,
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HT A § A g e A
FRAE D FAE A A AR
g W qar AR 7 AT @ g )
@t dx... (smww) AT fER W
dor AE Y, wWhmaw eie g &
AR A &= F oawew A g
AFLATT B ... (TmAEW) o

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please don’t dis-
turb the hon, lady Member, Hear her in
silence.

st stfawr fqg @ @a® S
# X gFdy g afF 3 s & aw
gAY A AFLAT AL | qF TGS
wEEa, AN F I § JATY qGad
g 14209@AEH ST FT 37
a5 gax fowe  warfre fear 39
g S gawiT i gE, A
s gfeq Fifrgs, @ a9F & wAETET
¥ SrafmargmdgE §1 fRg W
frdeft 7@ *7 a7 feard af g §
@ N g T F AR § | ATy
AL AG g IHF & qb GHTY ey
T foarf &1 @RI R S@ad ge
1 23.4 Ar@ IR 82-83 { W,
23.7 Arg WL 83-84 W g |
wadl # frew & faeR gam g,
faagdi  # gagdl F1 drETK agr
9T @ &, tew  faagw S gH sdarer
FIEX § AT TIAT 9T 399 AT agq
F oArE & 1 gar it 0 wE -
AT GTET A 4246 AT I fasrstani
w1 9 w@nar §  fagd g faa
woml ¥ 5 #y w7 o qgf o g waT
FY dIrET w TG ABS §

fawrr W SF0ATST Fr IrAfsEAi
¥ qwrardy gfcfaa &,  Sa# faentd
TEHT & 9T B ARG TGN AT AT
g1 & T ag § v fqamr R
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T S AT Sk gk g,
g FIE R A F: J|\@A § 99T AT
g W oo wfvw Y SRS
g AT S TO A AT M F A faw
A FERTT F T @ E I I FT
qF @y w Aw frer g st
fromea v gman QE T AR ww
Fa1 Wo dro &1 &% FwE aw I
IS 3@ FT g T A FAT v
g1 S qE A FAFAT T AT
TNe W 9w @ g, 99 a% T8l
A T T4 AT AW T q@v
ft =T a1 6 ag g9 Fu%

EETT
g

st fa9@ W 83-84
4-5 FqT@ I F AT | U
IJERA FY faFe T TNT 6 ¥ 7
gfawa S Froraw it w7 fF 82~83
. 8 1.8 Wfowd W1 1 1983-84 ¥
s w1 Bre 7 faate & 82-83 &t g
¥ 9, oufima &1 1fg g¥ AR wraal
F1 qea e faata 9ig T 2. 5 Sfqww
frqy ag ar Suwfsaat @ 4 & aawr
g e gardr st gy AwAr 91—
A F AT TOT F AU A B Tl
U IAHT FEAAT F7 AAD §

R 91 X RET §, gAR S
goiifrafor e i, St g amR 9
® & st mfad g, ag s W
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/T I I, WraET fae F978Y avar
& 9T AT g TG I o WA g
1 g T gATY SudAfew g ¥ ?

frgdw ¥ 359 98 wF qF 41
FAT AT, gT A G AY, T fwenr &
fag adt o1 fFedr e A gafr wE
9T, AT 37 A F AT gH ST
Fogrg § wF fauy e oar W@ )
qg  gardr Juahe § SR HET e
™ g1 foqwr o @@k W owg &
gard 15 Swafsw Agf §—— v W
TE AT S SHAT §, g THEH! AEA
¥ faw  feaga darc g & - & 9@
wa ¥ ad g 7 3w 95 far ww
T ¥ G FATS § | qGT TR AT 20—
gAY FEFA § AT A THAAT §S 8,
47 THAAN 3G FI a4gT F AW 7 7%
S ATE § 1 ERAT F R A W
& s W aga @I waAwA g g §
7 7 ¥ fag 9t g8 W afwr sqafew
g ag ard ag R FW Ry g

ar gafaT wrI S Fqdr g, IqN
QAT ATIOT & AT AU T FTTFA §)
AT g TN F3 TFA 5 (F §O A AGl
gmm & foeg oF aX% wet 4T AR
M gl @ &, TIF 3@ FL TANR TR
Fuit #, g W F G0y g7 ot €,
IJTF FEX 999 & AR 39d fag G
JaE-—q7 A% § F 1947 ¥ S«
gzarar gar 4r, a9 <9rE o
gag A——AF  dIF H W
W X9 X ¥ @q ¥ arer & T8

E.l

JIQATET  WEIET, gL AT F
IT Y ATET I AT Flew §, AR
T #7 @ § 9ar [T ar fae W
FTFA B '
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gt Siaar fag)

TAY T UF WAIT qIET ¥ F
f& wwfad & o 5 T § W g,
IAF O ORI GFR 9T )
#  Iaq BT Agdr g fF oFar ag
q13 7 ¥ 5 wwifadl ¥ qE § ffwg
1 f ga 3w ¥ o di9iT 3w §, Sad
TIX  FT AR W A | wA A
oF AMAT q3ex ¥ wgr fF agr wmen
F qIT A€ g5 ~-7F 1970 ¥ Ig
qFAF TA L | TP T AE A,
o WX, T TF 9 UH I AN 9AQ1
@ ——ud & am 9T, FH FE-AE
g & A7 9x, frdr wAM F @9,
#E 7 F1f wfears JFg, FE 7 FE
ANAT AFL I G FQ g WA, SHE(
FTHE N

qF § Iq qIq ST IFA HAT Q@
fer gz @ &, afor e & FEE-
TIAT~-FT IZ g F qqwar
§, TT I UST F AT ATAN FY I0T
9 & ? TR # FEAT F
FET FaOF &1 TZ Q@ AT ST
FIgeT I ST TEIAET FT U &, ITHT
gq frar g, Sawr Iaw fpar g

%9 a@ F AR B AT FT g,
AR qg U FAT AT @ wNar
TRAFAFETI  IFTFagIRAT A
G| ¥ qET Y W@ AF §, A WAL
INATAET § TAT ALl A
F70q, ag Fr§{ T g$ ? 9A¥ tar fyen-
1T AR, T dga Fawe § @ A
P & A g, 98 ASKIG
¥ gfagms w1 Sqrq |

at Wi e (A Ma)
IR wehEguA ¥ oAwA A ot
qaq )

Wiwat waw f@g : ag @A
faeamy @1 §--Qar frgfvg fF
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93 gl fad  fra fag i ag g
St ¥ F 99 9T qT W g, SqA
AT WY, ITIF FIA HINE qC
... (sgEamA)

Afeqd o, HAH AT F AGG
§ M, 7T qiT fame oF SR o
fAErar R Fitarar & faard & wif
giezar adt &, Alwa Tgt 92 Sfg-
fET T F IAEES T A IEA
gidr & ar 33t @1 v arw faw
T &

A dima & faare gav §,
fas<arr ¥ faagaqa g, NS @
RAT § IAF Am § Al w9
TATY FT 1T AT § T 955G o I
g " .

TMAT qger Y w3 {5 FEea
g war  adl fagdt & faagw
wdl fagdr § wify <fanr 9l =@
F& & At fqQedt 7T I GA
3 § fF sva ¥ mr @@ @1 |@iw
o F, T 9T 4, figg WY 4, 99
uF 9 OF I3 & fi¥ 45 U, 9
i g g§ & 9% #R kg
1 7 gE, WY AT Aqq Wy
a3rf gf, ¥4 oF-IET A o@r ag |
ST F FEAFAT FT qGT IAT AT L
g AEA Aar gRar Wi &t
ST gAar § IqAT GFT ANAF FeIC
T g 5 oo w7 9T 39 I F
ureT # qmg wE AT §RA,
faT w93 FEFAT T ] 8,
3% 8 A ¥ THI-fRd € Sl
faargra Wt @ FE fedr ag
w W & A & fawsr Wi,
fifdt a@ IA T #r IvAfd) @y
w7 foar sa, fedr aw ag W
FAAT G AR wileere A qAqw0
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I F FAT FIU dar HT TP |
F ARAF  qifFeIm o ZAN
Cgfma T vy &P MY gAY
fagres & g ?

oA Fgl f5 swar o w9
wrEe 97 @ AT 39 99 gaar
frar @t v war  gasar fear 9r
gq AT A gA FrI@ H A, Fg
qAAAT WAL TE AT 1 AT
Cwasifear @t mwwr St gl ot )
qAF  AEL FAR JAH WAl A
T g g8 qrfd FEF ot S &war
qm & dsE *F gy gue feeww
F amd af qB, fwew ¥ oqEmo
COAmE a gATH ggM Wt Ag Q& r
R @ 3wl fw ogaro qmw feaer
7gq §, 60 g@ai 937 | gH
ag TT ;A )

ag ST AT maawar, fgar wr
| @A BAl g 4§ O HAEH
qa w0 qar fRar gar @ S wdfresw
F IFAI R § | I

st ew AW wE: fAe@rEr
FAg A g A8 27

Yylydhet : @rad gampllsas. bt

[~ 2 use hlony S _maySk

. sfRaY stawr Tag st af,
. fooge /&
it FegA AW AE ;R AN
T T T -

& irdi. { éaib u,.:.,.!},.\.p d)'*"]T

e
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siwat wfaar fag @ #=T & wvae
TE ATA § TT AT T | (U
gafg & gm @ ¥ fqAor fde
Femt fF fgrg o faal & @19 o
fgar &1 ararazor dar fRar wc w@r
g SaRr T 481 F FHI0F AT g
qidt & qfcrrrerss faataT gar e
I F, zafAg f6e & 39 @ &
fqigd 7 F 3T W

W AT ag @Ay §--38 g Ry
Tq-F g AR FAFAT F Fi——FF ag
Tq 2@ F AST HWIT JAAG § qar
qET, 73 TqF ST BT AF & ar
qg TANMHE L FETITIN I vl
F AF  qrAT T AT qET |

aifgy  Ficdiegmw & aifefe
25% g 3907 WA oA U I 3
frga wrw 3374 fgar g #) sfaam
T g G & goaw fwar qar 1 ag

F oqedt g

“guz (2) # ITEwE (@) A
ferget ¥ wfq fdw # faw,
S ar A1g g4 F AEF ard
sufaqal #1 ) fadw sFana
g aar fgeg od geawsii ¥
gfa 3w & o« agRa
& o s

ZIAT &Y AT ar wGy 1€ § 1 I
E B C O T KA B (S T
g1 [T AMF T F, ITH (AT
grea ¥ a1 faar &1 Mg fag
¥ ouew qigd H oFAT PG F | IAET
guizgfe =T QT A g€ )1 9T A
grg ¥ fqar gafene - 7Y - &t
& ox g {owErs F owd
4, % gz €@ & ' ag g

e

gt 39 FERIET W QT A
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[sfmdr wivn fag)

gF A WT WAF AT A AT
amr %4 § ! mw % wfaw
fag & w0 9%, ¥ AFF & A9
q7, T8 T AGIELT T AN G4 T B
FT @ A o 3 g A1 Il
a7 ) s SRl Far fy 5w AW #
gET ¢ A G & A F f/g
SRy awr fr gw qw A A FIEA,
g7 Fomw w@d | gF oF  dglad
Ha7 g FO AR | TR
39 gd #F soig g e g
Sa¥ 2 FFam v gEe & AT
wgfrat &1 9@ § O8I W™
7g @ war fF 38 [ W IF HA
forg fed wd & ©F sfers W @
fad gu dfaar @ & ST I
T FET A7 FET AW F AW
T FET ! ORI WN A FA FH AT
 odrar g1 F50 warkEEt ¥ o
arar g fr gaR fage & oF age
TR § Ao & avd § w few 9%
TR & SYC qEF 98 20 W ¥ @©
wr & ol RO o fhe
1 a7 zg wWiaaT agt ggan fF
oy feg st ® § A 99
fag @r§ &0 <& W FET S A
HFTAN WIS T ! TG AF AW
i &Y W & R 3w W gH fua
qrgal g1 WA 471 W& ¥ qW 4%
qEEs wel, ud F¥{ ad 7 aHa
oy gE @ few owrgl
¥ A2 oA we S fem wreat
T fggat & womna fFar St R g
ot T A Gifqs T § 43
FT W WIE EEUR ST ¥T X

T HST AT IS E, WOAT WA
gfgam qw@ § WK WA WS
HAE T Afe AATT & | T8 WHE
¥ 3w #Rk gl & A der )
W NS F ugt weAn F fog
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g7 3o foar smwr? s 9 fr
warfaal ¥ wr fear &1 A A F
Tgo g g v w7 ug BOd Tw
F 9= wrEm ¥ W wr fayoag Tee
T g & wOE W ag wE
HIfgq a1 arar FF FAFC M gAd
gt FT X FC AE AW OB A OB
aaar AW K ol R &1 wF qrfw-
TIE W TH-16 HT @ & WIT WG
& TR frarge wr R E Sw waw
gREr @t fher we wgar kg &
1953 ¥ 57 &1 58 IF T F
W g wifemw ¥ A g ¥ fEg
A feg wifess & W #% uE
g #R 37 & ¥ Fga  aga
FadiE g off L DA F oA SHI
TE F, [T & wr A F qged)
ge v 3T owrs a@ ofifcafy ga
e da1 FenT Ay § galwd
9H FS Anlt F pAl frd wF
fre g “faear 47 #17 =il a9
9% FWI AR & | gor F T A
T iy g W ¥
TI G & WEA F g oar gt
WIAST HT 4T FEA T gL, W&
far st arfgT 0 ger e
¥ ogn S ®C w9l 3@ a0l &
aodl Nl qan €, fw ¥ owig
HT AE g SA wEl # g4 wg
ST T @I f@q § 1 Qe & waq
fad 7§ 93 o gg s aw
g @ wiF W sy &
fear =1 w3 foar S1F st ot
48 wWifeat qard 3 oE Hara
UIH FEE qol wW ST & Wi
qg TN AYAr i@ T ¥ oarg
7 W arar wet ug feafs ew
T 9 owT & ) dE Few T @
anh Fr g1 FT F? Wt WY A
g F fgg A g e wrfge
JAGT | A TR F QAT FIEn

(Y
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St ¥ 78t oF oo faar Ot o g
for w@ atz &1 s W Bwr qe
I & Haw wre AT Gy 2 W
AT WN g gET WM 9T W
FE @R F "E g & &
ar sitsanl o ¥ st s fadeh
T & gy Aamt & fedew wedl
fF ardl s ¥ Iar 9 i wmw
T AT g oar Wit wr & gw ¥
ST qEA v 2 SwE qf
AT § & AR dEr ger gAY
EREl & @R wEET & MiT weTd
Y 9 ar gF R wd Y SoTST AT
NTAT & | gWId sEewdl gidr g ar
ag ft gm ow & agd w=A &
fear @ famse % | wtw g7 gl
F few @ 3 78 20

3w A mear WL wEveAr
Cwr fawrew & foo wede 1 oI
FT A A § 7 SF AN T WA
w1 fear &, dare ave ghamr ¥
SET FT FT W &7 | ow@e
fedag =1 famsn & fog #ar @
T g7 wufee & fRowee S Saatr
FESt § W W ¥ uF fafuse
WO AT B AR HRER gq
g7 AN K 49T OF QT e
9T F F v § OF)

wgRy, w3 fedr # T e
wt & . iFt wEHed AT WA
& T 7 owaw Ad a0 U wife
e fAwdisor qar wifas  aga
Fi TJEAT N F fawr F FAT wgkA-
g R TP WY A qT g
¥l g ar sofsas F aOT W
qIRT T FRG ‘F aAT ¥ dan
Amr fdr qw o Ad & 1 HqATR
# TR WS ANl F O WAET
g HAtTarfed € o frgx we @
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fearefamar  four s, agi av
fegram =1 & Vw @ A oI
o owg & fenr g g ?
RFFEIT § AEHTH W F ATAA-
eyedl o Aifew gf o AxEe
# W ¥, frad afre faarmena
W T WT R W TR v
O B e SR e Y
e g ra-fyae fearn, an
g A OAEE wWodm g ?
TAOET W B ¥ AT SR
Tt A f1 <1 § 7 ufae TF
grd S wRa wew e damg
F AERT 3T, T GG WS ;|
TR wEgew 1 og ! Afew W
TFTFT AR AT SrwwT & fdH
gm @ ww fag wfgwic @ war
&1 (wwg Y &)

wER #, & W am we ¥
wr wigd g f¢ 20 gEr WA
Fr wFET & forg 9 & o o Flo
dga ¥ v d9w ox gafemr
W, TEa o & geare & @eemar
@ fae Ton awRd g Fw aa
g5z ¥ Fgr  war f¥ oy o 9qw
wodr wifar foafy A1 d@gew #
AT Iq SAIAT gIE  qAA HE
Jezr FW A 3R famw glaawd
g ST uE ) IR S wTiEER
18 T dfo  €lo ;Mo I aT FdFER,
W o weR-wed da § owr e
¥ o | & 20 g FETH W
nfas ¥ew TG § A AW IS
gafeq feur ST At SHE SHMEH
faar sawn, & 7w F AL A BE
FFAT 4T FEIT IR0 GITET ST |

T WeIl F MG F IY W
1T geRaIs TATT F1 gHAA ad)

g
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN); Before I call Mr.
M. Kalyanasundaram to speak, I have
to tell the hon. Members that I have
got a list of 29 names before me who
want to speak. Even if each Member
takes 10 minutes, it will take 4-5 hours.
In the interest of concluding the de-
bate today, as announced by the De-~
puty Chairman, I would request you
to be as brief as possible so that all of
you can have a chance to speak,

SHRI M KALYANASUNDARAM
(Tamil Nadu) Mr V1ce~Cha1rman Sir,
you thought it necessary to issue this
warning just when I rise to speak. On
behalf of my party, I want fo make
some comments on the President’s Ad-
dress. -Although it is-read out by the
President ceremoniously, it is a docu-
ment explaining the policy of the Gov-
erriment présided over by the Prime
Minister. My party’s atiitude to the
policies of the Government is that we
will fight for whatever is wrong and
lend support to -whatever is correct. So,
there are two aspects in this Address.
One deals with the international situa-
tion and the other with the national
situation. In the national situation
also, the economic policies are different
from the policies to deal with the des-
tablising forces inside the country. To
criticise about the economic. policies,
we will get ample time at the time of
the debate on the Budget. The strug-
gle and the criticism of my Party on
the economic policies of the Govern-
ment is because they preach one thing
and they practize a different thing, In
their speeches they say .about social-
ism but actually the economic policies
are directed to strengthen the mono-
poly capital, not only monopoly capi-
tal but even the mullinationals. Even
the Acts like FERA and MRTP are pul
in the cold storage with the result the
economic situation is deteriorating in
spite of the fact that there is growth
in sicence and technology, there is also
growth in agricultural production. I
do not want to dispute the facts about
the so-called recovery of the economy
and the growth in the agricultural pro-
duction, But I want to draw the at-
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tention of the Finance Minister and the
Prime Minister fo what reaction it
create among the man in the street,
worker in a factory, and an employee
in the office. Do they believe this pro-
paganda when they listen to the radio
or the television or read the paper
about the marvellous or impressive re-
covery of economy? He wonders why
the -prices should go 'up like this, and
why should he agitate for more dear-
ness allowance. That is the reaction
o0f an office employee. A housewise
who goes to a grocer is feeling that
with all this propaganda why is the
price of the edible oil shooting up. The
prices are shooting up. So, all' your
claims of marvellous recovery do not
make any sense to the commonman in
the street. 8o, I leave it at that.

Sir, about the forces of destablisa-
tion, the President’s Address fails to
note the link between the forces of
destabilisation inside our country and
the same forces which create a threat
to our external sedurity. The Govern-
ment cannet bifurcate these {wo. Whe-
ther it is Hindu communalism or Mus-
lim communication or Sikh communal-
ism, whether "it js 5 Kashmir Libera-
tion Front or a Khalistan, the source
of all this trouble is one, and that is
imperialism. There should be no vacil-
lation or hesitation in identifying our
real enemies. S, noting from that, I
have some serious criticism in the
analysis of the international situation,
and- even about the security of our
country though I agree with the state-
ment that the international situation is
bgcoming very serious. The Geneva
taiks have failed, And there is a very
serious situation verging towards a nu-
clear war. But, why the Address should
fail to note as to who is responsible
for this failure. It is as if the Soviet
Union and America are responsible
for the failure of the talks. That is the
impression one will gain by going
through the Address. That may not
be the real policy of the Government.
But why do you want to hide? Are
you go weak as to tell the truth to the
world? No. We are strong enough.
And there are forces even inside the
country who wish that our foreign po-
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licy should fail. But they will be dis-
appointed. Ou: foreign policy is on
very sound lines on a very strong foun-
dation. India is strong enough to pro-
ject that foreign policy vecause the
whole world which stands for peace
and progress an: friendship of all the
people is with us. So, it ig not that
easy to make the foreign policy fail.
We have seen liow the policy of ge-
nuine non-alignrient and egui-distance
between the twi super powers failed
within two and a half years. Again
that voice need not be raised in this
country and at 1-ast in this House, It
_is the voice of imperialism, that is what
I want to warn those who are speaking
in that vein.

Now, coming to the seriousness of the
situation, it cannot be exaggerated. The
Soviet Union tukes a very firm and
flexible position to preserve peace.
But for its strrngth and might, the
whole world woild have been at the
feet of America by this time. So, it
is the policy of peace and its might
that has saved the humanity from this
danger. But the danger is not yet
over. The American imperialism has
become more frustrated and they are
threatening the whole globe from Cen-
tral America to the Pacific in the east.
We should see the threat to our coun-
try in this global threat which is posed
to us by the Imperialisis, What i8
happening in  (lentral America and
what is happening in the West Asia and
what is happening in the Indian Ocean
and what is haprening in the Pacific
should warn us sufficiently, In the
Pacifie, Japan, South Korea and the
U.S. are making a combination. In
the West Asia, Israel and the U.S. im-
perialism are combining or colluding
against the Arab countries and the
freedom movement struggles in the

African countries, In Central America
they are destablishing the progressive
Governments of those countries. Com-
ing nearer to us, 1 need not say what
the Prime Minister herself has said and
expressed concern over the way in
which our neighbour ngistan is being
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armed by the U.S. imperialists, includ-
ing the supply of nuclear weapons.
Who can blame our policy? = Does
India pose any threat to its neighbours?
I ask everybody to give me an honest
answer to this question. Is the Gov-
ernment of India, led by Shrimati
Indira Gandhi, posing a threat to Ban-
gladesh, Pakistan or Sri Lanka” Can
anybody say honestly, yes, No. One
the contrary every effort is being made
to normalise relations with Pakistan
and Bangladesh and Sri Lanka, even
with China. That work must continue,
whatever may be the difficulties. The
effort to normalise relations with our
neighbours must continue. But, at the
same time, we cannot be indifferent,
we cannot ignore the imperialists who
want to prevent it and sabotage it. Why
don’t those who plead for a proper
foreign policy see these imperialists
who are trying to destabilise the South
Asian region as a whole? That is why
they are becoming so close to Pakis-
tan, not to the people of Pakistan. The
people of Pakistan are different. I do
not say that the people of Pakistan are
supporting the military dictatorial ac-
fcivities. They are different, At the
same time, let us examine the other
new danger that is coming up in the
south, Already the denger of Diego
Garcia and the naval bases in the
Indian Ocean is well gnown. In the
Non-Aligned Conference which took
place in March last, this danger was
noted and the U.N. Assembly has also
passed a Resolution to hold a confer-
ence on preserving the Indian Ocean
as a Zone of Peace. What happened
to this Resolution? Tt should have
been hold in Colombo. So, both Co-
lombo and Washington are colluding
to posipone the conference as far as
possible, it not sabotage it altogether.
Till three years they had only 13 bases
in the Indian Ocean. Now they have
got 30 bases in the Indian Ocean, in
all corners of the Indian Ocean.

Added to this, Sii Lanka is now

3 p.M. being sought to be made a base

for the in every
sense of the word, economic gnd mili-
tary. The so-called ethnic riois that
took place last year in July gave an

impert tsts
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opporiunily to Jayewardene Covern-
ment to invite the imperialists directly
to their soil. As a matter of tact, the
so~called ethnic riot is not really ethnic
riot between Sinhalese and Tamil po-
pulation there; it is a riot engineered
by Jayewardene Government. I have
always made this point in the Huuse
several times in the past when we dis-
cussed Sri Lanka issue, Mr, Jayewar-
dene himself deliberately ongineered
those riots to hide the real truth to
Sinhalese masses. He wanted to in-
vite imperialists to come and stay in
that island immediately after the so-
called ethnic riots. While he. respon-
ded to the good offices of our Gover-
ment, it was a tactical move. Nd set-
tlement is in sight now even though
six months have passed, Is it not a
tactical way? He is only utilising the
time gained, for inviting elegation
affer delegation from America to ne-
gotiate armg deal and fo negotiatle
deals for giving bases in the island.
Trincomalee is already going to  be
used as a base for imperialist forces
in Djego Garcia., That is my under-
standing. After that, their Defence
Secretary, Wen Berger visited Sri
Lanka for a short duration, Next to
that, a personal envoy of Mr. Reagan
visited that country. Another delega-
tion leq by the Chairman of the Com-
mittee which deals with arms supply
also visited. Thus, within a span of 4
months, three delegations visited Co-
lumbo, What for? Columbo is such a
small country; its defence expenditure
was 1.1 billion Sri Lankan rupees two
years ago; for the year 1984, their de-
fence budget is 2.3 billion, Added to
that recommendations have gone to
U.S. Congress to liberally assist finan-
cially for the defence of Sri Lanka,
Who threatens the defence of Sri
T.anka? Does this Government’ threaten
the independence and security of Sri
Lanka? No, Where is the threat? Simi-
larly for Pakistan, who threateng its
independence and secority? Their cwn
foreign policy will ruin their indepen-
dence. This is what the Government
of those countries must realise. But
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the Governmentg there will not rea-
lise it; the people will realise and re-
volt as is happening in Bangladesh and
also in Pakistan, The people of those
countries will give a reply even to
those who feel that our foreign policy
is responsible for the difficultieg in this
region, This is what is happening in
Sri Lanka and the Indian Ocean, Ame-
ricang are {rying to convert the Indian
Qcean into their lake for naval exercis-
es, for deploying rapid deployment
forces, for keeping nuclear arms and
weapons. This is more serious a
danger to our country, and all of us
who believe in the independence of
our couniry, who believe in the pro-
gress of our people, should speak uni-
tedly against this danger. That is of
baramount importance. They cannot
bargain on this jssue. Threat to our
country is not an issue on which any
compromise or bargaining can  take
place, While we emphasise upon this
danger, this danger is secretly and
stealthily—penetrating into our coun-
try by policital forces and communal
forces. No political force is also free
from this because the CIA  activities
are growing and mounting under so
many camouflages. The latest camcu-
flage is the Peace Corps of the US.A,
They have shifted their base to Co-
lombo now. Colombo has become the
Centre for these forces. From there
and from other neighbouring countries,
these forceg are trying to induce, incite
and help them financially materially
and politically. Not satisfied with this,
the West Germans have also installed
a powerful transmitter in Colombo, for
broadcast to the Asian countries.
Negotiations are also going on with
the Voice of America for the installa-
tion of very powerful transmitter in
Colombo, for the purpose of ideoclogical
propaganda and subversion thrcughout
Asia, Such times are happening
around our country, Should we not be
ask  the

vigilant? I rulingparty. 1

_ask the Prime Minister, Do you feel

confident that when your party is like
this you can implement thess national

policles and defend this country?

.
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Examine your o vn party before you
accuse the Opposition partieg (Inter-
ruption) There ire many people who
are clinging to -ou, not believing in
your policies, Thy will shift anywhere
provided loaveg uf office or some bene-
fit is given to them. What is happening
inside your own party, in several
States? 1 am rnot against your party
blindly, My polity is not to blindly
oppose the Congress (I) but to oppose
what should be pposed. Your party is
like this, StiMl, I feel, you are going to
celebrate the ¢ ntenary of the Indian
National Congre:s. Even thoigh many
chips might haves broken away and
left the Indian Nationl Congress, your

party is still  recognised as the
original Indian National Congress,
which was bwlt by Gandhiji and

Nehru. If these people come back to
life, what will they think when they
see what is happening in several States,
in your party? : ’

SHRI R. MOHANARANGAM (Tamil
Nadu): They wi |l not come.

SHRI M. KALYANASUNDARAM:
For a political party, elections are pot
just instruments to get majority in
Parilament, by hook or by crook,
they are meant for  implementing
certain nationa} policies. In  the
Constitution, you proclaim about
secularism, ~ demacracy and  Socialism.
In the name of democracy, hypocrisy
is prevailing. In fhe name of social-
ism capitalism is there and the rich
are becoming richer, while the poor
are being hit below their pelt. -

The Budget which has been present-
ed yesterday is a clever Budget., I
listened to the speech which was made
by my friend, Mr. Mukherjee yester-
day. I should certainly congratulate
him for the humour and wit which he
brought into the dull Budget speech,
Generally, the Budget speech will be
bhoring. It will be very difficult to
hear. But yesterday, everybody enjoy-
ed it. I also enjoyed it. Not that I
agreed with your formulations,.

SHRI R. MOHANARANGAM: That
is the reason fo ' the successful Budgel.
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SHRI M, KALYANASUNDARAM:
You have avoidad a very serious em-
barrassment to the ruling party when,
going to the elections, This will help
you get funds for the elections and
also gather more votes. But this will
not solve any of your problems, will
not add to your prestige. And you
may still believe that you are imple-
menting national policies. That is why,
I said, it is hypocrisy. Democracy does
not mean rule by majority alone. Cer-
tain policies have to be enunciated and
implemented. How to fight poverty?
How to fight unemployment? For a
citizen right to vote js not as much
important as the right to live. You
do not protect the right to live, but you
give the right to vote. e

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You have given a
new definition to democracy.

SHRI M. KALYANASUNDARAM:
Certainly, the right to vote should be
there. But the right to live is more
fundamental than the right to vdte.
Even this right is exercised, purchased,
by so many methods, by black money,
by whipping up communai passions
and so on. When you do so, even this
right is distorted. This is what is hap-
pening. This is more dangerous than
the threat from the Indian Ocean and
from Pakistan, We should rise above
these petty polities and stand together.
What are the steps taken by the rul-
ing pary, as the major party? Should
we not take steps to mobilise the peo-
ple and get their support? Instead of
this, you are actually attacking the Op-
position in season and out of season.
For all the failures of the ruling party
the opposition is responsible. I do not
say that all of us are united. We have
different views. It depends on the
class approach. What is the class ow
which we are going to base ourselves.
the working people and the peasantry
and the middle-class, and the polics~
makers must bear this in mind, how
long are the people going to walt? It

is this which gives the powder for the =

communal forces and separatist forces
to turn the masses against the pelicy
itself even against the accepted aatio.

jpu

-
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nal policy, and demands like Khalis-
tan and other separatist demands are
coming up in the country. 'To unite
the masses you must have a progres-
sive economic policy. I was surprised
when the Prime Minister said, my for-
eign policy is very progressive they
say while attacking us but they say
that our internal policy is retro-
grade. Well, Madam, if you do not
change the internal policy in a progres-
sive direction, your foreign policy will
also be in danger. That is the lesson
we should learn from what happened
in Chile and in other countries where
progressive governments were thrown
out by the Imperialists. Do not think
that there is no link between the two
policies. What Lenin taught must be
properly understood. I peed not learn
from Congressmen what Lenin taught
to us. I have my own method of
learning Leninism. (Interuptions).
They will not listen to us also. I do
not want anybody to learn from us.
(Interruptions). Let us have proper
dialogue, discuss with us, understand
what we say before criticising, before
attacking uys try to understand what
We say. Do not expect us to blindly
follow what all you do in the interest
of the peace, in the interest of the
country and in the interest of close
iriendship with the Soviet Union, Of
course, close friendship with the Soviet
Union 1s very vital not only for the
Communist party, but they are build-
ing up close relationshipy, _with you,
even with the Congress Party. The
General Secretary of the Congress
Party, when he went there, was given
such a high reeeption. See how sin-
cere they are in building up the friend-
ship between the two peoples and the

two countries. For our country also

the elose friendship and help is neces-
sary.- But for that where will you be
able to even project your budget as
you read yesterday? Could your bal-
ance of payment come down so effec~
tively but for the help given by them.
by supplying ofl to ONGC? So, friend~
ship with the Soviet Union is very vital
for our economic growth and also for
our defence. For the defence they
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have helped us immensely. But I do
not say that we should always depend
only on them. We should have to de-
pend on our own forces, on our won.
scientists who are capable of giving
us the strength necessary to defend
our country. The Soviet Union is also
helping us to strengthen our defence.
I thank the Soviet Union from the Aoor
of this House for all the help they are
rendering, and whatever may be the
views of the ruling party or the oppo-
sition parties, the Soviet Union must go
on rendering us the same assistance, 1
am sure they will go on pursuing this.
policy of close friendship with India.

Now before I conclude, I want to pay
a word of tribute to our armed forces
from this House. At this moment of
crisis our armed forces should not be
influenced by what is happening either
in Kashmir or in Pakistan or in Pun-
jab. They must rise above communal
and regional feelings. The whole na-
tion is behind our armed forces and
trust them to defend our country
whenever there is danger. There are
black sheep also inside the armed for-
ces who give information to the ene-
my, as we saw sometime ago. About
that also our Government must be vi-
gilant. Our armed forces must he
strengthened both politically and also
in their living. The Budget has made
certain proposals for increasing def-
ence expenditure. Nobody In this
House will grudge that. But you use
it properly to strengthen the defence
of the country so that we can march
forward. I can assure you, whatever
may be the failures of the ruling party,
whatever may be the manoeuvres of
imperialists inside the country, we
have withstood all those things in tha
ninety years of freedom struggle and
we will pe able to stand against it and
we will march ahead in the comity of
world nations with our head aright,
thanks to the friendship and coopera-
tion between India and the Soviet
Union and the non-aligned policy which
we are pursuing.

Thank you.
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FRIN a0 TS (WETE)
AT, AT T AT G TS
F yeqra 9T e /1T IEET qEHea
FH F frg & aft g g1 dwg
S awe wfwETw & Wy duw 2w
N meaeq e afefeafai § O
WA gg ¥ sfaem § O geel
TR § v fauw areafes aficfeafqal
q5...

SHRY KALYAN RHOY (West Bengal):
I hope Mr. Salve is taking detailed
- notes of the speech.

THE VICE-CHAIRMAN (SHRI R.
RAMARRISHNAN): He is keenly fol-
lowing it,

MISS SAROJ KIAPARDE: I think
you should take detailed notés of my
speech. In fact I ..m happy that you
are taking detaied ndtes of my
speech.

dag & fwmm § @@ W
gfcfeafadi & =@ ggen  wft@we
BT W B W qd awmi X
FE FS gara #we gl ¥ ar ]
Fg fear g | Sl am|l & AFAA H
¥ gz & g A A ey g o

ST, A AHTAT TA I AT
AT T AT T @6 ¥ d5 F AW
F [ATE T AT FAT F Q&
REA 9 dfagm F}OTT 25 &
d9q, Waw & oW 99 F fag
IR W S JHT AT AT

el F ggEr Oae & fau feer

g § 7g T AT [GAT AT | TFAT
T HIT AT Sar aver ¥ wsgafa
STt &7 AT & o 3w fem g a1l
TUE W e s fF S oEdl ¥ 1977
¥ T 1980 qF FFF THR A FT
AT EEK aATE AT R aw W
ST ER T av @1 mitarqaa A
Tel 5T ®/r & 5 aHT wETE &

[iE AT T GAT AT 1 37 92 faw gav -
a7 T g ag A SFAr aEF f IA |

SR, & wnfas fasra £ AT 78
@l g A g e F fe-ga
FEATA F7 GEHC A o9AT 7 a9V
AN F gra fHar & AT IqHT ECAN-
e TSI ®IE | TR F awEdE
oY AT 3@ g ATAE FEAFT F
famm go A 9 A war §
T g ¥ JW dlT 7§ FEEA
F grarg § 4 Ageaqy AT faEor
fe &1 7 AT A weET AT
YO FEFA A T gE § a4
g 1 77T 50 9% frar ok maw
18997 85 % N ffely faar stramt o
FETT @F & FF FLA & (AT TIH
HAT T GHY HFTTAT AR fTAT FT AW
fex &1 w9 o Wiaw sEAT gET
gt e & S wT ' gan
Tadifas  fawE # oM @iFT @
FAFIrer FAT & ST HFIA T THF=AT,
AANFAT AR FGEIAE  qeai &1
qgrEar 39 ¥ wES Fr &1 I
g9Y AW A CFA AAA AAAD
gl # o937 gE § AR UsT uEar
gadr wfrargy g f5 foadr 2o &y
dramt #1 gefs w@Ar | sfhem
qrefr § & o AT w4 § A99 § ar
faaalt AIFAT FT F ATET T HT
ATY IIT FL AT FT & | &d
AR i ¥ 9 ST T fge
ZT WATE ATHAT FT 4 o9 HT AHI-
AT FAT AMEC | 9% fAw I+ #7
AT AT AT AEAWT & | F
AEAT ATAT & T AT AN F
Fa1 T faw ¥ fAg e wa A7 AR

TTE AT FgrgT AR qE difarw fag

X % Nfaes fag & &1 arqw q==1
7 waar  afaee frr oar 7 AR
g7 €Y TEY, IS doAra § S ;T Ay



Motion of Thanks

275
ERUGEENCICE]

g qg @ fawrdt ¥ A AT & ¥
Afwa gfamor ¥ o, agf & w0 aF
qg AT KA AT E | I AT F
AT wax #1 fqEr gREN AW g |
farqefig arat & fag sa ow affeata
Fq A A1 q7 I gAT gy g
gfate gra =rAfss a= #oFr
FIFEFAT 91 | TT I H FaAd
gt sxfaq & 7 o § TR 9 fgwg
gt ar faa |\ FAr faQdt q@ 39
A FEATAT IIA & 1 ITW AT
FRAr AQET F @D ¥ FIT I5A I
SqE FT W & | Ged wg Fqt T
grflr fasm A HIAF AE €
W g Uy fam F @ W
qreE A wafa &1 agted Adi #%
TR AR FAR aRAHST T Q@ &
Sy BF § 93T &0 eI ARTT FAT
=gt fF s ae @ oF 9d S
s ¥ vsifma aar g 9% wEd
24, 1984 % AF § T FB BN T4
M H qIW F A9 AFET T
gt | gArR 3 F grX ¥ fadw
¥ fpg FqF F1 JO-FA  grar
T IX WM G ! IAY FET AAT §
f& i~

“Bombay skyscrappers in the back-
ground, filthy, dingy lanes, stray dogs,
cats and old women searching for food.
The only good building i India gshown
in the film was the Parliament House
where .MPs land in auto-rikshaws and
Mrs. Gandhi in a car.”

AT TFR B T AT AAAE TN
aret fami & & 9T § feqrd ardy §
Ay gH Far fegwrd qsar &) 3@
# g¥ ag faawrd avar § ¥ feegearm
F wfmr  fazet Etfaow § g
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g ¥ s a0F ¥ fa@ma a1 wifaw
F A Y AR FNRIW 71 fow I4F
¥ war F F AW F A9 § w97 v
FATY F1, STAT FY AAW F#Y SO
g | R ¥AR ¥ fazwi d g v
gy & fF oF ave ar faamt & ag
BT FAR AT § T IW F A0 CF
| F g F oqry g1 @R aEr
grad W A T THFAT F qF Feaa
W §FdT § | ORI IS AR
T F  IA@HAE g AR A1
g9 qT § I 39 I1d H ABGT &,
WG srwar q1dt, fgeg gren afafq
AR FAX qIAAIIF 77 9 96T TG
¥ qma g | sad, fadwi § wrea @
widq 7 gl FT FNF E AR F
wiFqat 3T IW & wfEgwEEl W
QEqT AZT G AFAT & | WL faedr
Aifa #r Aearfea fFar srar g« #w
ar gEIY USFEFT q¥ ST ;IO
g @ g ; Ffwaw {§ ogAie uT
afgF  @rFE dar ) S w@As
gear A 0 ] FreAR faaiea we
grar, ar 4g §NEH e R gay
TG AW T FH T W & ART F
fasr® | getve i g Aadt ayaear
¥ fag wfag & ooy agi ax dar %
g FT gfr® AW TF T qd
T qEr F AT ag fpdt fAesq ax
afr  ag=w @A g 1 Ay arfad
11 & 5 $798 3 & 3o v st faedy
et & @y fA¥ gw g, SAF 4@y
B fR § | @ W § wrfeeam &
qIq g 9TIF faQet ware far s
wgr 8 | faoer wiwal st O
faiet el sl qw A T whEy
"L IAAE  AAF, IH g4 WAL
FT g4 0 FT qFraaT FAT A7 )
afz I FAGIE AT a7 I FT gFaAT
fafrga & "a¥ ¥ og ot 2w
fFdy ot faaely whea & arr s &
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fag waad foz § GFar T 1 oW ! 15 T3 1983 A FIA A I
feafs § ger, oflae, aEA sk | daFnd } R T F fag o

qATET FA0 (996 qTAT A AT FU
- gREAT FT T | A@  q9H E3g
gl & fr 3 ot a=9 avg ¥ sy €
fF TR 3F F1 ¥ fawe 9= g
AL X TATF erg HAH & FSway
gt F F 1 wEwd §1 H g waw<
- Y {TEET qTW 1HWE A € wag g
F FoTH FAT § R T AaEe
g gu oY I gwaw AwfT Aqca
¥ doray F 9T T ATATEC AET %A |
qITA qqeq FT T AQqUAT § 00
7 FrfgT AT o7 qIAT F1 AgAT ¥
qars FET ATRY |

C 1A, & AW AT FB W ara
T JTE AT WIFT FEAT ATFAT
AR I F & qF v § o faw
aRE & JqigA F faw Fw F@
g€ TISTFTHTA L FW &1 T
¥ aga @ @ @ gu § ) faewy
g3 9t § 9 ¥ graisdy g ¥ a9y
wrfa aveg #Y Y1 1982 ¥ wlwars
@t &1 qrANTE, 1983 § qE A
TERAT WX 1984 § ACTHIAT IM
F gEyaw A% faeel § gov o faden
wfafafaai @ g 3@y & fF 9w
¥ fradr e9ar
5 39 A9\ TERAAT W qg TR
FOFGr g 1 omar sfew wih
Tefrda A A7 Favawew  sfia
# w1 7g gEarT IR Wiy
# wE Ffew X IT WY FAqadr
F ITT AT | I FIE F IYAfeH
7l @ fra@wrg o= Tf T gey

, fmq, =fas da § g
" afedw & g B AW A g
T * fag s qaw § SRR FrEw
TR AR ¥ N frg E

g AR ufs g

FEw fear &1 = w7 Irafen
¥ Frer o gd 98 O faadr 3w
TIAT AT & W 7 GF ;AT qT
FIeRiT 1 o4 FC @ § foray f
A qArE, HArfd W AUAPAN
dar A1 o1 aF ) faod wfErar oic
garst faelt ac@ Ig& wraer Iar
W@ &1 27 ®EQ Fr FwAr U
R F g dfyam w oA
war @ oF wFge 9T faRe ;AR
ai ¥ gt feg TR 39
yauR #1 ey ¥ fau 2z o3 fadwt
¥ gaFr fra geR ggaa frar war
F AT TES! TE G AT WK
FAA T § | WA T F gEM
#te faware @ frg R AEE
TEAM HIT FAIA ANAA frg AH1%
g FATT GO0 FIRT A ATT SATTHT
arg <EAr Afgg we 9aw  fag
gafad wgq 3o =Wfgg il
T IR Fi AT O FA @D §
I8 AT G- AMZQ | qFAFA T
@ fagim @3 TEA W@W F
far g2 wAfT 7@ T gOwe
FAT AL IIP IR AT THH
@ F g owwgw F@ gy,

. 3% wge fqvare dar =fen | ag

gtaed & g fgawe & adl gwr
afer zfratd s g

Tl wedl ¥ o Fowseqfy
st & =faaaer 97 @ wq een-
arg F AEIE A wAAT T
g
« ot Wl gafzdw gqaEw
(AR ) : ATFAIT, IIFATET WEITA,
egafd F W 9T =i wrEnt St
g WA weqra ¥ ogadgq & #
g FIA AR § ¥ W@ @F q4
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guFR ¥ o SAar X S st
W@ ff IqEr ITW G A I
Fa gra fag fFar,  earaaras,
grenfrizar ok fagm A faw
¥ waw waQEl wd AfeTrEn &
Jra(E weeEd ¥ omA FEw
&) wms AN ger wafs ¥ g
afeard w28 &1 swegw wag fwar
¥ forgwr afefam weeafa St F faan
g usmfe St ¥ owow wwor A
M oA FE § wy fwma arfda
o qEr g 7o g ¥ fasww
F foor & e Fow A &)
¥ faostt qaqf & faal & ag #gar
argm e #a1 Ff ST F &7 &
o wfrma N zfy, fe=id § 23.4
qrE TR #; W Fead g g
wd AR fasdt @1 SwrEw, a@frs
9 ST 8283 ¥ 21.6 wAME@ &
¥ A 260 MG TF AT H 9gAT
g, stnfrr fagre & @1 § faam
T F AT A 4.5 TS JT A
oW g oz femr ¥ gear
T mawmerr fawdt ® Sae, fafaw
Tt & AET Ay geer fefEwe
o Iaar gafy ¥ fau, oaF faarw
¥ fag ot wzw woe & fd §
T A AT A oghIF af
T FarET fawra & A 6 ¥
7 9% W W TG g2 I A% ™
fear A ot AE § 1 wAdET qE
T F A THELT FT TS GUAE
F et AR wfaF gv T IO FT
fora gt ATt <ar v femr & Far
gfreais agg a8 &7 % g
& aeamz A wfare A0 AEAT

32 W@ - AYYTE TREH - AR
AR T F oafRard q4Ar oww
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60 #rg qfeETd #2253 FAS
w3 ® e Ao fas Sd-
N F oA S oggEAdr & AR
600 FAT H JJTIT TIW A
gt fafaa Sqee g8 Wty qEA
N agEan, 3FH ¥ wfas v
ISHAT TG |

§ arg fearm yagw  frogArd
qrdf ¥ wErad Y ST wRE @
e faar srar & § Fgar =g
5 gt ogeht Terdifes widf qr
g fad wolt ot & W gU
qrE@ FFqFT B AT gA FEAA
F i, armor frwe F S o0-
#7 fF & 37w & feaifas
T F fqu wwmr & 1 qgdr
AR TF TAHTF @1 A A
I ¥ aw fwar §

ward e fasteft 32 & 200
Jarare fasdt &1 JORE FIW X
faore & ww Far ST & 0 A€
e difr ¥ weawa warer At
* gr gfoe & fag ow =fv-
TRAT Faw &1 g & § faerfe
F garEn F T fed T AR
Y AT T oo IFTW@ F

g Y, oo IR F fad

fied ™ § 1 =% g & wiwe
FEAT ARAT § |

wiwr Aw A, fagw § aeadsda
ga & W1 yamE AN sfway R
Tt F FEAHA W Aog ¥ fargean
F1 wfeasy FAT T & 1 qw A
afer St o dr & ag W T A
F AT d IF 1 F way fausf ot
% fadl & Far ST § 7 owmoaw
W A W 8 Biw W foger @
¥ SagEar JTEHTT Eo@'oiﬁ'o I
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oo # fer & 3z Ot @ waw
g o wyaw W stadr hRer wid
FART A W IR Y W AT A
FEm fof §1 argw N S AR
R QT @ AgAE T
faoelt 2@t ¥ 3w eraw-wge Grar
a1 | § aw A T g frag ow
gfrem &) WA s waw
gez 7 3y 5 A1 oo w9y fira w2
g | @n F fag go faar ?
#gd  garare o ¥ fag e
a8 fean) & goar wgar § oag @
o OF T @ E o8 av
wrer sfage @ &1 99 fadw §
faft ¥ gawar AN oI FE Y,
3IqF FREFRT BT W A S AT
| TE &, AT I @ Arfwg
fr amE of@rd ® TS @ F
& A oA & oA Ag
T ¥ FEAwA ¥ ooea ST )

I & =mw frar s § oAk
I F W& T AITAC F9TE JIA
g1 & qoar wgar § 7 oaw ost
N SAzA M7 F@ 5 fore fzA
qgm Har  smdy gfewr wEn A,
7 937 T9 M@ W A §, INA
%1 war wag § fF fow fm O
¥ Imaaresoe &0 agi qfae qrar
4T 9qr, #47 3T IF AGY  JIE-
srstz agt fpar ar? FAr waE
FaEIE ¥ AwEE g1, W\ we
agt 48 4, ¥ AMY IF faw W
N gwdw frmoar ? Ad 0 Wk
daey waq a1 FoArE ST W § AR
Zg @ T LT FE F IW@ W
strood ¥ oute fage awdl & 9
faaa 39 I A ST TIARAS A
wd q@ ar ® & I fmR A
Fry fear o W@ g, SfS@ &/
@ §) daw @ AWar WL AT
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P oAmar & qfwg frr abag
F @ frase s 7@ O W E?
W Aar-AA IWT Fr IR T -
g & FaT TTR AW A N AW
FAT TR AGT & ! W ogw A
& wy § fFozw qw ¥ ow ot
FIFR ¥, 3T X & TH qIF AT
F S T A WY weeT wET
g¥ ) a1 g F 97 uF wragq gyqr
T 39 qAT F AAS 3@ &, za qw
| oFgE A T4 A Far faar
Teid a9 F M 9T 3§ I A
qiEx, A wfnw N AfFr oF &
AT 9 F IAFT & 34 A4 &l
g 391 &7 qifpes@ @ Far gra
& @ g IAMERT A AT A &
W E? AT G @G T WA ?
T a9 A frato g9 F ) 9v
g @ W k@ W § R oFg s

e o Boad ¥ wy g e

difgkg  aw: gdqua Jifq
qf ¥ g St FErwar § ¥
IeAd T TR AEETG |

ZON H3d AfT § AW BT AT IIW
& fag warg fear § « afew FaT
FIF  OF FART T A AW a4g
qry §, #T I AN § IW AT qG
grar g 7 arfad wy o @ § ad
F ATH 9¢ A g F ATA 9T @AM
F qTEATHT F T AT AT W@ 8 |
§F fausft a0 Y ¥7 8 ¥ 39 00
¥ TUgAT FWT Frgar § F qw &
aFar & fag I 39 q1d F1 TAFR
foan & fr so% fog g7 o ary faer #3
17 &% | HAwR, § Aok Aveaw ¥
qg FEAT ATZAT §, ST A7 F AW A
& v 3g AW FY UFAT FY IOA G
TEy &1 AT R A O
gz & TE IqE I e §
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[+ St gutedy ggaan]
fF v e,  foww ofaw FE
ardr arg fpely 7 wEr g fF oA
. W A THF I AT FAC L qET
¥ fuer sg, faer faar stg @ A&v
Tarae Ag T H @ qHar g 7 AT,
T AT FAT AT X TF AW FTEA
I FATE A T FLTF A1eE AT AFL
qUA AT F FF H I AT AR Gl
T AT AL ITET | AL FT @A
F e GT AT EIE, qF T AT AT
GATAT @ &, TNAX T FIH ITHT
Gy forar 9T T & A AT TP AT
E, oy ot =g AR § 5 a9 =7
wez fpar &iT W & 1 99 F WS
FH FIA@ATIFLRE ! T@aW
¥ arfore wa W E W IW IW Fr AR
FrA@ AT Gre | A, § waw
HEAH & FE FFAT AGAT § 16 I
T A FT AW qGMAT § T I IE Hr
T BISAT A | FAT@T AW T HTATET
& fau o3 gwwr afaara e A,
ST ZHTR A7 ATEH A A 397 7T AT
s gat # A A FAT I wrE
Frog AEY g 7 FGT WY AR EW
gq fqer $T T I FT ACCHT F1 FaAT
qgl 93T ®HEG ! G H AT O &r
@ & ST Ag A @ &, IEN
frey & fau 7 § F9 UF FTEATH
AFT gAAR AT AT FT o9 79 §
7e7-faqer &7 @ AT FL FI AYA
wfeds FT G T FI AT § §5 FT
© IUET T AL FL ATd ¢ H 3@
T & GTAA AT TQYV AT ¥ A FEAT
ArgaT g fF agi e Ar@i-w gt A qew
¥ o¥ v gt S &, Tow §
qAr fageit gav w1 & faqsfy
@ & faal § Fga7 J@ar g i 39
T 9T, TW A X §F  AFIAF
AT T AT F AT AT G F qe
A ¥ Fg ¢ fF 39 799 | T@ER

[ RAIYA SABHA 1 on President’s Address 284

F AT IFL IAFT AATAT fARTT
gF | g7 AR HE st 9 F AW
FIAT T & | 2w A<y wfeAreAl
HY T Q@r & 1 TWAT AT Aoy
¥ fog g 1 7 w9 @g SgrAv
g\ H gg o Fgar =gar g %
gATH FuTA Har sfwdT gfar aie
¥y AeaIisdm S §ow9Y /W &
oo A v & 1 & awr Ay v
TTIE A1e fRear wvgar g (awa w5y
"9d) | gAe wEardl ¥ 3w § fF
SRt § wrad AT gt F aegafy
F A F 4% 9T FOF 9T ® 9
gaa wl ¥ wow W wv weaw
gar fean @, Sfew @i & Aqer &
e THo THo & 1T I AT TqH
FT IR ArEl a0 afrd #t FIT
ST |\ gl 9%, Sre} & IWm o
gfaa widf A g9 59w IW T wEw
FAT T3 HT TG g ) IegiA zaAT
HIS 7 FI& TW W ¥ fawg Aremrg
v 1 A, & Ag FgET Aean
g e o fava & a9 & wfus, o3
AW FIT [lGF WERTATAT HE ATIT a0
g AN A da § 9w
far<eaa< T #7 g7 wqdr &, fFvaorfea
FT qM@ IAAT § AT IR W E®F
¥ qry fgrgEa & guTA WAt F1 ¥
gamr wrar &, fergeaw & waw
T FT Iq 9 fawarw oy omr
Fa1 9 gAR faw, wmaw fag, T
o g g7 g fag ag
T4 ® F@E oM W AT Aqea
gary  der  shaar gfeEs g
ft TTE B 1 S g9 F W I
FT AT IS & HIXIgT 78T § |
7E 30 F T AT & AT w=BT v
g1 & gg wgAT Wgar g ¥ Fm
T F A7 g, wa  feme
F @ wx Waw, I T Far

gar o @ g ! owh weww fF &
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st frag miawfe g Ferg e any
a9 W § o foag afx ¥ & <@
2, UT AT WSS arq & | 9y AN
a%g W dnr it gy @A & ara
FRA 1 o #gey foaw ¥ ot
fagrer ¢ fawrr &1 gy W@ St
#iFe ad & ag 9w fv dw A
oS FAT AfAw e A ! *E
gUEAl § | FF I F AT qAT
Arfse A wfge v g qo ¥ fag
gH MW 9gIT =R £ AR W AW
F gL T faFrw | AT F
wfay & 5qN 19 Fg  FC GHATR
FeT Agar g {6 a3 aua &
far w739 1 g7 wd WK
dn % favtg = MU, uwar s fao
Fg R\ v few swma g
AT FT AT T BF B F o 7
AT & Wi 6 o 7Y @A & 1 e
aF W T FUY Fwar ¥ g H
Figa &t wraa gy, fea of &5
THTH waT 7 T ™1 Awfge oz
g ¥ g WIIH A9 @r & 4 o
A9 W@ a9 F377 R ag aa Fg
T L ArEiT A & ag FEAT AR g
1w Fow: faF: Foor: &7 97 faawrwar,
forp: #Trg @ Frg 19 7 e wud afe s
o M ®LAT @Y Fren § oA
HIAA WY T & AfFT W $F q9A §
T 7 (WIWA T FIR KT § FA
FTT 8 (WU ) AT FAFAT ATTAT
a9 ATAH A | TE v a7 & woy
" AT &Y RIS FEAT § |

SHRI DIPEN GHOSH (West Bengal):
Mr, Vice-Chairman the President while
expressing concerry over. the growing
divisive and se¢paratist tendencies,
emphasised on maintaining India’s
upity and integrity. My party, the
CPI(M) is seconc to none to fight for
the unity and int grity of our country,’
But the Presiden of India, I find, in
his Speech, has n dwelt on the issue
which is most ¢ ucial in preserving
that unity and so! darity of the country,
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and that issue is the Centre-State rela-
tions and redistribution of both admin-
istrative and financial powers hetween
the Centre and the States, As you
are aware, as many as five Chief Min-
isters and 18 political parties of our
country have made concrete proposals
on this particular issue. But the Presi-
dent of India, though he is supposed
to be the President of India, not the
president of a particuler party, I re-
gret has overlooked this issue in mak-
ing his Speech. Sir, the guestion of
Centre-State relations has acquirea
greater importance in the context of
the growing alienation between the
Centre and the constituent Staleg of
our country. This alienation, arising
from the assaults anq attacks on the
powers of the States, is growing in the
context of the divisive forces raising
their heads, their ugly heads, in various
places and, Sir, this situation is en-
couraging the imperialist and other re-
actionary forces to support the sepa-
ratist and the divisive forces in varlous
places in our country. Naturally, in
the interest of Indian unity, it is ur-
gently necessary to stop this process
of alienation between the Centre and
the constituent states of our country
by redistributing both administrative
and financial powers. Sir, my colleague
on the other side, Mr. Bhardwaj, while
moving the Motion of Thanks, had
stated that India is a nation, is a State
Sir, you kindly go through the proceed-
ings. This is what he has said. He
has sgid that India is a nation and Is a
State and by saying this, the learned
Member from the other side, has be-
trayed his ignorance not only ghout
what India is buf also about what the
Constitutiony of India says. You see
what Article 1 of the Constitution of
India says. Article 1 of the Constitu~
tion of India says that “India, that is.
Bharat, shall be a Union of States”
and not a State. It is only a Union
of States. At the same time, he
boasted—and the other Members of
the ruling Party participating in the
debate also boasted-of the role of their
party and their leaders of the Indian
National Congress in the freedom
struggle, But they did not know even
what their owp party had stated, Sir,

I would like to quote the “Quit India”

‘-



287 Motion of Thanks

[Shri Dipen Ghosh]
Resolution which was passed by the
Indian National Congress in itg session
held in Bombay on the 7ih and 8th of
- August, 1942, 1 quote:

“The provisional Government will
evolve g scheme for a Constifuent
Assembly which will prepare a Con-
stitution for the Government of
India, acceptable fo all sections of
the people, and, according to the
Congress view, it should be a federal
one, with the largest measure of
autonomy for the federating units
and with the residuary powers vest-
ing in these units.”

Again I quote from the election
manifesto of the Indian National
Congress of 1945. It says like this:

“The Congress has envisaged a
free democratic State with the fun-
damental rights and liberties of its
citizens in the Constitution. This
Constitution, in its view, should
be a federal one, with gutonomy
for its constituent wunits and its
legislative  organs” elected on the
basis of universal adult franchise.

‘Sir, from these resolutions, it is
seen that even the persons, who are
standing one after another to support
the President’s Address and the Gov-
ernment of India led by Mrs, Gandhi,
are not aware of what their own party.
had committed to the people of this
country prior to the independence ot
our country.

SHRI V. GOPALSAMY (Tamil
Nadu): They are the neo-Congress
people.

SHRI DIPEN GHOSH: Sir, we are
--surely for stronger States. But on
- no account do we want a weak Centre,
About the concept of strong States,
even our Prime Minister says, and also
the other leaders are saying, that
«our asking for the redistribution of the
powers or the redefinition of Centre-
~State relations is meant to weaken the
‘Centre, I want to make it very clear,
while demanding more powers for/the
'States, that we do not want to
“weaken the Centre, and the concept
ot strong States is not necessarily in
contradiction to that of a strong Centre.

“ Once their respective spheres of authe-
rity are clearly marked out, a
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strong and unfield India can only be
one in which the democrgtic aspira-
tions and the distinctiveness of the
people of the different States are res-
pected, and not treated with disdain.

Sir, qur Prime Minister seems to
be very fond of Rabindra Nath Tagore. -
Bo I quote from Rabindra Nath Tagore,
what he says about this. Tagore
says—and the English version of what
he is saying will be like this:

“If all the blood from your body
gushes into your head, it is not the
sign of good health. When all the
blood is gushing in your head, your
face may look very glossy, bput it
does not necessarily reflect your
health; it may reflect g very serious
disease.”

So, naturally, Sir while we demand
more powers for the States or autono-
my of States, we demand it on the
lines of what the nationa] leaders had
committed to the people of our coun-
try prior to winning freedom. we
demand it in conformity with the
thought of the people like Rabindra
Nath Tagore and what the people like
Rabindra Nath Tagore had stated, But
about what Mr. Bhardwaj and others say
now—that India is one nation, one
States—it is our allegation that in the

-name of a strong Centre, the ruling

party, the Congress(I), has made it
into one State by appropriating all
powers from the States and abrogating
and eroding the powers of the consti-
{uent States. The fact is that the
notorious 42nd amendment to the
Constitution reduce the States to The ~
position of subordinates depending on
the Centre showed that an attack on
the powers of the States was inevitable
requirement of the authoritarian rule.
The question of Centre-States relations,
therefore, Sir, not unly relates to the
question of defending the Indiap unity
but also it relates to the question "of
defending democracy as against autho-
ritarian rule.

while taking part
in the debate on the Presidential
address. I through your, want to
bring to the notice of this House @Pat

Therefore, Sir,
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in the interes. of preserving the unity
and solidarit; of our country the
States-Centre relationship has to be
re-defined anc both administrative and
financial powe s have {o be re-distribut-
ed. And whie taking part in the de-
bate on the budget my colleagues will
speak how th¢ States’ financial powers
are being wusurped by the Cenfre, I
want also certiin Articles of the Indian
Constitution t¢ be modified so as to
ensure re-dis ribution and devolution
of powers.

But due to priority of time here I
‘want to emphusise only one particular
question, that is, the question relat-
ing to the inst.fution of Governors. Sir,
you know abnut the appointment of
‘Governors, the calibre and the stature
©of the Governcors, to what a depth it
has been reduced. The record proves
beyond a shaldlow of doubt that In
most cases the Goveraors have used
their office to serve the interests of
the ruling pary at the Centre. Here,
in this connection I want {0 draw the
attention of this House to the speech,
to a part of the speech, rendered by
Pt. Jawaharlal Nehru in the Consti-
fuent Assembly, whepn he took part in
the debate about that article jn  the
Constitution—v'hether g Governor
‘would be an elicted one or nominated.

He made his speech on 31st May, 1949.
Sir, I quote:

“....woulc it not be better to
have a more ' letached figure, obvious-
ly a figure that is acceptable to the
province, otherwise he could not
function ther:? He must be accept~
able to the province, he must be
acceptable to the Government of the
province and yet he must not be
known to be a part of the party
machine of fhat province. He may
be sometimes, possibly, a man from
that province itself, We do not rule
it out. But on the whole it probably
would be desirable to have people
from outsiie—eminent people,
sometimes people who have not
taken too great a part in politics.

1764~ Rs,
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Politicians would probably like a
more active domain for their activi~
ties, put there may be an eminent
educationist or persons eminent in
other walks of life, who would
naturally, while cooperating fully
with the Government and carrying
out the policy of the Government,
at any rate helping in every way
so that that policy might be carried
out, he would nevertheless repre-
sent before the public someone
slightly above the party and, there-
by, in fact, help that Government
more than if he was considered as
part of the party machine.”

Sir, in this context, let us judge
the role of the Governors played by
them during the last one year or the
Governors appointed by the President.
For example, take the case of my owh
State, West Bengal, The Governor
was appointed suddenly. No consulta-
tion was made with the Chief Minister
of West Bengal. Simply, he was in-
formed over the telephone when he
was at Srinagar, ..

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL. AND MINES
(SHRI N. K. P. SALVE): On a point
of order, Sir. It is not only a ques-
tion of grievous impropriety, but there
are certain constitutional precedents
involved which lay down a mandale
that so far as conduct of the Governor
is concerned. . .

SHRI M. KALYANASUNDARAM:
He is not referring to the conduct of
the Governor. He is referring to the
manner in which the Governor is ap-
pointed,

SHRI V. GOPALSAMY: In this very
House, Shri Bhupesh Gupta moved a
resolution on the role of the Governor
which hasg been discussed.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr., Salve has
raised a point of order. Let me hear
him,

SHRI N. K. P. SALVE. My respectful
submission is that the discussion of
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what the Governor has said and the
manner in which he is appointed is
included in the guestion of “Conduct
of Governor’. It is not as if we are
discussing at what time he gets up
in the morning or what he likes to eat.
This is irrelevant. His functioning is
something which cannot be discussed
in this House, My reasons are two-
fold. 1 was not very attentive and if I
have misunderstood, I may be forgiven.
What I heard him to say was about
the manner in which he was appointed.
He cast some aspersions about the
impartiality of the Governor and es-
pecially in the context of what Pandit
Jawaharlal Nehru had said about the
role of the Governor and what his
domain gshould be. While discussing
the Motion of Thanks on the President’s
Address, the Members are allowed to
bring in anything under the sun. If
he brings forth Centre-State relation-
ship, he is welcome to do it. It would
add to the dignity of the House if the
Governor’s conduct is not brought in
during the speech.

SHRIMATI KANAK MUKHERJEE:
He has not discussed the role of the
Governor, He has discussed the mode
of appointment of the Governor. It is
not the conduct of the Governor,

THE MINISTER OF FINANCE
(SHRI PRANAB KUMAR MUKHER-
JEE): 1 would like to say that we
should have no objection if the Gover-

nor ag an institution, is discus-
4 PM. sed. But what the hon. Member

said is, “Governor of my State.”
If I heard him correctly, he has said,
“The Governor of my State”. If he has
not said it, I will accept it, But you can-
not discuss the conduct of-a particular
Governor, You can discuss the con-
duct of the Governor as an institution.

SHRI V. GOPALSAMY: Sir, hon,
Minister, Shri Pranab Kumar Mukher-
jee said that the institution could be
discussed. But, Sir, when we discuss
the Institution of Governorship. We can
bring to light the role aof the Governor
and alsy the role played by the Gover-
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nors in different States in  different
periods. That had been discussed in
the past also. So, the Member has got -
every right to discuss it.

SHRI M, KALYANASUNDARAM:
Sir, Mr, Salve has raised a very im-
portant question, supported by the
Leader of the House. I thought that
the leader of the House would at least
come to help the discussion. . .

AN HON. MEMBER;: Help the Opposi-
tion.

SHRI M., KALYANASUNDARAM:
...hot to help the Opposition, He is the
Leader of the House,£ 8ir, the Gover-
nor is appointed by the President. We
are discussing the Address by the
President. Suppose there is gsome
grievance at some stage about the
manner in which a Governor has been
appointed, don’t we have the right to
state about it since we happen to be
the Council of States? Mr. Ghosh has
not referred to Governor A. P. Sharma
or his behaviour or his conduct at all.
He was only referring to the advice
given by the Prime Minister to the
Presidenf. His criticism wil} apply
only to the Prime Minister and not to
the President.

oft erresft fgw fry (wew wRw) -
ITEATEAS WEled, gard faw AT
§ & maee A frafaa few 0% &
&\ S daw gt o fear mam § e
&7 w1 7 ag 93 a7 & fF nma far
grr =rfgw ) ad SRR war &
IFEIA ag 7L FET fF @A A &0 A
YT TAATEN BT TATT AT W 2

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I have heard all
of you. Please let me now say. Having
heard Mr. Salve’s point of order, I
think there is a point in what he is
making. You are at liberty to discuss
on the conduct of the Governors in
general as it can come under the Presi-
dent's Address. But if you are reflect-
ing upon the conduet of a person in
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high authority, ynless the discussion is
based on a sustantive motion drawn
in proper terms it cannot be allowed
under Rule 234 of the Rules of Pro-
cedure, Mr, (hosh, up to a certain
point, you are discussing about the
Governors. Bu when you came to the
particular cond et of the West Bengal
Governor in a particular matter, the
Leader of the 1'ouse took it up....

SHRI DIPEN GHOSH: I did not dis-
cuss the conduc! of a particular Gover-
nor. I did refer to the manner in
which the Governor of my State was
appointed. Anc I did not like to dis-
cusSs the condut of the Governor

THE VICE-CJAIRMAN (SHRI R.
RAMAKRISHNAN): Now, taking into
account the brcad Rule, you please
proceed with your speech, (Interrup-
tions) He has clarified that he is not
referring to the conduct of a particular
Governor.

SHRI DIPEN GHOSH: I was referr-
ing in the conlext of what Pandit
Jawaharlal Nehiu said as to what the
Governor ought to be and how the
Governor ought {0 be appointed. I gquote
again the particular line from Pandit
Jawaharlal Nehiuw’s speech. “He must
be acceptable to the Province; he must
be acceptable to the Government of the
Province.” I want to mention this par-
ticular thing because in my State the
Governor was not appointed by the
President of India in consultation with
the State Government, not even with
the Chief Minis'er. He was simply
informed of the act that such and such
person has beer appointed as the
Governor of W st Bengal over tele-
phone when he was away irom Calcutta
to Srinagar. S¢, I want to mention
this thing. The Iinstitution of the
Governors has been reduced to a party
post, to look after the party interests.
I can cite an example. .,

AN HON MENMBER: Many.

SHRI DIPEN GHOSH: ... how a
Member of thi: Ifouse tried to be-
come a Governo- of g State how he
was sent to a sState at the time (£
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Panchayat elections as an observer of
the Central ruling party.

THE VICE-CHAIRMAN
RAMAKRISHNAN):
got to do with it?

SHRI DIPEN GHOSH: From
panchayat election observer to
Governor, what a rise! And, I have
seen this with my own eyes. Then a
‘Governor who was yntil the date he
became the Governor a Member of this
House, after becoming the Governor
of a State I had seen him lobbying
here in the inner lebby of the Rajya
Sabha with the Secretary of the Con-
gress (I) Legislature Party. Is it the
role of the institution of Governors?
Where it has been reduced to?

SHRIMATI MONIKA DAS (Kar-
nataka): Cannot a f(Governor come
here? (Interruptions)

(SHRI R.
What has that

the
the

SHRI DIPEN GHOSH: He can surely
come here but not for lobbying.

SHRIMATI MONIKA DAS: What Jo
you mean by lobbying? Can he not
come here? (Interruptions) He might
have come here to meet a friend.

SHRI DIPEN GHOSH: I do not want
to say that no one should come here.
Everybody has a right to come here
who has got a pass and ether things.
But what 1 say...

SHRIMATI MONIKA DAS: Sir, when
a person is not here, he should not be
discussed. Then why this reference”’
(Interruptions) These are all false al-
legations, Mr. Vice-Chairman, Sir,

SHRI DIPEN GHOSH: What I wan®
to say is that even after becoming »
Governor if he is seen lobbying here
with a party man, you can understand
to what a position the post of Gover-
nor has been reduced.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now please con-
clude, Mr. Ghosh. You have already
taken more than 25 minutes.. Please
concludét.

SI—IRI_IYIATI MONIKA DAS: II a
Governor has come here, he should
§

1
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not meet any party person. That Is
what you mean to say. He might have
come here to meet his friend, It may
not be a party matter. He says, it is
only for party purposes.

SHRI J. K. JAIN (Madhya Pradesh):
Sir... .

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Jain wants
to make a point of order, please sit
down.

SHRI DIPEN GHOSH; Sir, ...

SHRI J. K. JAIN: Please ask him to
sit gown and then only 1 will speak.

AT, AW AT AR AL TG
2 fF gav ¥ 35 grwwd W@ € Wk
I IETU FT AST FT T Ga7 TR)-
gyC g aFA 1A fageT ag & 5
USTANA &1 98 3q47 HAT § {5 glaeng
1 W FW F fag qa) fagha Q@
2 AR et o frgfrr & a1 & weaara
AT A T FFF § | 9T A ag AAq
g o dw o qrgg aSiga &
" HAIESHT HT AT L .. L (FmEAEWA)

SHRI V. GOPALSAMY: Sir, he is
rajsing a fresh issue,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Jain, I do not
want you to start another controversy.

(Interruptions)

SHRI J. K. JAIN: They have no busi-
ness to criticise the Governor. (Inter-
ruptions)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr, Jain, please
hear me first.

SHRI J. K. JAIN: You will have o
control the Members on the ofhier side.
You please control them. (Time Bell
rings).

THE VICE-CHAIRMAN (SHRI R,
RAMAKRISHNAN): Please respect the
Chair and sit down.

[ RAJYA SABHA |

on President's Address )

st Fo Bo W ; AT U H FTRIA
g waadl Ft fewfra feargy . . .
(roaE)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): 1 would request
the hon. Members not io get away {rom
the high quality ot debate that we have
been having on this important matter.
Already Mr, Salve has raised a point
of order and Mr. Ghosh has clarified
the position and he has proceeded.
Now, Mr. Jain, I have heard your
point of order which was up to a point
he sune 2w 12084 by MWn, Salve, Bk
after that you started injecting a con-
trovercy by referring to the cdnduct of
the Vice-Chancellor and the elections
and all that which we need not go into
at this stage. Please proceed, Mr.
Ghosh,

L]

SHRI J. K. JAIN: I, that case you
will have to control the hon, Member
and see that he does not make every
now and then a reference to the
Governors.

SHRI DIPEN GHOSH: Mr. Vice-
Chairman, Sir, I am happy....

THE VICE-CHAIRMAN (SHRI R,
RAMAKRISHNAN). Mr. Ghosh, your
time is up; please conclude, -

SHRI DIPEN GHOSH: I am happy
that Mr. Jain, my colleague, is trying
to teach me how to give a controlled
speech; I am happy.

- THE YVICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Thefe is no harm
in learning from anybody,

SHRI DIPEN GHOSH: I want to
learn from the devil even.

SHRI J. K. JAIN: We also know how
to control the activities of CPM.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please conclude,
Mr. Ghosh.

SHRI DIPEN GHOSH: I wanted to
say that in the President’s Address,
he expressed his concern over the grow-
ing separatist tendencies in our coun-
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try and he empnasised on the preser-
vation of unity and solidarity of our
. country. I statel very clearly that my
party, CPM, stands seconad.’to none to
strengthen and preserve unity and
solidarity of our country, and fight for
it. But the main issue, which is a very
crucial issue anc a necessary issue in
preserving the 1nity and solidarit'y of
our countr¥ is t e issue that relates to
Centre-States :elations. Five Chief
Ministers and a. many as 18 political
parties have m.-de concrete proposals
in that regard; but I regret that the
President, in his Address did not men-
tion a single woird about it, but an
alienation is growing between the Cen-
tre and the constituent States and this
growing alienation in the background
of assaults by the divisive forces is
very dangerous. Naturally, in the in-
terest of preserving the unity of our
country, I think Centre-State relations
have to be re-de’ined and both adminis-
trative and finar cial powers have to be
redistributed in terms of what the
five Chief Ministers anq 18 political
parties have derianded, ‘Thank you.

"SHRI B. IBRAHIM (Karnaiaka):
Mr, Vice-Chairmiav, I rise to support
the motion moveld by my friend Shri
Bhardwaj. The most disturbing
phenomenon in recent times is the rise
in politically motivated communalism,
§1r in the past, communalism was
motlvated largely by the religious fana-
ticism: but now the motives are ulter-
ior, or intended solely to dislodge the
Congress-I Government by hook  or
by crook. The sirategy adopted by the
Opposition partits isg unholy- marriages
and unprinciplei{ combination, some-
times open but more often  cover, This
challenge has tu be met by the party
not by resorting to unscrupulous tace
tics or untenabls postures, but by rea-
flirming to our ideals of secularism,
socialism and democracy; in more un-
ambiguous terms, A massive program-
me of educating the people of the dan-
gers of communalism is therefore
imperative and urgent; otherwise the
shortsighted tictics of Opposition
would lead to iational disunity and
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disintegration, which in turn would
spell national disaster encompassing
both majority and mmunty communi-
ties.

Coming to economic situation, our
Government from its inception . has
givenn the highest importance to econo-
mic problems of the countrv, because
we realise that most of our political
and social problems stem from our
economic backwardness. Moreover
Congress Party has been fuunded on
humanistic philosophy inspired by
gennine sympathy for the millions who
are afflicated of poverty and disease, In
contrast to fascist and communal par-
ties who are exploiting the sentiments
of the masses in the name of religion
and culture, regardless of human want
and suffering This is the reason why
our party has embraced the strategy
of economic growth with social justice

in our Five-Year Plans. However,
it is but natural  that we might
commit mistakes in the conception

or execution of economic plans. It
is, therefore, of the utmost importance
that our system of priorities—I em-
phasise the words system of pricrities
is formulated on a rational basis, very
carefully, The success of our plans will
depend entirely on our Mbility 1o
judge which objectives are more ime-
portant of urgent than the others.
Given our humanistic philosophy and
our socialistic goals, there ig no doubt
that we should accord the . highest . pos-
sible priority to the goal of ‘Garibi
Hatao’, the slogan which inspired. mil«
lions of our people and galvanised the
Government machinery into megninga
ful action, We must not only reiterate
this goal, but review our planning pro-
cess constantly so-that the pocrest and
the down-trodden individuals in this
country become the focus of attentiom.
I submit here a few concrete measures
which should occupy a high position in

our scales of priorities,

Firstly, in regarg, to the production
and distribution of foodgrsurs, B |\ 4
shou‘d be given the foo-most pricrity
so that the. heart-rendmg spectacle of
hunger is wiped ot for éver and the

¥
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ndtional loss involved in the degrada-
tion of human material is avoided, A
well-fed healthy people is the greatest
national asset. After all, human beings
sre not only the end, but also the
means of all economic development. 1t
is, therefore, the utmost duty of a
democratic and socialistic government
t. rrevide adequate naturition to the
reople,

Secondly another equally important
thi g in regard to human welfare and
e’ .ciency ig health. The removal of
malnutrition as suggested earlier
would be the biggest single step in
promoting the health of the peovle, es-
pecially among children and expectant
mothers. I am' afraid, though the
importance of nutrition is realised, not
enough is being done in geveral States
in this field. Secondly, other preventive
measures should be given due priority.
Here again, we have all accepted in
theory that in medical care, preventive
methods should be given higher impor-
tance than curative measures. But in
practice, we continue to allocate as
much as 80 per cent of our resources
to curative aspects only, Let us face
it. Unless malnutrition is abolished,
unless safe drinking water and sanitary
amenitjes are provided. uniess housing
for the poor improves and unless basic
health education is imparted no
amount of hospitals and dArugs is going
{0 help. It is, therefore imperative
fhat we should initiate determined
action to expand and strengthen pre-
ventive measures for prom~ting puhlic
health,

Avther problem .which is vexing
cur economic planners is the question
of technology. A controversy has been
going on as te whether we should go In
for labour intensive or capital inten-
slve industries in our country I feel
that this controversy is off the mark
tacause ihe question lg one of te:h-
nolog+ and productivi‘y and net of
capital or 1zhour, As s developing na-
tl, we cannot afford to ignore thls.
we ~anvot afford to lag behind In
technole+~, and ignoce the vital im-
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portance of productivity. Our basic
problem is not so much as unemploy-
ment, but scarcity of goods and servi-
ces necessary for raising the quality
of the life of the commdn people,

Sir, adverting to the international
situation, I am glad to say that our
policies have heen quite sound and
successful. Novertheless, we should
continue our efforts with redoubled
vigour for promoting the cause of in-
ternational peace undaunted by set-
backs. Our Prime Minister has been
playing a crucial role in international
affairs, with brilliant insight and bund-
less patience and tact, This fact has
been recognised by the international
community as indicated by the recent
invitation of the Secretary-General of
the United Nations to our respected
leader, Shrimati Indirys Gandhi to
participate in  a summit meeting of
the world’s two super powers. India
as well as the non-aligned movement
is proud of this role of our Prime
Minister and extends to her the most
earnest support and best wishes for this
year which might usher in an era of inter-
national peace or at least the disappea-
rance of the spectacle of a nuclear
holocaust. The bopes and prayers of
the billions of people of the world are
with her today and this is the real ba-
sis of her strength energy and optimi-
sm at a time when ominous war-clouds
are threatening hoth the presenc and
the future generatioas with disaster.

Before I conclude 1 weould like to
refer fo the political situastion in Kar-
natakia beause my learned friend,
Shri Era Sezhiyan, while speaking on
this Motion, has referred to it. (Inter-
ruptions) I. has become a habit, no-
Yhody can help.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN). Dr. Mallick please.

SHRI B. IBRAHIM: I hail from that
State and it is my bounden dutv tn
reply to that allegation. Sir, he went
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on accusing the Congress Party to the
eflect that we a‘e trying to topple the
Janata Governmr2nt in Karnataka, but,

Sir, it is quite therwise.
DR. M, M. S. SIDDHU (Uttar Pra-
desh) : But you faliled,

SHRI B. IBR/ HIM: I am saying so
Lecause the Cor gress(I) is not trying
to topple the Go ernment. If at all that
Government fall: it will fall on its
own :

SHRI HAREKRUSHNA MALLICK
{Orissa): It meuns Mr, Hegde is try-
ing to topple hi: own Government.

SHRI B. IBRAHIM: Let me comp-
lete. I say so Ynrcause Wwherever the
hon. Chief Minister goes and addresses
a public meeting, he startg accusing
Mrs, Gandhi for everything, forgetting
for a mement tlat he is ruling the
Karnataka State. For example, for the
rising price of ¢>conut, sugar, rice or
any othev essent.al commodity if any-
body, especially 'he press people, puts
in the gquestion. he says that Mrs.
Gandhi is responsible for
that. For everwthiag he says Mrs.
Gandhi is respcensible. It that is
8o, what for is he there? He is
ruling the State, he has got his own
responsibility, he has to control the
distributinn of tlhe essential commo-
dities in his sate. Central Govern-
ment’s responsib:lity is also there. 1
do not deny that but at the same time
ag the head of tlie State he is equally
responsible to se¢ that whatever essen-
tial] commodities are supplied by the
Central Governn ent are equally dis-
tributed among ‘he peoble. So, Sir. if
at all the Government in Karnataka
falls, it will fall of its own.

Before conclucing 1 would like to
&dd a sentence tiat India has come of
age. We can no longer crave the indul-
gence of politica infancy. We have to
shoulder the responsibilities of adult
nationhood, By ncreased productivity,
sustained enterprise and determined
idealism we mus establish our position
" in  the world, promote friendship
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among nations and guarantee freedom
from want when the nation is passing
through critical times, the need for na-
tional discipline is supreme. Qur future
depends on prodigious labour and de-
dication to democratic welfare, If we
cannot help ourselves, no one else will—
free India must be economically free.

SHRI R. MOHANARANGAM:® Mr.
Vice-Chairman, Sir, I am very glad to
have an opportunity to speak on the
motion of thanks on the President’s
Address, especially at 4.00 O clock. I
was just hesitant to speak today, hav-
ing Mr. Mallick on this side and the
lady Member from Karnataka on that
side, (Interruptions) The lady Member
has vacated the seat but Mr, Mallick
is here anyhow, since I have gof up to
speak on the President’s Address, it is
my duty to speak generally about our
country and specially about my State,
1 would like to make certain points
which, I hope, will definitely be help-
ful for my State, namely Tamil Nadu.
1 was trying to go through the Presi-
dent’s Address very carefully because
at that time when I was in the Central
Hall I could not understand the Presi-
dent’s Address for the simwnle reason
that I was not in a position to under-
stand, luckily or unluckily, the langua-
ge in which he delivered the Address.
Therefore after going through the
speech in English, I came to the con-
clusion that I should take up one or
two important aspecis on the floor of
this House when I am called to speak
on President’s Address, I have gone
through the President’s Address very
carefully. Nowhere i the President's
Address have I seen that he has men-
tioned anything about the flood and
drought conditions in  the country.
There are some States in this country
which are affected by drought. there
are some states which are affected by
floods. Unfortunately, Sir, my State-
which is also your State—was affected
by floods as well as drought, when the
Chief Minister of Tamil Nadu sent a
letter to the Centrap Government see-
king for the allotment of Rs. 200 crores
for giving relief or taking up rellet
measures or to compensate the public
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for the losses they have suffered, we
are given only Rs. 68 crores, For floods
slso, we had raised a demand of Rs,
128 crores. So far they have given us
only Rs. 15 crores, I am not going to
talk about statistics .at preseat.  But
what in fact I want to stress is that
after calculating our losses we came
to the conclusion that Rs, 100 crores
were required for the benefit of the
people of that particular State, I do
not know why they have reduced 90
per cent of the total amount and come
to the conclusion that only Rs. 10 or
15 crores should be given.

Sir, yesterday the Finance Minister,
while delivering the Budget speech,
intimated his ¢oncern abvout some
States which because of unwanted
expenditure or what you may call ex-
penditure which is not undertaken for
the development purposes go to the
Reserve Bank for overdraft. But as
far as my State is concerned, we have
spent only for relief work we have
spent only for flood relief work, we
have spent only for the benefit of our
people, whereby a sizable portion of
income of my State has gone only for
just- affording this special relief which
was necessitated by natural calamities
like floods and drought. It is not be-
cause of some unexpected or unreaso-
nable expenditure but because of ex-
penditure that we have to incur due to
natural calamities—namely, floods and
drought. That is the reason why we
have gone to the Reserve Bank or
some financial institutions.

Our Finance Minister has stated
yesterday that he is going to give
more than Rs, 500 crores as grants to
the States. If that be the case—of
course the Finance Minister is not
here, but through vyou. Sir, I would
like to ask him tHat out of this Rs. 500
crores,” a sizable portion may be given
to my State.

Secondly, I do not say it is a failure,
but I think the President has forgot-
ten to refer fo Centre-State relations.
Government has appointed Mr. Justice
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Sarkaria to head the Commission. That
Sarkaria Commission is to go through
the entire gamut of Centre-State ccn-
ditions prevailing in this country. Of
ccurse there was a big debate here
with regard to the appointment of
Governors or the mode of their ab-
pointment or the functions of Gover-
nors. But what I would like to stress
is that when Chief Ministers of diffe-
rent States met during the  Chief
Ministers Conference, all the  Chief
Ministers of non-Congress(I) Govern-
ments got together for getting more
powers for the States, So is it not the
duty of the President to intimale some-
thing about the Sarkaria Commission?
He has completely forgotten to mention
about that Commission which was ap-
pointed only to go through the entire
field with regard to Centre-State re-
lations.

With regard to the Punjab problem,
I do not want to poke my nose and I
do not want to peep through the win-
dow, But something has to be mention-
ed about Punjab here. I am not going
to talk about sant Longowal. But what
I want to mention is that a Member
of the other House—though it is not
proper on my part to refer to it—
raised a very sentimental issue. He
stated, becatise the Government of
India has not imposed Hindi as the
sole national language and only offi-
cial language in this country, There
is no unity, and. big fight in Purjab
ag well is in other States, In
fact, .Sir, when it was intimated,
the reply was given by the Prime
Minister. 1 do net want to mention
anything about the Prime Minister.
But, at the same time, the Prime
Minister said that this is a sentimental
issue; if Tamil Nadu wants tq, improve
the Tamil language, let them improve
it, let them upgrade Tamil but let
them not say, “Hindi down down.” Can
anybody say that during the past 35
years, especially_ aftér Independence, or
show anything from the history of
Tamil Nadu or from the utferances of
the Chief Ministers of Tamil Nadu dur-
ing the past 35 years, that they ever
said “Hindi -down down.” Never has
anybody said so. They have said
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“Imposition of Hinci down down.”
Never did they say “ Iindi down down”
Let them develop th:r Hindi language
in their own State; we are not going
to bother, we are 10t going to stand
on their way. What we have said was
«that imposition of Hindi should not be
there; improvemert of a language
shoul(l not and caniot be at the ex~
pense of another l:nguage. That is
what we said. I do rot know why the
Prime Minister of t s country yester-
day peinted out, “Let them say up up
Tamil” but let then: not say “Hindl
down down.” Why chould we say “Up
up Tamil?” I have a beautiful language
called Tamil which is already up. We
have get a very hoary and rich history;
we have our history. Our forefathers
spoke in our language; our poets gave
us their sermons and scriptures in our
language. Our langiage is one of the
best and we have gnt a beautiful civi-
lization, an excellen: civilization which
historians from foreign countries ap-
preciated. Then, wh - should be worry
and umnnecesarily say “Up up Tamil”
_ and worry about our language which
is eligible to rule over the world if not
our country and whick should be intro-
duced in the United Nations Organisa-
tion ag one of the anguages? That is
not the case. We are not asking that
our language shoulc be imposed over
the whole of this country, put we are
ssying that all the languages should
be equals and a pirticular language,
because of its birth, recause of its place
and because of its majority should not
control other languages. This is, in

Lfact, what I want to stress on the floor _

of Parliament,

Sir, some of the Chief Ministers have
joined together in ‘he name of non-
Congress Chief Ministers or something
like that. But I think it is better if

all the Chief Ministers of the country
join together and discuss the Centre-
State relations. There is no use of four
' or five Chief Ministers joining together
and discussing and then stating “We
want that such and such things should
be adopted, we want that such and
such things should be taken into ac-
count.” From the i/hole of India we

have to invite all the Chief Ministers,-

ey
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from States ruled by Indian Natioual
Congress also, Sir, I pointed out all
these things because about Centre-State
relations the President has not said
anything in hig Address.

Sir, on the economic front I want to
say certain things, First I want to say
with regard to coal supply. We have
already written to the Government of
India that we want to import coal be-
cause if we import coal from foreign
countries it would be cheaper because,
due to heavy transport charges that
would have to be incurred if we get
it from within the country, it would ~e
cheaper for us to import coal from
foreign countries. Even though we
have asked them about it, we have not
been properly intimated by the Gov-
ernment that we can use coal from
other countries. Therefore, Sir, I want
to stress through you that we are all
coricerned that the Tamil Nadu Gov-
ernment should be allowed to import
coal from foreign countries also. OQur
Tuticorin plant has got stocks for three
days only and I thought it is better
it I just intimate the concerned Min-
ister through you.

Sir we have also intimated the Gov-
ernment already that we want one lakh
tonnes of rice because Tamil Nadu is
completelyr starved because of the re~
cent floods and drought. That is why
we have asked the hon. Food Minister
here for rice for Tamil nadu and L-
hope the Government will come for-

* ward and give us the rice as we re-

quired.

Sir, about industries, they have taken
statistics—the Industry Minister is not
here—from 87 districts listed in the
backward list. They prepared the list
district-wise, But if they prepare the
list taluk-wise, there will he thouysands
and thousands of taluks in this country
and there are so many taluks in my
State where you cannot find even a
single industry. If you take it district- -
wise, you can find some districts with-
out industries and some with indus-
tries. But, as far as Uttar Pradesh
is concerned, there are so many dis- -
tricts which are smaller than some of ~
our taluks, That is how U.P. is shown -
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as having many districts which are
backward. But this issue has got to
be considered taluk-wise and not dis-
trict-wise. Sir, I have spoken geveral
times about the implementation of the
Master Plan with regard to Mahabali-
puram, Kanyakumari and Ramesh-
waram. If you turn the pages of
Indian history one by one, you will see
that the historians particularly in the
15th and 16th centuries, used to write
about the northern part, completely
forgetting our southern part. You do
not find anything about Palldvas and
Pandyas, but about the northern part
you can find volumes and volumes. You
have completely forgotten that part of
the country, thinking that the people
©of that part belonging to a different
.country, Even now tourists from
foreign countries come here and enjoy
their time. When they go back to their
countries, they say that they have seen
India as consisting of Bombay and
Kashmir. They never point about
Mahabalipuram. Let them come to the
beautiful coasts of the southern part of
the country where they can enjoy their
time, where they can see waves of the
three seas touching one another, Let
them come to Mahabalipuram. Let them
come to the beautiful “parts of the
.country. If you want to earn foreign
exchange, you have to develop tuorism
in the southern part. I have spoken
about it several times. I hope this time
the Minister -concerned will definitely
look after the implementation of this
scheme,

Sir, so far, I have talked about the
Centre-State financial relations, Now I
want to speak about the political rela-
tions. It is my misfortune that some
of my friends are not here. I do not
have any animosity towards the Prime
Minister. I do not have any hatred to-
wards anybody. But then from 1947 till
this day we have seen Prime Ministers
only from the northern part of this
countiry. You talk about unity of the
nation, You talk about so many things.
I do not say that Mrs. Indira Gandhi
should not be the Prime Minister of this
country. But, after her, a South
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Indian should be the Prime Minister
of this country. Then alone have we
the right to talk about unity of the
nation. Then alone have we the right
to talk about the length and breadth
of this country. Then alone have we
the right to speak about the lofty
Himalayas and sacred Kanyakumari.
You are not in a position to do that.
Let me imagine an impossibility con-
verted into a possibility, You Thave
the Prime Minister. You have the
President. He also is from this part
of the country, (Interruptions)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Mohanaran-
gam, Mrs, Indira Gandhi is elected
from Medak, which is in the South.

SHRI R. MOHANARANGAM: I am
a student of political

these things I am not blind, I know
that Mrs. Gandhj got elected from the
southern part. But if because of that
you say that she belongs to that part
of the couniry I really wonder. Let
her be the Prime Minister for so many
years in future. I am not going to
disagree on that. But even the Vice-
President is from the northern part.
Nobody is there from the South, I
worship Shri galp Nath Rai who can
beat me in anything, but not in size.
I ask him one thing. Even the Vice-
President of this country is from the
North, At least the Vice-President
should be from the South, Sir, I
would- like to beseech the authorities
concerned, even our officers, if neces-
sary, or the politicians concerned, to
help the South Indians by at least
having the Vice-President of the coun-
try trom South India.

SHRI DIPEN GHOSH: You need not
worry. Sivaji Ganesan will seek.

SHRI R. MOHANARANGAM: 1 do
not attach importance to the political
controversy of this kind. I want a
person who has some knowledge, who
has education. lLet a learned person
from. South India be the Vice-Presi-
dent. And he will also be the Chair-

history. Mr, -
Ghosh should unijerstand that on all -

.
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man of the Rajya Sabha. I want a
learned person fro n South India to be
elected the Vice-Pr :sident of this coun-
try,

With this, I corclude my speech,

SHRI V. GOP.\.LSAMY: Mr. Vice-
Chairman, Sir, ‘here is no Cabinet
Minister now. Kindly inform, It was
rained earlier als .

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN):  Acually  the
Leader of the House and Mr. Salve
were sitting here. Perhaps they are
on their way.

SHRT V. GOPALSAMY: It is their
duty. The Cabinet Minister should
attend,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN': Mr, Gopalsamy
has drawn the att«ntion of the Parlia-
mentary Affairs W inister, He will *e
sending now.,

SHR! DIPEN G.I0OSH: Mr. Vice-
Chairman, there :re only four on that
side.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN : That is good for
you. You can tall whatever you like.
Shri M. C. Bhardare, Shri Syed
Sibtey Razi, Dr. Mrs.) Najma Hep-
tulla, Shri Ghan Shyam Singh, Shri
Ramanand Yadav, 8Shri Chandan K.
Bagchi, Shri Dhileshwar Meena not
present,

At T v (wsw W_W) ¢
wwATT IeawTsre waed, & agrafgw
Tregafa S F oW 9T qRqEg FET
®1 gudx #¢ @ gE § o
Iq% gram, fargal @ g #+
A TI A a9t Fr af {0 A
WY 9T AT F LAHL T I@TA X T
a7 W 39 § faed wiqafe & srw
AT WY 7GT ¥ 9t 397 9 w0 § f*w
AT AT AT F T ¥ 80 Aoy w7
quE g wE ¥ ogwml wfy Farfawt
# & 35 B Al A @ ar o
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MNefyat A @ w3 wfze faa d
wfe Ffez & t z7g wadl Fr [Farx
FTAIT T qF | THT IFL Fe aqrfy §
ot gagdr AT faager waat a7 91
afy §d &1 7eq 93w F qty geeyor
nrefaat F37 5 9faz 9T 50 fy-
T B 9T 12 fpardt w1 & qrdr §
w7 fr gAgT IeqraF frardt wr aga
agT FAITT TAY F7 @IE Ag g A7
Y fEart a1 a5y 7T gz a1y
ara §r50 Tfqwa gz Fr dwr100 7f9-

wq FT A AT AV AN & FAHA §
FAgT AR faage =1 FHr I a3
SITQAT |

grasifas faqeor goredt ¥ g
g ITS F ATHT H ITHFATHT F7 ATHAY
gEfT IT 7T gAY Y AT Er & | FEAY
T 9T FIF WX FAar qrfeqr fr € r
@ &) F-wE  IoarEae ¥ [
q3 T N, a7 F AgN A fammy
afz aea @ fam 79 F @-
TGTT FT A SATIA 1A S qF AT F

farraa ®t gT fFar ST TFar g

20 AT FAFT F Aara qral F
FAF NHTC FY DA A7 o7 W ¥
faard F19a 73X F 0 aig awm
a <X § 1 I3A faard & fag Awwg
gz 7@ §) A & ek faga
AT AT frgray &1 99 grur faang
& forg siveefga fpar rar anfge 1

qrsfyoy &fA1 ¥ wAravd &A1 7 AT
AT AT I F AFE IAMEF FATAH
faar v <gr 1 qfwdAT w1 daraedy
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¥ ure gfn faafa v sr @ g gfw
Fqe2 2 F 7R fgaurdr Fsa AT )
ey feamw & &aww & afg qwr
qEATWFE | Fa-FEIAA 4 fowmam
Wt faet 8 f5 g @i 4wl
§ o AqTATE @ret A7 AT FT oAy
F HI¥  HAHW T AqTEA  FQ
fagr & | 797 AWrdeT ] SA0H T
FL Ty AW F1 Fa@A  FL  FE
feamifeat & wfw Hramdr  =fge

TFFEG AT faEr Frawa
% geqiiq wAw  af@r ararfad gy
E\ weF  TqTAl g AR FT I FEEAN
7 faw qi ¥ Faww ¥ aifes wfaq
afl mrarEd 1 faEra Eel § daa
ag wi%s a7 g {F fow qiew o
fa worg? IFCEA § 1 @ HAEs
9 wrgw A MT § I+E ww faawr
srar =vfge 1« fafaa 3w @Y
Ta: & VTN Graagg &I 9 T
AGATHIEN  FTEAFT TA@T T G )
gfz 431 F1 QU AT {4 g% @
FEFT D GEAAT F HTHY g LATAT
¥ Taradaw  FY IEEAUT qgT A
SicUig o

frgq ad Jmfsat N ger
o afr § % § wEmmw ¥
giaer aft § g wHAmAT.

AETE @ qeA WA F SEAR
gamr ¥ @ &1 fesmr s wwm)
T ardit W W AR sfy i
F RO F AR AtmAr w
T gt & 1 [ AAEA Frdy
gl F1 JEHIA ST F A
_ exferal & gfieg FT =g
iy e W Al fFom
gefeart ¥ TRAfT T 1
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wreeT T W MR § dror et
§ ot weew @@ s F F
grafas fafeear & fag gfe &
T & WEE 9T OF 5 fgeie §
TTAr &I WAF L@ ST T @
g T W HaT W F a9
a7 FAW A osafa ag @ & F
e ¥ fra arly afifee S ¥
AN AT §F F AGF 9T A1g |
S FY aTO-ATY FTANT gl ¥
g W oanw fafee ww fon s
=ifgT atfe Ao @at & @ ]
I AW fra @ | g
AT ga F Awgwal ¥ garest
AR wEEE SR W SE"

FIAT AMEE |

fear #R TAfaww T agwET
g winafs  fmem & seres
FATE A QG A T § 1 qw
F 80 Whimg mEmer  ATAT H <@
& ydiwr et § I g9ET
qETTAl & AIY-aTT OF g ATy
are g A N FAfasm  Swwew
FUAT GFT ST 19T & T
T ) e 10 @@ & mETEr
T SEER WEs H ol aw &A-
faor %t g w0 fr o &
R sorr T g owtedw gEen
JERT AA TEET HIE yEm W
wE L ak qgEw § A F g
o § 1 GTRwr &et B farear
wx f @ g w fag aga
#8 F § | e ¥ foq Franfeay
Fgem & Awmr W s 9wy
frT g | EEETHEAT F AR
e wrd AR frew S @@
qT TFR HF O WI g, B
et sy wifgg
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qfgait swreasal & fag grdvor
gt § @y g 9Aq S OW@r )
ghate, wmifecdr  oR fred aq
#1 afeaqi a1 exdAt 7 FT W@
faafer fro @ <23 & ara-afeai
& grRr 5 ¥ & WL F e BT
farerr qar wymwax & arafgs
Fomar 9 TV AU AT
fF HIET, T TR FAHIR  F¥
fwrg afcass  afgaml & gfaaw
TR 3T arg-afsat ¥ fagw fRar
sd qfF 7 A g3F  F9ar Tad
Aqe F F | Apg wfgad @k
EFASAMC T w0 Agedr & ar
g Fatsw  grafawar TR
qgraar & ST T OF RIS HEANT
qarem W @7 W fqaw eam qw
adr /@ wr awd g

sy faqrr Fr o & o framl
& fag age & wEarsiW  wEER
qAF A E §, TG g &
aiawfeal &1 SOl @ R
£ oAy g7 afeqr @rE, AR
Feams i #w) A T g
Fid fawair dro Praey & faaha
FT WTAT | T27 YT F AT TIF
AT G0 ST FUT T 7 Tg
Tqdy TR TS AIRT  HIR .
grer gafgq wafrAl v @er  WeW
gEFrE § qeeq s g R fRg
T 1 IR AT oqEA ¥
gt #eAr Aifzw WR o grgars wAt
¥ @izdy frwd & wdardr  FET
MY |

ot 2T A Aar g R
EEE I SEMD (& e ol (£
#qfr @ wwes § Ty wde
¥ wft sndix § 1 afr Iad waew

+ wfr ofr st @ 0T A AT A
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afge usguls S grer qwor ¥ q70d
T AFATRIAT wET froew @Y dw
F FUGA qAT & g%q W |

T oWEl & @ ¥ wgmfgw
Usgafd F WO R gegarg @
SEIE T qAALT FAT g

SHRI R. MOHANARANGAM: Mr,
Vice-Chairman, Sir, here we are de-
bating on the President’s Address. We
all come here to discuss the President’s
Address, . what he has said and what
he has failed to say. It is a very im-
portant matter. I also spoke just now
on the floor of the House. If I wanted
to hand over what I have spoken here,
I could have got it typed out neatly
and I could have handed it over to Mr.
Agarwal, who would have included it
in the proceedings.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): As in the
American Senate.

SHRI R. MOHANARANGAM: But
we are here to discuss, and the Minis-
ters should be here fo listen to what
we are saying. Then only the discus-
sion will be colourful.

THE VICE.-CHAIRMAN (SHRI R
RAMAKRISHNAN): Mr, Kalp Nat
Rai is here,

SHRI R. MOHANARANGAM: I know
Mr. Kalp yath Rai is here. But totally
we are 20 to 25 Members here and on
the Treasury Benches, .only half a

dozen persons are there. (Interrup-
tions)

SHRI V. GQPALSAMY: Sir, I want
to know whether the Cabinet Minis-
ters are coming by Yullock-cart or by
“padayatra”. You sent word about 10
to 15 minutes back, (Interruptions).

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Let me hear him,
Mr, Parliamentary Affairs Minister,
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[Shri R. Ramakrishnan]
Pezz d s € Ty, a9 zq
g ® FAET | Two or three times

honourable Members have raised this
question, ...

ggg w14 [@aww F ¥ [y
(=ft wETAA ww) WA S TR T
& & A% suwr A Fx famr &
TH wuw gAW war S Fgl wEw
R WE W oaw § owaw ®
W g 1 o fafieer agh 3@ W
g W e i} g
SeTA Har St @y e g e g |
TS IST ST I H AT FI

IARIET (ST W(To AEAA)

frez? wowmmy W F wEr &

Hon, Members, the Minister of Parlia-
mentarl Affairs has given an explana-
tion. No doubt, with due respect to
the hon’ble Prime  Minister in the
other House are there, but still the
Cabinet Minister should have come
here. Anyway, he will attend to it
now. It is not exactly correct. The
reason is not a valid one....

ot sl S| W (I
S3w) : mraT HE % fqg e U
1§ e fafe am g

SHRI V. GOPALSAMY: Nearly ten
Members whose names have been
given by the ruling party’s High Com-
mand, have boycotted this House and
have absented themselves. Even the
mover and the seconder are mnot to
Ye seen here,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Hon, Members, T
share the concern of the Hon. House.
I have been present since morning
and this question has been raised three
or four times.
" propriety and duty that I will have to

tell the Parliamentary Affairs Minis-

ter that this House should not be ignor-
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+ed and at least one Cabinet Minister
" should be present here at all times.

This may be taken as a ruling from
the Chair,

SHRI V. GOPALSAMY: Even if the
Prime Minister makes a statement or
intervention in the debate in the other
House, that does not mean that....

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): All right, I have
given a ruling and I hope it will be
respected.

I call Dr. Sankata Prasad.
Next, Shri Asad Madni,
Absent. Then Shri Shanti Tyagi.
Not here. Then Shri Ram Pujan
Patel, also not here. Now, that ex-
hausts the entire list of the ruling
party. All of them are absent: Now
the entire floor is open for the Opposi-
tion. You have silenced the Treasury
Benches, Now Shri Jaswant Singh,

Now,
Absent.

SHRI JASWANT SINGH (Rajas-
than): Mr. Vice-Chairman, it is g tire-
ed and listless debate. The Chair has
just observed and we appreciate, and
would like to underline the Chair’s
concern, We appreciate that the Prime
Minister is replying to the debate in
the other House. But that is a sepa-
rate debate that is taking place, that
is in progress in the other House. The
attendance in this House, the absence
of any member from the Cabinet 10
protect the government and to record
what the Members of this House have -
to say, to my mind, is reflective of
the tiredness and the listlessness not
merely of the debate but of the entire

. Presidential Address.

SHRI SHRIDHAR - WASUDEO
DHABE (Maharashtra). Even the pro-
poser and the seconder are absent,

SHRI JASWANT SINGH: It was
with a great deal of attention that one
heard the Address, with a great deal
of care that I have read the Speech, It
is significant that it is 1984 to which
this particular Address refers as the
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year is Orwellica in more ways than
one, A study of his particular Address
exemplifies double-think, it exempli-
fies everything that Orwel} spoke  of
in the Context cf 1984. As the ruling
party members were not present when
called, I do hope that you, Mr. Vice-
Chairman, woulc be a bit more in-
dulgent about tke Opposition and the
time gallocated t¢ them. The question
of double-think nd double-talk is ex-
emplified by this particular Address. 1
would like to slart by talking of the
economic statisti's in paragraph 7 of
this particular A idress. It is mention-
ed that the growth rate of GNP this
year is expected to be 6 to 7 per cent
as compared with only 1.8 per cent
in 1982-83. In the first four years of
the Sixth Plan, the average rate of
growth in GNP yill be 54 per cent.
The question will be best answered by
me if you permt me to counter this
particular  statistics “and the basis  of
arrival at these statistics, I would say
that in this whol: maze of double-talk
and double-think and the statistical
obfuscation of v'hat the actual state
of the nation is, he point of GNP best
explaing  all. Let me attempt to
answer it by saving that the Thigh
growth rate for the first four years
of the Plan is laigely illusory because
the base year that has been chosen,
that is, 1979-80, was abnormally de-
pressed. The growth rate in that base
year was minus 3.2 per cent. In a
predominantly :gricultural economy
that we are, dejendent on the mon-
soon, the agrictltural economy itself
is influenced by a three-year weather
cycle. The approrriate way of working
out the rates of growth over long
periods would th(refore be g compari-
son of the averzgZe level in a three-
year period. On that basis, it is my
submission, Sir, that the compound
rate of growth ir the first four years
of the Sixth Plan works out to 3.55 per
cent against the long term trend of
3.61 per cent, In fact, that would
prove that, as ugainst the assertion
made here,
which says that there is growth and
there is acceleration in growth, it is
not so. Now, the-e is yet another fac-
tor which has bien brought out and
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pointed out by Dr. Malcolm Adiseshiah,
It you were to combine this particular
aspect with the growth in population,
you will see that there is a larger
growth in population than what was
assumed. The 1981 census has since
been released. It reveals that there is
a largey growth in population than was
earlier assumed jn the Sixth Plan and,
after making adjustments for the data,
for the officially reported undercount
of our population, as on 1st March
1981 it has been estimated that our
population stands at 697 millions,

DR. MALCOLM S. ADISESHIAH
(Nominated): Sir since 1 have been
quoted by Mr. Jaswant Singh, I would
like to clarify. I said that if you take
the five years from 1979-80 of minus
5 per cent up to this year, you will
get the average of three per cent
whereas population growth was 2.2 per
cent, giving us a very little margin

of 0.8 per cent to live on.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Very good, Yes,
Mr. Jaswant Singh you please proceed.

SHRI JASWANT SINGH: I absolu-
tely defer to my eminent colleague, I
am not an economist. But it is by
participation of Members like Dr Mal-
colm Adiseshiah that I am enilghtened
and I do learn and I did learn. But
the point that has beey made by both of
us still remaing the same and the point
is that in the statistical obfuscation by
making 1979-80 as the base year, when
it was absolutely depressed, when it
was absolutely a depressed year, if
you take into account the claim, the
assertion Dbeing made here that the
growth rate has accelerated, you will
find that it has not accelerated, that
the growth rate actually shows a dec-
line, Also, if you take into account
the factor of population growth, which
hag exceeded the Sixth Five vear Plan
estimates, then the margin between
the growth rate and the population
growh rate is so narrow that all our
calculations, al} our assertions, a1l our
claims of well-being of the people and
the progress of the country are nullifi-
ed,
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[Shri Jaswant Singh)

Then, Sir, The next thing is an
admission in the speech itself about
inflation, There is an admission here
that currently the inflation in the coun-
i{ry has been at the rate of 10.4 per
cent, I would like to link this fac-
tor of inflation with the question of
consumption,

THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN): Now, a Cabinet
Minister has come.
SHRI SHRIDHAR WASUDEO

DHABE: Sir, your ruling has been im-
plemented.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Yes, Mr. Jaswant
Singh, you proceed.

SHRI JASWANT SINGH: Sir, I was
on the point of inflation and I was
attempting to relate infiafion to con-
sumpion. I would be very happy if
there is anything which does not make
economic sense and if I make any mis-
. take in my statistics, I would really
welcome and infervention by Dr, Mal-

colm Adiseshiah. Now cur-

rently, there is an admission
5 P, M. in the speech itself that in-

flation is at 10.4 per cent,

I would like to relate this
inflation to consumption expendi-
ture. In 1982-83, the average per capita
per month consumption expenditure
was Rs. 126. Taking a very favourable
» build-up on that consumption expendi-
- ture of 1982-83 as the base, in 1983-84
the consumption expenditure would be
asround Rs. 150, Having established
this, I would like to relate it to the
distribution pattern of our consumption
expenditure. Now, I can do no better
than once again read out some figures
about distribution pattern of this con-
sumption expenditure,

The distribution pattern of private
consumption expenditure used by the
Planning Commission relates to 1977-78
—32nd round of the National Sample
Survey, and that is the latest available.
The top 10 per cent of the people claim
25.6 per cent of the consumption in

[ RAJYA SABHA ]

!
|

on President’s Address 420
rural areas and 27.5 per cent in urbaa
areas. At the same {ime, the botiom
10 per cent of the people have to be
content with just 3.7 per cent of con-
sumable supplies in rural areas and 3.4
Per cent in urban areas. Now, this i

the position today. This cannot be dis-
puted. You cannot confuse it with any
kind of statistics. And this is despite
the fact that there are some very
strange computations currently taking
place showing several people to have
crossed the poverty line, which is my
next point, because, after all, this whole
exercise in claiming that the economy
is on the move, that the country is ¢n
the move, is meant to convey to us as
to how many of the poorest of the poor
are being benefited by this process. In
this process, an exercise is being con-
ducted by the present Government
with the poverty line that so many mil-
lions have crossed that mythical line
in the last two years. I do not want
to go, into the question of the method
of determination to establish poverty
line, whether it is to be on the daily
consumption of the «calorific value,
food, ete. I would, however, like to
once again refute the assertions made
in the Presidential Address by some
figures.

In the matter of estimating the num-
ber of persons above and below the
poverty line we should be very care-
ful. is not merely a statistical exercise.
We have to bring a great deal of com~
passion in determining as to what is
the poverty line and what is not the
poverty line, The figures of the Gov- i
ernment of India themselves say that
during the period 1972-74, 51.5 per
cent of India’s population was officially
estimated to be living below the. pover-
ty line; more thah half the population
of the country was officially adimitted
to be living below the poverty line. In
1977-78 the ratio was assessed to  be
slightly lower, at 48.1 per cent. In
about five years the ratio had declined
by about 3 per cent, In 1979-80 the
original estimate was 48.4 per cent in
the Sixth Plan document. That is
Governmentg own document. However,
the Mid-Term Appraisa]l of the Sixth
Five Year Plan, besides revising the
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1979-80 figures upwards to 51.5 per
cent claimed tha. in the first two years
of the Plan the Joverty ratio had been
brought down tc 41.5 per cent, or by
10 per cent. This is the claim. That
hag been reitera-ed jn various fornms
and on the floo; of this House as in-
deed in the other House, If is reftec-
tive to me, Sir, 1s I started by saying,
- of the Orwellian' tendency of the Gov-
ernment to douonle-think and double-
talk. If poverty (ould be reduced by 10
percentage in two years, as ig claim-
ed, it would represent to me, as ia-
deed it should . epresent to the whole
of the House an: the country, a major
and drastic modification of a 30-year
trend. At this rate, if similar claims
continue to be made, we would cer-
tainly be abolishing poverty in the
near future. That however is not
reflecting itself in any kind of trends
existing within the country. One more
example of our government’s Orwel-
lian double thin;,, and double talk is
about tre I.MF loan., A claim is
made that on account of prudent
management of ..conomy, we are not
drawing the last 1.1 billion tranche of
the I.M.F. loan. Simultaneously some-
what failacicus and, to my .nind,
some unnece$sarv, addition is made
‘that it is the government’s hope that
this money will now be available for
tha other develoning countries. With-
out getting into that extraneous aspect,
let us examine the facts as they stand,
In the last 3 years, the balance of
payment situatio has witnessed a de-
ficit of 5800 crores, declining to 5500
crores and though the official figures
for the current vear are not available,
it is going to be in the region of 5000
crores. Now, where has teen tke
dramatic improvement in the balance
of paymenf situation to warrant a3
claim that it is on account of efficient
management of our economy /and of
our external debt situation that we are
not drawing on the last tranche of the
I.M.F. loan? I submit, Sir, that the
decision is political, the decision is
not governed by sound economic con-
siderations and if there are economic
consideration thai have governed it, it
is the fact that beginning from 1985,
the debt servicin,; ratio that the aation

" It does not redound to the
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will have to contend with is going to
be so uncomfortable that no amouni
of statistical obfuscation will then come
to our rescue. By voluntarily not
taking the last tranche of 1.1 -billion,
all that we have done is to slightly
modify the load that this country will
have to bear starting from next year
onwards. This speech that is made at
the beginning of the year by the Presi-
dent represents not just an articulation
by the Government and the Cabinet
of the state of the nation, but is also
intended to convey to the nation as 10
what the country has achieved in the
last year and where we are heading in
the coming year. I submit that as far
as the aspect of the IMF loan is con-
cerned, it would have been more
correct, it would have been even more
honest and it would definitely have
carried much greater conviction
amongst our people that it is- on
account of an enhancing of the debt
servicing ratio that we visualise, that
we anticipate in 1985 that we are now_
voluntarily not taking jt. As against
this, to make the kind of claim that
has been made in the speech, again
examplifies the Orwellian 1984 double
think and double talk. I would submit
that one additional factor which has
governed our decision about not taking
the last tranche of the IMF loan is that’
the IMF was strongly suggesting as a
factor of the management of the :cono-
my and that they would have insisiec
upon 2 cut-down on subsidies ané
various other aspects. There would
then hve been interference by tha IMF
even in our budget-making exercises.
Govern-
ment’s disadvantage if the Govern-
ment had said that it is on account of
the IMF's suggestions about condi-
tionality that we are now voluntarily
not taking the last tranche, The coun-
try would have understood and we
would "have understood. As against
that, to put across to us the wholly
dubious and wholly unconvincing
arguments as to why the last tranche .
of the IMF loan is not being taken is,
to my mind, an example of how the
Government is attempting to play
politics with economy. (Time Bell
rings) 1 understand the Bell, Sir.
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[Shri Jaswant Singh]

I shall not dwell any longer on the
economjc aspects of the presidential
Address. I will devote a little time,
by youy indulgence, to the consilera-
tion of the national and, time permitt-
ing, to a consideration of our security
environment. Now the internal situa-
tion in the couantry, If one were to
chart out 1983 and what the nation
has seen in 1983, the pegs around
which the political map of India would
be drawn will pbe Assam—the holo-
caust and carnage in Assam; it would
include Punjab and the dithering that
we are witnessing in Punjab today; it
would include the politica] chicanery
that the ruling party demonstrates in
Stales like Karnataka and Andhra
Pradesh. It would include in it, Sir,
the kind of blatant cynicism and play-
ing with the people’s sentiments pure-
ly on account of the faith to whizh
they subscribe, that Jammu and
Kashmir represents, And all this
saddens me. I would, therefore, like
to say something about the internal
situation. This would certainly also
include a breaking away of the very
molecular strength of this nation. The
cellular strength of this nation, a
nation which is as vivid, as diveise,
as beautiful as the diversity of its
people, is attempted to be put together
into the personality of an individual
We have fon—Iong lived with the
manifestation of the ruling party which
has deliberately obliterated the diff-
erence between nation and State, It
no longer understands what the diff-
erence is between State and Gov-
ernment. And it is no longer able to
distinguish between government and
party. It is up to them what thev do
within their party. If they wish to
equate their party with the pers nality
of a particular individual, it is their
look-out. It is not my look-out. But

it certainly becomes my look-out when
to equate the
The history

of this nation is ridden with examples
where attempts have been m-2de to

equate this nation with an individual.
That is the fundamental flaw in this

they begin to assume
nation to an individual.
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Government’s thinking. It is because
of this fundamental flaw that they look
at every jssue that confronts s through
a haze of electoral advantaie. And
when you look at every issue that con-
fronts the country through the haze
of electoral advantage, vou will al-
ways be ad hoc, you will aever seek
solutiong which are for the nation, you
will never move beyond tomorrow, if
not today, I submit that I have, on
several occasions, spoken at length
about Assam. This present is not an
occasion to go in detail about that
state except to correct one factual
doubletalk. There is an assumption
made here about the functioning of
the tribunals in Assam. There is . &
very eminent Member from Assam who
is present in this House. This is a
factual error. The tribunals in Assam
were supposed to start functioning in
October, 1983. They could not stert.
They were supposed to have started
earlier. Earlier the assumption was
that the tribunals would be funciion-
ing in much larger numbers. Now, °
there is a claim made that six tribunals
have started functioning. There is no
appellate tribunal vyet. It is my
knowledge as indeed it is in the
knowledge of many that-a number of
Justices who had been called to func-
tion with these tribunals sat idle in
Gauhati circuit house without a job.
I would like to caution the Govern'nent
about Assam because Assam has al-
ready suffered. I would like to caution
the Government about Punjab, T would
like to caution the Government about
Jammu and Kashmir. Rumours are
rife,  Sir, that in certain
Army formations, leave has been can-
celled. Please handle very carefully
this whole structure of the nation. If
you are intending to take any action in
Punjab, do not get misled merely by
your own pre-occupation with the de-
vice alone. If tomorrow you are zoing
to declare internal emergency in Pun-
jab, do not get misled that in the dec-
laration of the emergency itself you
have found a solution. If the two
Houses of Parliament have requestaed
you to act firmly, to act decisively, it
is not a request that has been made
to the Government to act arbitrarily.



325 Motior of Thanks

Be very careful because you are play-
ing with the faoric of the nation. you
are today enjoined with the responsi-
bility of not merely your governance
and preserving yourselves in power,
but you are iso enjoined with the
responsibility tl.at the future genera-
tions of India will continue to be able
to call themselvas Indians. Otherwise,
it will be a wvery empty satisfacticn
that you will hive. You may have a
party. But the party, whether they
are of the ruling party or of the oppo-
sition, and ip this I am ,including my

party, will have a very empty satisfac- .

tion if the nati)n is not there and if
the political parties continue to ope-
rate in a vacuum. (Time Bell rings), I
do not have the time, Sir, You have
been most induligent to me. I will take
only one more minute to talk about the
security environment.

Sir, very repeitedly statements have
been made both by the Prime Minister
and certain other members of the
ruling party, w.io are supposed to be
privy to what ic happening in the rul-
ing party, which cannot be taken light-
ly. It is nobody’s case that if the na-
tion is endangered and if the security
environment is bad, that the nation
should not be jirepared. That is no-

body’s case. I -sould, however, like 10.

once again cawion the Government
that if you cry wolf too often, and that
too by as responsible a person as the
Prime Minister, about the threats to
the secunty of the country then the
very pur])ose of warning the nation, of
getting the naticn to stand up and rise
and take note o. the dangers that face
-us, that purpos: will be lost because
‘you would have devalued the means.
The presenf Gorernment is known for
having devalued all systems. There
are still some means left to us as a#na-
tion and political functionaries, it is
my appeal to you, do not now devalue
the meang also. (Time Bell rings).

Now, one final suggestion to the Gov-
ernment. Please do not malign the
military and I -vould take the specific
example of the espicnage case. Fol-
Jowing upon the espionage case, res-
ponsible statements were made from
the Treasury Benches that in order to

[ 1 MAR. 1984 ]

. I recal] the

on President’s Address 326

prevent any future espionage, the Gov-
ernment was going to debar service
officers from using service libraries.
This is the most irresponsible kind of
action that you can take because by
one stroke of the brush you are paint-
ing as black a whole generation of ex-
servicemen who have given their lives,
who have given their everything, for
the country. Now you say and you
take upon yourself the responsibility of
saying that they are all debarred from
access to service libraries, Examine
thiz very carefully. (Time Bell rings).

Sir, the concluding sentence in the
Presidential Address is about recap-
turing of the national ideals. National
ideals are very closely linked with
values. I search for values in the
Government because they are enjoined
with the responsibility of governing
this land. I search for values. I look
for these ideals, I am unable {o find
them, I appeal through you, Sir, that
if we are to make a beginning, that if
we are to turn the Orwellian year 1984
into a non-Orwellian year, please at-
tempt to revive those values, which you
yourself talk of. Thank you.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): There are four
more speakers. Shri V. Gopalsamy
first. Then, Shri Dhabe, Shri Ajit
Kumar Sharma and Shri Ghulam Ra-’
sool Matto, That will conclude the
debate, and tomorrow at 5 o’clock the
Prime Miftister will reply. Yes, Shri
Gopalsamy.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman  Sir, I am so grateful to you
for this opportunity. Sir, I was lis-
tening with rapt attention to the splen-
did speech of Mr. Jaswant Singh. Sir,
book written by Salig
Harrison, who prophetically titled the
Book: India, The Dangerous Decades.
Of course, we are passing through those
dangerous decades. Sir, the North-
West area is in turmoil, as well as the
North-East. The Indus valley is in
flames. History will repeat itself at
times miserably. In the Sixteenth cen-
tury, many battles were fought and in
the same soil now again flames of agi-
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tations, uncontrollable and unmanage-
able are threatening the whole coun-
try. But our leaders should not come
to any hasty conclusion; like my learn-
ed friend stated that some of the mem-
bers are compelled to give sermons and
preach sermons that India should be
one nation, of one language; one cul-
ture, Such things are stated by res-
ponsible members but they should net
forget the past. Our leaders with fore-
sight and forethought and perspective
outlook brought many kingdoms and
many nationalities under one umbrel-
la, under one political entity, that is,
India. But we should not forget, this
is a composite State of diferent cul-
tures, different languages, different
religions, different ethnic groups. It
you forget and if you move in the
wrong direction, then balkanisation of
the country against our wish, against
my wish, will happen. Sir, a country
has been defined in THIRUKURAL,
that is the unparallel “contribution to
the human race py the glorious civili-
sation of Tamil Nadu” and Rev. Fa-
ther Dr. G. U, Pope has translated
couplets of Thiruvalluvar, and I quote
one couplet which is so relevant now.
What is a country? It has been defiin-
ed by Thiruvalluvar:

URU PASIYUM OVAPINUYUM
SERUPAGHAIYUM

SERA THIYALVATHU NADU

That means—Pope translat®s—3 coun-
try is that which continues to he free
from excessive starvation, irremediable
epidemnics, and destructive foes. Now,
I put the question whether we are
free from destructive foes. Now we
have ourselves created these -foes in-
side the country: I charge the Govern-
ment; I charge the regime which is in
power. Now, Sir, our hon. Prime Min-
ister in her address on the floor of the
other ‘House just ten minutes back stat-
ed that we are for better relations with
Pakistan. I now put a simple question,
What about the statement of a persona-
lity that war will come in the month of
December? Who is that personality.
He is the General Secretary of the
Cosress Parly: he is not an ordinary

| RATYA SABHA ]

on President’s Address 323

man, he is Mr. Rajiv Gandhi. When
the General Secretary of the Congress
Party says that war will come in the
month of December, is it to be taken
lightly? Sir, if the Prime Minister or
anybody wants to make any statement,
let them come and make a statement
on the floor of the House, Let the Par-
liament be taken into confidence. They
should not go to the public and to the
streets -and declare wars. Sir, at this
juncture, it will be my duty to quote
what Zia-ul-Haq some weeks back
stated in Palsistan, that India is pre-
paring for war in order to postpone
elections, in order to avoid elections,
and so, “we are afraid of India”....

SHRI HAREKRUSHNA MALLICK
(Orissa): ‘India’ or ‘Indira’?....(In-
terruptions).

SHRI V. GOPALSAMY: Mr. Mallick,
I have already told yon; you don’t
disturb me. Mr. Vice-Chairman, Sir,
it is bettér to deport Mr. Mallick to a
cricket test match because his running
commentary will be useful there. (In-
terruption) Do not disturp me. I am
speaking very seriously.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN) : Mr. Mallick,
¥ou are always in the habit of giving
a running commentary, When Mem-
bers are making important speeches,

their trend of thought will go away

Ly some of your desperate comments.
Please refrain from this.

SHR] V. GOPALSAMY: The bor-
der State of Punjab is in flames. My
simple question is, my question to
thes Government which is trying to
malign the Opposition is this. Scme
of the Members from that side have
criticised the Opposition that we are
making political capital out of it. I
put a question directy to the Govern-
ment of India. What have you been
doing all these years from 1969, about
the issue of Chandigarh? You gave
an assurance to Punjab because Pun-
jab, the State of Punjab, suffered a
lot during the partition davs They
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faced an exocus from Pakistan.
Therefore, the¢ir demand is a justi-
fiable demand in regard to Chandi-
garh, You gave an assurance. Why
have you not implemented this as-
surance? You created Bhindranwale.
You have not implemented what you
have assured them. Sir, I am not
against *Haryana. You should form a
new capital for Haryana. It is esti-
mated that this will cost Rs, 100 crores.
Earlier, you h.d calculated that it
would be Rs. |0 crores. Now, due to
cost escalation, Rs. one hundred crores
will be needed, What is wrong ir it?
You have spent thousands of crores of
rupees on NAM, CHOGM and the
Asian Games. If you form a new capi-
tal, that will generate employment in
Haryana. That wil] also give a push to
the economy, But you are not finding
a solution to the problem. You may
delcare Emergency. You may declare
anything. Buf these things will not
pay you any dividends. What Mr. Jas-
want Singh has said should be taken
very serigusy. If you rub on the
wrong side, what will hapven? The
younger elements could be easily insti-
gated, Sir, the Punjab issue is very
serjous. And you have failed, the
Government has failed. You are shift-
ing the blame on the Opposition. The
Opposition has always been co-opera-
tive. Even now, they are prepared to
give any sort of co-operation. You can
form peace committees. Let them have
Peace marches inside Punja9. Every-
body is preparad for this.

Then comes Jammu and Kashmir.
You are playing with fire, This Go-
vernment is playing with fire, Do not
take Mr. Farocg Abdullah as a single
individual. He is a symbol of our Op-
position unity. I can say, he is a sym-
bol of secularism. His father was a
symbol 8f secularism. If you want to
destabilise Jammu and Kashmir, if you
want to play mischief with Farooq  Ab-
dullah, then, vou can be rest assured
that there will be reverberatinns of
thie throughout the length and breadth
of this country the echo will be heard
from Kashm r to Cape Comorin.
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Sir, I was there in Jammu and
Kashmir in 1980-81; not for sight-see-
ing but to feel the wunder-current there,
I had heard from sp many sections.
People love them like anything, Sheikh
Ahdullah and his son. Hindus, particu-
larly, I asked for their opinion. They
said, ‘Sheikh Abdullah, though a Mus-
lim, js our leader. Now, what do you
want to do? You want to link Farong
Abdullah with some Khan or some
Qureshi.  But you should not forget
that until. 1975, "Mr. Sheikh Abdullah
and his party were for plebiscite, You
should not forget that. You are  now
saying what had happened »efore 1975.
If you dislodge Farooq Abdullah, if you
dismiss the National Conference Go-
vernment, I say, the seeds of separa-
tion will be sown in the Kashmir val-
ley. You will lose Kashmir, I am not
a pessimist. But it is my duty at this
juncture to warn this Government,

Again about Sri Lanka, there is a re-
ference in  this President’s Address,
News appeared that Sri Lanka is going
to solve the problem of Stateless per-
sons. This is not a concession from Sri
Lanka, they are bound to solve the
problem, Sir, Mr, J. R. Jayewardene
was received here. Qur Gavernment is
soft towards him. Even now the Prime
Minister in the other House said that
we are for better relations with Srl
Lanka. But you are being hoodwinkeqd,
They are sending emissaries to the
United Kingdom, to the  United
States of Amedica, to China, What
for? He is preparing ground for
confrontation with our country I say
with full authority that he is preparing
ground for any confrontation with this
country. Mr. Jayewardene is buying
time, he. is engaged in buying time,
That is why Mr. Premadasa has stated
the other day in Parliament that Tamil
Youths will be wiped out. Yesterday 1
saw a news item galso that a new army
Captain has been entrusted with the
jcb of wiping out Tamil youths in the
name of wiping out extremists in Jafna,
This is going to happen within three
months. They are going to face ano-
ther catastrophe, they are going to
face another  holocaust, -another
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blood-shed. If our women, our
sisters are raped and our brothers are
killed in the streets, I do not know
whether our Government of India Iis
again going to say that it is an infter-
nal problem of Sri Lanka, If India is
going to say like this, we will come
to the conclusiop that we are also a race
in this country, we are also second-
rate citizeng in this country, Sir, when
some ladies were subjected to virgini-
ty test in London, what hue and cry
we made over here, how they revolied
and reacted in some parts of the
ceuiitry, all of us kmow thal I am not
going to repeat what I have said when
a discussion took place in connection
with the problem of Sri Lanka, but I
warn this Government that J. R, Jaye-
wardene is planning, preparing designs
diabolically to annihilate Tamil popu-
lation there. He is 'sending emissaries
to China, to the United States and also
be is planning to have their base in
Trincomalee. That ig the greatest
threat to the entire Asian region. It
is a very serious problem,

I again come to India. Apart from
these problems, 1 want to Questiop whe-
ther ours is a democratic countiry. Is
it a democratic couniry? No. Are de-
mocratic values respected by ithe
Government of India? No. Do the
people have fundamental rights? No.
What is happening in Assam? Sir, our
police force is working as ar agent of
this Government. In  dictatorial regim-
es, the army and the police are given
widae powers. If you find the army or
the pelice force misbehaving in any
country it must be in a dictatorial re-
gime, nowhere else. Here is the news
report which I read in the
Ohserver of 11th February. A profes-
cor's wife was paraded naked in the
street, and the Vice-Chancellcr has
reported this matter to the Supreme
Court, I quote:

“Mrs. Gandhi had addressed a
Congress{I) rally at ‘Judges fleld’
in Gauhati during her Nov 11 wvisit
During the evening blackout called

by the AASU Mrs. Promi Bhatta’

Bora was alone at home with her

Sunday\
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two children. Her husband Dr. N, N.
Bora was in Jorhat attending an
official conference, Eight policemen
came to Mrs. Bora’s house in the
Khanpara university campus and
when she refused to open the door
broke it down and searched the

house,
[ ]

They said they were looking for
students suspected to be hiding there.
A little later Mrs, Bora was dragged
out of her house, she says in her
letter by the -hair....”

Ming you by the hair.

“’...by three officers. Her child-
ren were kicked when they tried to
intervene”. ...

“But worse was to come.
Mys. Bora was taken to Dispur
DPolice station where her hands were
tied to the window grill and she
was  kicked and  beaten repeatedly
until she began to bleed, This took
Place in the presence of nine stu-
dents and two professors, c¢ne of
whom was the dean of the Agricul-
tural University. They had all heen
arrested earlier from the campus.

Still bleeding and now semi-con-
scious Mrs. Bora was taken to an
empty bus where her gold orna-
ments were removed by policemen,
She was taken to several police
stations and finally to the Jhalu-
kbarj police thanay where she was
stripped naked and pushed into a
filthy cell. She spent the rest of the
night without clothing, water or first
aid. The following morninz her

. clothes were returned and she was
tied with a rope and takef® back to
Dispur Police station”,

Are we living in a civilised country?
Let us imagine for a minute that Iady
as if she is my mother as if she is my
wife asif she is my daughter. So the
police forces in the country are hehav-
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ing brutally. Sir, on the floor of this
House when  Bhagalpur blindings
were ¢ondemne |, our hon. Prime Mini-
ster came here and said that this was
a matter above party politics and we
should all condmn if, They did not
deserve to live in a civilised sociefy
So where are we going?

Another thin,, when Mrs. Monika
Das was speakng she stated that
some of the foreign journalists were
picturising Indi. with coloured glasses
and giving a (lark picture. [MR.
DEPUTY CHAIRMAN on the Chair

Sir this is the Blitz,  This is
a weekly which once praised the Nehru
family. Here i+ the Independence Day
Special Number here. It shows a
photograph of people competing with
dogs in eating left over meals. This
is India. You cannot give a rosy puc-
ture by talking about NAM, Asian
Games, CHOGM and all that by
spending crores of rupees over
Ashoka Hotel or for cafering Tacili-
ties. Here i1 this country under
the very nose of the Central Govern-
ment people have given blood. They
Jave not donated blood; but they have

sold blood, they have sold blood to
earn their brewud. This has happened
in this country. Sir, this is what is

going on. Here I can show persons
competing with dogs in  eating left-
over meals on 24-11-83, This is what
this photograph depicts. This was taken
in Villivakkam in Madras. T am not
criticising an. political party, But
throughoui Incia, from the Himalayas
to Cape Comolin, starvation is there.
epidemics are there, I repeat iny ques-
tion.

URUPASIYUM OVAPINUYUM SE-
RUPAGAIYUM SERA THIYALUA-
THU NADU---

Whether we fulfill the definition?
No? According to that we are not free

from foes, epidemics, from  starvation.
So this is not a countiry as defined
by  Thiruvalluvar. They Thave no

opportunity. To millions and millions
of youth, millions and millions of wun-
emploved youtt we have not given the
opportunity, V'e have not golved this
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problem among those unemployed
youth. Due to starvation their ability,
iheir capabilities will not come to
light, Sir, I remember the famous
poem by Thomas Gray. One day
Thomas Gray, the great poet, was
going through a graveyard, He saw
one tomb and shed tears. He said: “In
this tomb a person with the ability of
Julius Caesar would have been buried
because he did not get any opportunity
and so his capability was not brought
ig light’. He passed fo the other tomb.
He shed tears and said: “In this tomb
a boet like Milton would have been
buried because he did not get the
opportunity* and so ‘nig poetic ‘oright-
nees went unnoticed. Again he shed
tears over another tomb: “In this a
pelitician like Oliver Cromwell would
have been buried”. And thepn  he
stated:

“Full many a gem of
purest ray .serene

The dark unfathtmed
caves of ocean bear

Full many a flower is
born to blush unseen

And waste its sweetness
oh the desert air.”

So Thomas Gray says opbortunity
should be given.” You have to give the
opportunity for millions and millions
of people, millions and millions of
youngsters in this country Napolean
once said: Ability is of little account
without a chance, You may have aki-
lity, you may have capability, but
urless you get the chance unless you
get the opportunity, You will not be
able to show your ability. Perhaps
this is my last speech. T may not come
pback. But the opportunity was given
to me by the party, So I was able, to
a certain extent to echo my feelings,..

I was able to echo the sentiments
of my motherland, I was able to echo
the sentiments of my people, whg are
living there in the valley of the ~
Cauvery. So it is my bounden duty to
thank my party which sent me here and
also my leader, Mr. Karunanidh; and
also our General Secretary, Mr, Amba-
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zhagan and lakhs and lakhs of cadres
of my political party. With every sin-
cerity and frankness I have put
certain arguments before this Govern-
ment for their perusal and considera-
tion,

With these words, Sir, I conclude
my speech,
SHRI SHRIDHAR WASUDEO
DHABE: Mr. Deputy Chairman,
Sir we are discussing the Pre-
sidential Address is whether the
Government has succeeded in im-
portant spheres of administration
—law and order, relief to the
poor  people communal harmeny
and economijc development. Before I
go into this question, I would like to
say that the Presidential Address is
totally missing on the most irnportant
controversy on which the country
thinkg that the Government should
" have given their line
what they intend to do in this matter.

Mr. Deputy Chairman, Sir, the most
important issue which has arisen in
the last two years is Centre-State rela-
tions. Government has taken cone step,
of appointing the Sarkarfa Commis-
sion and it will take considerable time
for final report; but, in the meanwhile
what will happen? Recently a con-
clave was held in Calcutta where five
Chief Ministers of important States
like Bengal Andhra Pradesh, Karna-
taka, Jammu and Kashmir and Tripura
met and made certain  suggestions.

Therefore, Centre-State relations, speci- -

ally, has got importance in view of the
constitutional - background when the
Constitution says it is a mere Union of
States and Central authority is only
created out of evolution and so it is
very essential that in fiscal and other
matters where States have to adminis-
ter, and when we are complaining every
time that States are having overdraffs,
is it not necessary for the Government
or for the Presidential Address te indi-
cate what could be done? Therefore,
I suggeint that on Centre-State rela-
*ions at least the Government ghould

[ RAJYA SABHA ]

of action or,

v on President’s Address 336

come out with what is their thinking
on this and it may direct the Sarkaria
Commission to give an interim report
so that some conventions can be built
and the atmosphere, which is surcharg-
ed on the issue of Centre-State rela-
tions, is defused. Otherwise, confron-
tation on the guestion of Centre-State
relations will be a further disaster, in
addition to what has happened in
Punjap and Haryana or other places.
If Centre-State relations are in con-
frontation, the whole constituticaal
fabric will come to an end and there
will be disturbances.

In this connection, my friend from
Bengal has said about the role of the
institution of Governor. Under article
155 of the Constitution, the Governor
is appointed by the President, obviously
on the recommendation of the Central
Government under article 74. There-
fore, when the Governor is appointed
to a particular State, is he an agent
of the Central Government to spy or
monitor and inform about the activities
of the State Government or, is he in
liaison with them to maintain harmoni-
ous relations between the State and the
Centre and help them to solve the ques-
tions which arise between the Centre
and the State? Unfortunately, as my
friend has rightly pointed out in his
speech quoting Pandit Nehru £from the
Constituent  Assembly proceedings—
which I was going to quote=—it is essen-
tial that the Governor to be appointed
should be acceptable to the Provincial
Government. But today the tendency
is increasing that there is no consulta-
tion even, when we have got one power
party in the Centre the ruling power,
and different parties in power in differ-
ent Stafes, is it not essential in the
circumstances? I should like to know
from the Prime WMinister when she
replies whether any consultation was
made with the Bengal Government and
others before appointing the Governors
in those States. If that is not so, as
Pt. Jawaharlal Nehru had said, we will
further be on the brink of disaster. The
Centre-State relations contemplate that
the State Governments will not be ruled
always by the same party as at the
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Centre. Therefort, Mr. Deputy Chair-
man, my submissicn is that on this very
vital aspect it brioks no delay. We
should not have done what we have
done in Punjab ¢nd Haryana, If we
had not delayed . decision which was
taken over 10 years back and the
Prime Minister’s award was implement-
ed giving Chand:garh to Punjab and
those two areas -o Haryana, thig pro-
blem would not have arisen. Refer-
ence has been m.ade in para 19 gbout
the Punjab situation, that the Punjab
situation is going from bhad to worse,
and peace should be restored. There
was a debate on jt and it was stated
by the ruling party Members that
strict action must be taken, law must
"be enforced. Merely by enforcing the
law and order machinery, the police
machinery, this problem cannot be
solved. It will aggravate the situation.
It will not lead t a solution which you
desire. And the Opposition parties
have made it cle:r that they are ready
to give all cooperation in this matter.
It is difficult for the people toc under-
stand Central Government policy. In
my State, I am facing the same pro-
blem. When in Maharashtra and
in Karnataka and at the Centre there
was Government of the same party, the
problem of Belgaum and the border
areas was not solved. When the
Punjab Governnient and the Haryana
Government belong to the same party
which is the ruliag party at the Centre,
why is it not possible to solve this
issue? You got mandate from the
people for five 1ears. You formed the
Government. Why could you not call
them and solve it when the same party
is ruling at the three places? I think
it is a total failure of the Central Gov-
ernment that they could not solve this
question. Thej cannot blame the
Opposition for non-cooperation, The
Chief Ministers were certainly appoint-
ed at the instarce of the Centre, They
were appointed leaders of the Congress
Party and the Congress Chief Ministers.
Unfortunately, the position had come
to such a pass “hat they had to dismiss
their own Government and have Presi-
dent’s Rule in Punjab.

Therefore, Sir, apart from article 25
of the Constitu'ion and its implications
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which I do not want to go into because
there is no time, my suggestion and
appeal to the Prime Minister is that
when the two Chief Ministers are of
the same party, solution must be found
not in a political sense but about the
implementation of the award. If a
change is to be made, why should the
Government put the condition that
Punjap and Haryana must agree and
all Opposition parties must agree? Then
the award will not be implemented.
When a reference for an award was
made to the Prime Minister, it was
agreed by the parties that they would
abide by the award. Therefore, now it
is too late to say that consensus of
everybotly should be taken. Nowhere,
in my State or in Karnataka or in
Punjab or in Haryana, consensus is
going to be there on all problems and
agreements. Therefore, people are
getting an impression that this is being
done only for the party interest. Delay
is being made because they want to
have some political advantage out of
the situation. If that is so, I think,
Sir, they are playing with fire when it
is a border State. In such a border
State they should be very -careful
Punjab, Haryana and Jammu and
Kashmir are very vital parts of our
country with which our security in-
terests are involved., What is the use
of condemning the Chief Minister of
Jammu and Kashmir day and night,
every time, that he is not loyal, that
he is in league with others, that he is
in league with Pakistani people? He
has been duly elected Chief Minister,
a respected person and citizen of this
country. Is it necessary that every
time you should try to hit the person
who js the Chief Minister and chief of
a border State? All over the conclave
and everywhere else his speeches have
created confidence, and he has shown
that he is like any other citizen, He
is a loyal citizen of India. I think, Sir,
in this whole process party interest and
the Government jnterest should not be
mingled  with. Unfortunately in
Kashmir the politica] party interests
and the Central Government interests
are mingled with, and, therefore, these
contradictiong are coming up. The
party in the Kashmir valley is en«
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couraged to make any statements which
will provoke and will not be in ‘the
interest of ,our country,

Sir, two other points, I have to say,
and we have got ample time at our
disposal. We are not allowed to speak.
Only one person has spoken,

MR. DEPUTY CHAIRMAN: There
are many more speakers,

SHRI SHRIDHAR WASUDEO
DHABE: It is most unfortunate that
the rule is not followed. Two members
or three members from some other
parties speak’ but we are th given
even a rotation chance. We are recog-
nised. You should see that our
interest is protected.

MR, DEPUTY CHAIRMAN: Now
conclude, I think you have said most
of the points.

SHRI SHRIDHAR WASUDEO
DHABE: I have got two more points,
and I will finish. I know it is 6 o’clock,
and you are also tired.

MR. DEPUTY CHAIRMAN: That is
the whole difficulty.

SHRI SHRIDHAR WASUDEO
DHABE: We sit late. What can we do?
You have announced that we should
sit till the debate is over. Two other
points, I want to mention.

About administration of justice there
is no reference in this Address. The
Supreme Court has got more than 1
lakh cases pending. I do not agree
with the view expressed by other Mem-
bers ijn this House that transfer of
Judges will improve the administration
of justice. I find that transfer of
Judges will make them subservient to
the Law Minister and others. They
may go to him and executive and try
to cance] transfer orders.

The real problem before the people
is- decentralisation of judiciary. Under
article 130 of the Constitution of India
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it has been provided that the Supreme
Court should have more Benches sitting
in different parts of the country, On
decision of civil appeals and ecriminal
appeals the law has already been
settled. Huge arrears are there. In
the Consultative Commiltee meeting
this question came up. It appeared in
the Press that decentralisation of the
judiciary at the highest level is very
essential to have cheap justice to the
people. Thus articie 130, should be
implemented, and Benches should be
established at different places. As re-
gards the Berches, Sir, I am coming
from Nagpur. I have got the experi-
ence of the Bench of the High Court,
and it works very well. There is noth-
ing wrong in the Supreme Court sit-
ting at different places and deciding
civil and criminal appeals. I do not
think it will impair the administra-
tion of justice, I find it will facilitate
expenditious disposal of cases.

In this Address it has been stated in
para 11 about vigorous implementa-
tion of the 20-Point Programme that
emphasis on anti-poverty measures is
transforming the condition of the rural
poor. Sir, the whole statement is
hypocritical. I will say on this point
that the statement made here is not
correct, Only in the morning we have
been given a statement in reply to
question No. 62 about the performance
of the different States about the 20-
Point Economic Programme, You will
find, Sir, in Madhya Pradesh the sur-
plus land allotment is 26 per cent and
in Kerala it is 24.3 per cent. About
bonded labour, in Karnataka it is 20.2
per cent, and in Kerala it is 17.1 per
cent. Then, one of the most impor-
tant programmes in the 20-Point eco-
nomic programme—I raised it in the
morning also—is construction of houses
for the rural poor and allotment of
house sites. The achievement in this
programme in Haryana ig 13.9-per cent
Punjab, 4.9 per cent; Karnataka, 44.7
per cent. Tamil Nadu hag certainly
excelled in performance; the schieve-
ment in regard to allotment of House
sites is 380 per cent. I find from those
figures that Andhra Pradesh and Tamil
Nadu, which are run by the Opposition
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Parties, have go- a much better per-
formance in the -nalter of implementa-
tion of the 20-Foint economic pro-
gramme. Comm<=nting on this, a re-
port in a national newspaper says—I
quote:

“The latest Planning Commission
study on the Prime Minister’s so-
called revised 20-point programme
to ameliorate the condition of the
poorest of the puor makes it clear that
its implementition has been ex-
tremely slack. In effect, it is being
virtually ignored despite the pres-
sure on the guthorities to give it
priority.”

This is the report in the natjonal
newspaper in January, .

“The all-India performance report
is for November, 1983 and has not
been given puhlicity for obvious
reasons since i’ shows that the tar-
gets set for ail except two of the
20 points have fallen woefully short,
some by more than 80 per cent.”

The only programme which they have
completed is the tree plantation pro-
gramme; there the achievement is 100
per cen_t.

“The most glaringly shoddy per-
formance is in the case, of bonded
labour, where he target set for the
release of 26.8 million between April
and November 1983, has been
achieved to th: extent of only 26.9
per cent or %.75 million bonded
labourers.

“But the poorest implementation is
~on the point for providing houses
for the economically weak sections.
Set a target of building a nominal
400,500 houses in April—November
1983, all over the country, the actual
achievement has been only 55,000 or
a meagre 13.6 per cent,

A similar story is told of the assist-
ance given for construction of houses
for the poor. Against the target of
556,000 houses to bhe assisted in the
period, only 1:1,000 or 29 per cent
were actually helped even though
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637,000 of the targeted 874,000 house
sites (or 71.7 per cent) were pro-
vided.”

Therefore, Sir, to say that the 20-
point economic programme has been
very successful is not correct.

As regards the other matter to which
a reference has been made in the Presi-
dent’s Address, about the steps being
taken to contain inflation, I find that
not much has been done even on that
frent. In this connection, I would like
to point out that the Economic Survey
at pages 33 and 34 says:

“The increase in the wholesale
price index during 1982-83, though
modest, was the result of the increase
in the prices of certain seasonal
items such as cereals fruits vege-
tables, eggs, fish, meat, oilseeds and
tea, In addition, there were ‘in-
creases in a number of administered
price such as coal, electricity,
cement, iron and steel and ferro
alloys, with the increase in prices
ranging from 9.4 per cent to 19.2 per
cent.”

Therefore, in the "last year and this
year, the prices have increased by 25
per cent. Here we find that the prices
which are administered by the Gov-
ernment have increased by 9.4 per cent
to 19.2 per cent, Therefore, to say that
inflation has been contained 1is not
correct, On the other hand, inflation
has increased. The increase in the
consumer price index will show that.

In Aprip 1980, it was 375. In .
6 p.M.

1980 it was 390, in 1981 441 in

1982 475, in April 1983 509 ang
in December 1983 539, Now four instal-
ments of DA to the Central Govern-
ment employees have fallen due and
have not been paid. All this clearly
shows that the prices are increasing
and there is no attempt to contain the
prices, Therefore, when the prices are
going up, ‘ch‘e Government’s stand,
the Goverament’s claim., that produc-
tion has gone up, is complétely wrong
and js bogus, because if production
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has gone up of the essential commodi-
ties, then prices would go down, they
will not go up. To say, therefore, that
production is very good, is not correct,

Lastly, the whole idea of planning
and administration of the Government
is to give relief to the poor people and
to raise their standard of living, Un-
fortunately, the standard of living of
our people, though we claim and are
proud that it is going up, thai the
poorest people are getiing relief, has,
in fact, not shown any improvement.
A report has been published by the
Government known as the ‘“Pocket
Book df Labour Statistics 1983 at
page 113 it gives the range of minimum
wages of the lowest daily paid unskill~
ed worker jn 1982. What do you fine?
The State from which I come,
rashtra, pays Rs. 1.37 as the lowest
wage, in Madhya Pradesh it is Rs.
125 per day, in Kerala Rs. 1.50,
in UP Rs. 3.00. With today’s prices the
real value of the rupee is only 12 paise,
Accordingly, the daily wages of the
poorest man in the country works out
thus to 10 paise in the real sense.
Therefore, we cannot be satisfied—it
is not a question of one party or
other—that we have made progress.
The question is of increasing the
standard of living of the people. In
that respect we are a total failure.
Therefore, it is necessary that we
change the whole planning process and
see that the poorest of the poer get
relief, But in that respect there is
no direction given by the President in
this Address and therefore, this Ad-
dress is disappointing,

SHRI GHULAM RASOOL. MATTO
(Jammu and Kashmir): Mr. Deputy
Chairman, I thank you very much
for giving me an opportunity to speak
on the President’s Address. Although
I will be speaking to an almost empty
House, all the same it is my duty be-
cause I have been sent by a party to
Parliament to make our observations.
I have read the Speech of the President
and two things have impressed me
terribly. I quotes—

Maha-
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One: “At the recent meeting of
the National Integration Council
there was a heartening consensus,
cutting across differences a political
outlook and ideology, that the
fabric of national wunity must be
sterengthened and the sense of
national unity and progress.”

Second: “Honble Members, the
Republic is passing through a period
of stress. Important national tasks

require steadfast devotion on the
part of its public servants and
peoples representatives. We must

give more to the nation than we take
from it. A rededication to nationafl
ideals is needed so that all of us
may give of our best to the cause of
national unity and progress.”

These two observations made by the
President in his Speech have impréss-
ed me the most. There is a reason for
that, Sir. I stand here before you,
Sir, as a humble follower of the late
Sheikh Muhammad Abdullah. From
the year 1938, when we converted our
barty into the National Conference, my
houyse was attacked eight times and
arson was committed in my house
three times. It was not .committed by
any Hindu or Sikh, but it was com-
mitted by the Muslim Leaguers. With
this e¥perience, it is but natural for
me to impressed by these two obser-
vations made by the President and
that is why I am mentioning this, We
the people of Kashmir have cast our
lot with India simply because of the
ideals that our great leaders cherish-
ed. Having aid that, I would now
cOme to the observations made by the
President in his Speech.

The President hag stated that our
production of foodgrains this year is
likely to be 142 million tonnes, as
compared to the actual production of
128 million tonnes last year. I have
seen the Mid-Term Review and I find
that as far back as 1978-79, our plan-
ners had fixed the Sixth Plan target at
154 million tonnes. Now, if we are
achieving 142 million tonnes, compar-
ed to last year, it may be all right.
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But, compared t¢ the targeted figure
in the formulatiors of the Sixth Plan,
it is far below that. Similar is the
case in respect ci electricity genera-
tion about whicl the President has
made a mention. OQur Plan target for
1980—85 was 191 hillion kw. hours and
the best that we 4yre likely to achieve
this year is 170 biiliion kw hours, With
regard to coal production also, our
Sixth Plan, as fa- back as 1979, pro-
jected a productior figure of 165 miliion
tonnes and we have achieved only 154
million tonnes. So, obviously, you
will appreciate thst though the achieve~
mentg are laudable they fall far short
of our original est:mates which we had
made six or seven years back. We had
stipulated in the year 1979 an average
export rate of 7 per cent whereas we
are only achieving a four per cent
growth rate. So, what we have to do
is that we have to» work very hard so
that we not only surpass the Sixth
Plan targets, b.t préfare ourselves
to achieve the- Seventh Plan targets
also, and this f:ctor must be taken
into consideration

In this connection  Sir I would like
to poirt out that we had estimated an
industrial growth rate of ejght to nine
per cent and we 2re boasting thal we
will achievre 2 ~cw'h rate of 4.5 per
cent this year. As T have said we
have to sgoriz hari ~rd on'y e we
wok hard, w2 01’7 be ahle 190
achieva o t »c2'- ~al hwme guy
couniry to the le- el ¢f the ¢ther conn-

R R B

{rtpe -

Sir in Tooprwer
‘generation, I wo 1} ks 1o point out
 that Jamm) and 'Zashmir has a poten-
tial of 13000 million ks ’ 0.
electic pover nlee. 1 v )
urge “1cn the L7 ~iviz- “h-t w' le for-
mulating the Seve th Piwn  tar~sts  th's
should be ta’en s oceor t go that
the resources are fully tapped. Sir, a
few days back I was reading in the
Library a Pckiston paper that they are
trying to tap the Jhelum river some-
where beyond Uri to generate power
to the extent of €00 to 800 kw. I have
been saying this to the Planning Com-
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mission also and though your medium,
Sir, I want to convey to the Gov-
ernment that they should take .up the
Uri project in hand in the Seventh
Plan and they should take the time
by the forelock so that Pakistan does
not tap the river Jhelum earlier and
take advantage of the situation. Now,
Sir, you have said something, that
we have already taken our time gnd
it is the fagend of the debate. But
I have to make fwo observation, Un-

fortunately, the hon. Member, Dr,
Rafiq Zakaria, is not present in the
House, and,,.

AN HON. MEMBER: They have run
away,

SHRI GHULAM RASOOL MATTO:
The other day, when the Prime
Minister was also sitting here, Dr.
Zakaria paid that Dr. Forooq Abdul-
lah had some link with JKLF. He
then stated that he had a photograph
of 1974 in which one of the leaders
of the JKLF was seen with Dr. Faroog
Abdullah, In the same ‘India  Today’
magazine, Dr. Abdullah has given a
clarification as to how that photograph
came into being. I would like Mr.
Kalp Nath Rai to listen to me. I have
a sensational disclosure to make. Only
yesterday I came across a magazine
called ‘Society’, which js in the Lib-
rary, and another vernacular paper
called ‘Nai Dumya’. In this I found
a sensational thing. At the end of
Decempber lasi, thaf is, about two
months back, Mr. Rajiv Gandhi,
Gene:,1 Secretary of Congress(I) had
gone to Bombay. Dr. Rafiq Zakaria
had arracged for him a meeting on
the Iirth Day of Prophet Mohammad.
Now, people were collected and thers
was a public meeling. In this photo-
graph I find a person garlanding Mr.
Rajiv Gandhi, At this meeting which
was organised by Dr. Rafiq Zakania,

-a person was garlanding Mr. Rajiv

Gandhi. And in this magazine, it is
given that this particular person who
is garlanding our great leader, Mr
Rajiv  Gandhi, is Karim Lala, a
notorious daceit, smuggler and abduz-
ter of Bombay. (Interruptions) Sir,
can this photograph that has been pub-
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lished in the magazine ‘Society’ make
an allegation that Mr. Rajiv Gandhi
had something to do with Karim Lala?
(Intefrruptions) May be, Karim Lala
has something to do with the orgamni-
zers of that meeting, (Interruptions).
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g |
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& faw @g“rﬁvrm g,

I have only one thing to say that:

~ the exhibition of a photograph does
not ‘prove that you are with that parti-
cular person. This should be dispell-
ed from one’s mind, and this should
be understood very clearly.

Sir, today I have seen a very
sensational news, which appears in
‘Kashmir Times’, a Jammu newspaper.
1 have seen it in the Library today.
This ‘Kashmir Times® is supposed to
be very close to the ruling party. In
this it is written that the Government
of India is contemplating having partial
emergency in Jammy and Kashmir,
Raryana and Punjab. I do not uynder-
stand the logic behind this, whether
this news is correct or incorrect. But
I must tell you one thing. The situc.
tion in Kashmir is very normal. I do
not mind if Dr. Fdrooq  Abduilah’s
Government is toppled, because I can
say with the background that I have,
having been a small follower of
Sheikh Mohammad Abdullah, that if
Dr. Farooq is toppled he will become
be one foot taller; if he is arrested he
will reach a stage, a height, which
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nobody can imagine. But I will request
through you, Sir, to the Governmeng
that they should wuse caution,
They should use complete wisdom in
dealing with Jammu and Xashmir,
Nothing should be done which might
encourage the secessionist elements
cver there or try, in any way, to give
a feeling in the people of Kashmir
who have fought democratically in the
last elections tha¢ India is not to be
depended upon because they are trying
to topple a democratically-elected
government.

The second point of Dr. Rafiq Za-
karia made yesterday was that Dr.
Farooq Abdullah is hobnobbing with
Maulana Farooq. I do not want to go
into the detailg of how this very Mau-
lana Farooq was so close to the con-
gress (I). I have with me a report
which may alsc be sensational. In the
first instance, the Congress' (1) has
been trying to get Maulana Farooq.
Mr, Morarji Desai in the Janata Party
went to his house and he joined bands
with the Janata Government. At that
time, he wag not a secessionist, On 5th
of May, 1983, at 10.30 A. M. and again
at 7.30 P.M. the same day, an erstwhile
Pakistani, Mr. Shafi Qureshi, one time
Unjon Minister of Tourism and Civil
Aviation, went to Maulana Farooq
with a begging bowl that he should
convass supvort for the Congress (I)
and that they will be able to pay any
amount fer that help. On 12th of May,
1983, at 7.30 PM., Mr. K.C. Pant also
met Maulana Farooqg. As early as 25th
of May, 1982, Mr.. Rajiv Gandhi went
to his house and asked support for the
Cdngress. I will enly say this thing, as
I have told just now, that it was the
party of Maulana Faroog  which
attacked my house 3 times and once in
1977 also. Dr. Farooq Abdullah has
tried to bring him into the mainstream
of national life. I have lots of news-
papers with me showing that during
the last tour of South India to Banga-
lore, Madrag and other places, Maulona
Faroog has seen the Indian situation
and he is very much in the ainstrem
of the Indian life.
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SHR] GHULAN RASOOL MATTO:
1 have stated categerically and I said
‘it on the floor of t1e House and I say it
again that the peple. of Kashmir have
cast their lot with India. Any move-
ment that is against the declared
accession of Kascmir to India will be
fought by us withh  our blood. This
shoud be understiod for all t{ime to
come,
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SHRI GHULAM RASOOL MATTO:
I have stated tha Maulana Farooq
‘was not left untapped by the Congress
during the last year, I* Dr. Farooq has
zot him for winni g peace in Kashmir
without paying ary price fur it. what
is the harm in it With these obser-
vations, I have no hing else to say ex-
cept that I will really commend the
two paragraphs nof the President’s
Address which I have just mentioned.
1 thank him for the two =aragraphs

which I have quoted just ncw.

SHRI AJIT XKUMAR SHARMA
(Assam): Mr. Deputy Chairman, Sir,
the Consitution has directed the Presi-
dent to address hoth the Houses and
to state the cause of his Summons.
And in doing so, he has: wmentioned
many things. But ! would refer to only
one point. He has referred to the very
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great siress that is there in the coun-
try, and he draws the attenticn of the
Members to this, Sir, while mentioping
that this stress has been operating in
ihe couniry, the President has tried to

- give a picture of the state -of the

Nationy  which iy far removed from
reslities. For want of time, I do not
want to discuss many issues excepf
giving two concrete instances. about
the realities of ithe Indian situation
today.

Sir, the first one was published in
i{ne ‘Indian Express’ of 26lh Fehd, 1984
under the heading, “Wife’s plea to CM
to trace husband.” Sir, it is from
Kcta of Rajasthan. It says:

“After four years of search in
vain. Ram Karan Koli's wife has
appealed to the Rajastan Chief Minij-
ster to help her to find her husband.

With tears in her eves, Mrs,
Javitri Bai of Ratikhurd village in
Shahbad tehsil of Kota distriet told
newsmen here on Saturday, that in
1980 the police came to their village
and took Ram Karan for interro-
gating him regarding the movements
of some dacoit gangs in the area.
“He has not come back since and

.must have %been killed by the
police,” she alleged.

Javitri Bai said that during 1979-
80 many people of the area were
taken away by the police. Some
were kept in police stations for many
days. Her husband was one of them,
but he has not returned after the
fateful visit to the police station.
Mother of three children, Javitri
Bai had approached the Superin-
tendent of Police many times, but
to no avail.

‘The miserles of Javitri Baj did
not end with her husband disappear-
ing. Nowan inflential person has
taken over her four bighas of Jand
forcibly. She and her three children
had been rendered homeless she
added.”

+[ 1 Téinsliterafion in Arabic script.



351 Motion of Thaﬂks

[Shri Ajit Kumar Sharma]

This is one part of the picture. And
second part of the picture is ty be seen
in Assam, Sir, on 11th November,
1983, the Prime Minister happened to
visit ‘Gauhati, and she was staying in
the Guest House. And just within
one kilometre of her stay, the police
committed such heinougs atrocities that
it cannot bYe described by words at
my command. The affected lady peti-
tioned to the President, to the Prime
Minister and to the Home Minister.
I had also represented to the Prime
Minister and the Home Minister but
none has replied so far. Since this is
a more realistic picture of the coun-
try’s situation today, I would like to
refer to a few paragraphs of the letter
that the lady has written. She is Mrs,
Promj Bhatta Borah, wife of a senior
Prcfessor of the Assam Agricultural
University of Gauhati. She has  written
to the President, and I quote:

“At about 6.20 p.m. on 11-11-1983,
there was a black-out at’the call of
the All Assam Students’ Union and
All Assam Ganasangram Parishad.
The residential quarters in the Uni-
_ versity Campus at Khanapara were

without any electric lights and dark-
ness prevailed everywhere. We have
two children, one son aged 13 years
and one daughter aged 11 years,
studying in Class 8 and Class 7 res-
pectively.  In the absence of my
husband, I was sitfing with my said
two children inside the house wait-
ing for the tithe whep the lights
would be on. At that time, to our
utter surprise, about 8 police
personnel entered our official resi-
dential compound and started to call
my husband by his name and zsked
us to switch on the lights. On the
war cries of the police personnel the
two children %“ecame very much
panicky. The police personnel cried
out at the top of their voice to open
the door of our residence. I told
them that my husband was not pre-
sent at the residence and was away
at Jorhat. The police personnel did not
give any heed to my appeal and in-
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sisted that the door of the residence

must be opened.

Waiting for a while, they themselves
opened the door by force and entered
into our residence and began to
search all the six rooms including the
bed room . without allowing us to
accompany them. They claimed that
my husband had arrived at the head-
quarters in the morning of that day
from Jorhat and that there must be
scme boys in our house. The police
personnel saying thus demanded me
for producipg my husband and other
Yoys. I emphatically denied that my
husband had arrived at the head
quarters on thet day and was present
in the house. I further denied that
there wag any boy exceplt my son in
the house.

To my ulter surprise, one police
cfficer, namely, Shri Mogbul Hussain,
Officer-in-Charge of Dispur Police
Station  (Dispur is the capital of
Assam near to Khanapara Campus)
started abusing me at the top of his
voice by using gll filthy language and
ther caught hold of my hair and
dragged me olit of my house. I was
simultaneously, severely beaten by the
said officer and affer some time by
catching hold of my both hands, I was
dragged to a jeep standing near the
gate of our official residence, I was
brutally manhandled and was taken.
inside the jeep, I was asked to sit on
the footboard of the jeep closely sur-
rcunded by three police persconnel,
who were gll intoxicated ang behaving
with me like brutes. They outraged
my modesty.

“l was thereafter taken out of my
residential compound, keeping my.
minor son and daughter without any
adult member in the residance. Whep
my daughter ran towards me request-
ing the police officer ty take her also
with me, Shri Ahmed Lkicked my
daughter and the son also, who was
standing nearby causing them hurt, I
was taken t» Dispur Police Station
alone surrounded by three bpolice
personnel in a jeep, as aforesaid.
There was no lady police while I was
taken to the police statjon, I was
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brutally behaved by the police offi-
ciale and it is difficult to explain in
words the behavi ur meted out to me
by the police persnnel.

At the police st ition, my Yoth hands
were tied with a rope against the
window grills. I found in the police
station about eighl or nine students of
the Agricultural University, who were
also arrested eari er along with three
to four staff meribers of the Univer-
sily and detained in the police station.
They were looking at me with great

istress but could not helo me, I was
not allowed td sit and was kept stand-
ing all along. -

The subsequent events are
horrivle, Shri Sarat Phukan, a Deputy
Superintendent .f Police, suddenly
entered the policte station and rushed
towards me and s arted beating on my
back by catching :0ld of my hair with-
out any ground c* reason, I could not
stand the assault :aused inh my person
by the said «fficer and 1 fell
down on the ground, The said
officer, then agair caught hold of my
hair and gave two kicks, one at my
abdomen and the other o my %Wuttock.
I again fell down. I started bleeding
by my private pairt. I became exhaust-
ed and wanted to drink some water.
Water was deniet' to me, T was then
dragged out from the said police sta-
tion and asked to board in a bus stan-
ding nearby. Theie was no lsdy police
in the bus. It wa a dark pight. I be-
came unconscious in the vehicle due to
profuse unnatural bleeding. I did not
know what had happened for some
time,

{

After being taken from one police
station to another, T was finally taken
to Jalukbari police station sbout
15 KM away from the Dispur
police station and 20 KM away from
my residence. I was there alone in the
vehicle with the pelice personnel, On
arrival at Jalukbiri police station, I

wae Arnadad at of {ha e ccith pan
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hands tied up. At the police station,
my wearing garments were stripped
off and I was made a fisure of a no-
madic woman, The nolice officers and
constables present in the police station
passed all sorts of abusive remarks on
me and it is difficult to describe all
those abusive remarks hurled at by the
police officers in black and white. After
some time, I was pushed into a lonely
cell full of filthy smell. It was a cold
night and I was not given any gar-
ment to wear. I had to spend a chilly
night with uncertainty with Yare body.
It is difficult to describe my distress
and mental angony after “eing put to
such an awkward situation. 1 rcequest-
ed the police versonnel to give some
water and cloth but I was denied. I
also requested them to give me some
first aid as I was suffering from un-
natural bleeding. None gave heed to
my request, I was kept in a dark and
filthy cell throughout the whole night.

Towards the later part of the night,
one Shri Ahmad, a Depu’y Superinten-
dent of Police attached to the Jaluk-
bari Police Station suddenly unlocked
the celi and asked me to come out of
the cell. He was intoxicated and asked
me to come out of the cell. His motive
in doing so in the dead of night was
guite apparent. In another cell some
young boys were lodged, They obser-
ed the situation and understoocd the
evilmotive of the said polize officer.
They shouted at the top of their voices
and warned the police officers with
dire consequences if he further ap-
proached me with such evil motive.
Another difficulty arose against the
evil motive of the said pelice officer.
Thousands of immigrants from ‘Char’
areas (River Island) were Lrought to
Gauthati to attend the Congress I
rully on 12-11-1983.  They were
allowed to stay all around the police
station. Due to the presence of
thousands of people arcund and nearby
the cell, it became also difficult for
the said officer to fulfil his evil desire.”

Now, this is the situyation as it ob-

4 Artapy



355 Motion of Thanks

THE MINISTER OF STATE IN THE
DEPARTMENT OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SFACE, ELECTRONICS AND COCEAN
DEVELOPMENT. (SHR1 SHIVRAJ V.
PATIL): Sir, on a point of order.
(Inteirruptions) ..

MR. DEPUTY CHAIRMAN: Please

listen to him. Just a moment.

SHRI SHIVRAJ V. PATTIL. §ir, can
a paper of this nature be read out in

the House? What is the sanc-
tity of that paper? Who  has
written it? It relates o what?

Why is it being read? There are cer-
tain procedures to be followed; it can-~
not be a place where all sorts of things
can be said without any sanclity. What
is- being read here? Who has written
this letter? Can the floor of the House
be used like this?

MR, DEPUTY CHAIRMAN: I think
it is the duty of the Member to see
that it is authentic; he has read the
name of the lady who wrote this let-
ter {o him.

SHRI SHIVRAJ V. PATIL: The pro-
cedure requires that anything cannot
be read in the House unless it is prov-
ed or is supported by something sub-
stantial.

MR. DEPUTY CHAIRMAN: It is the
responsibility of the Member; he stands
by it that the statement is correct. He
says that this is the petition which was
sent to some Minister or somebody, I
don't xnow.

SHRI BUDDHA PRIYA MAURYA
(Andhra Pradesh): Is it supported by
medical evidence?

"MR. DEPUTY CHAIRMAN: That 18
not the point. The poini js, it is a pe-
tition which has been submitted fo
some authorily he says. Anyway, the
Member takes the responsibility for it.

SHRI AJIT KUMAR SHARMA: I
take the responsibility. I have per-
sonally etquired; I have written to the
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Prime Minister and the Home Minister
and they have not replied. May be,
Prime Minister thinks that she should
not reply t{o any Member of Parliament
on any inconvenient issue. I am only
pointing out that this is the situation
and here is a Government about which
they take pride that things are all
peaceful, And this is the kind of
peace! This is the peace which the
people of Assam are enjoying. This is
only one case. There are hundreds of
cases like that. I have already inform-
ed the Home Minister about this.

MR. DEPUTY CHAIRMAN: You have
taken 12 minutes; please conclude,

SHRI AJIT KUMAR SHARMA: I re-
fer to one more point. The President
has said about the stress. The stress
is because of the fact that today there
is a crisis in the very political system
in the country and this crisis is the
result of the fact ‘hat we have a ruling
party at the Centre but there is no Gov-
ernment. Only one individual is ruling
and there is no Government function-
ing; that is the root of the crisis today.

NAJMA HEP-
Utter non-

DR. (SHRIMATI)
TULLA (Maharashtra):
sense; sheer frustration.

SHRI AJIT KUMAR SHARMA. Sir,
the President has specifically referred
to the situation in Assam and he has
mentioned two things, one that triba-
nals have started working for the re-
solution of the foreigners issue, and se-
condly, firm measures have also been
taken to check illegal immigration.
Had these two things been stated by the
Prime Minister in the House, there
would have TDbeen a privilege motion
against her. These two statements are
misleading, No tribunal is functioning
and members of the tribunals are only
taking coffee and tea and sitting in the
Circuit House. They have no work to
do. Let anybody go and see. About
the second point of firm measures to
check illegal immigration it is...I
do not wse the worg ‘falsehood
—a wrong statement made by
*he President to misleaq Parlia-
ment, Now, Sir, coming to the

)

-
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Assam situation. About this, I happen-
ed to write to the Prime Minister
three-four long o tters with all docu-
ments saying that she has wittingly or
unwittingly led the situation in Assam
to a state which ias caused the death
of thousands and the society has been
completely shattered. If the Govern-
ment thinks that they can suppress
the movement and the people of Assam
through Police at ocities, {\iey are ab-
solutely mistaken. The Government
accuses that the eaders of the move-
ment are not coming for a discussion.,
The President alsp wants honh. Mem-
bers of Parliamen! to help in the pro-
cess of reconciliation. But the Presi-
dent should, first wf all, ask the Prime
Minister to start the process of recon-
ciliation, since the ball is in her court
now as far as the Assam situation i:
concerned.

In this connection I would like to
refer to one more thing. Hon. Mem-
ber, Shri Baharul Islam, is present in
the House. At one stage, he, along with
two other respectel citizens of Assam,
evolved a formula They suggest that
the detection of fo-eigners should take
place from 1961, They suggested this
to the Governmen' as well as t{o the
leaders of the movi ment. Unfortun/ite-
ly, Government di.! not respond. Dur-
ing her latest tour n Assam, the Prime
Minister has said that if any specific
proposals come to ier, she can resume
negotiations with the leaders of the
movement, Now, t is for the Prime
Minister to change her attitude and
take the initiative So long, she has
been taking an ada nant attitude, stick-
ing to her own strnd of 1971, It is in
the interest of th. people of Assam
and, in fact, the whole country that she
changes her attitud= and give her own
proposels to start the detection and de-
portation of foreigners with effect from
1961. (Time beli r-ngs) There are two
more points.

Sir, yesterday, in the debate, hon.
Dr. Zakaria, menfibred about the burn-
ing of the Constitu'ion by the Sikhs,

MR. DEPUTY C! AIRMAN: You are
concerned only with Assam. Do not g0
to Punjab.
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SHRI AJIT KUMAR SHARMA: DF,
Zakaria condemned the Sikhs. But
may I point out that these Sikhs have
been inspired by the Government -f
India itself to do so? The Govern-
ment of Ipdia burned the Constitution
in Assam, while holding the elections
in February last year. (Interruptions)
It is this Government which had burn-
ed the Constitution and now they can-
not ask anybody else not to do so. (In-
terruptions) They have been inspired
by this "gction of the Government *in
Assam, (Interruptions)

MR. DEPUTY CHAIRMAN: Please
conclude now. Let us hear the learned
lady Member.

SHRI AJIT KUMAR SHARMA:
There is one more point. Sir, what is
the Government of India trying to do
in Assam? Of course, they have pul
up a Government there. But this Gov-
ernmeni{ has no legitimacy. The Min-
isters cannot come out of their resi-
dences. They are not functioning at
all. People have not given them the
recognition. And if it functions any
more, if this illegitimate Government
ig -allowed to carryon any more, it will
do more harm to the country, to the
State and the country, than any good,
It is for the Central Government to
dismiss the Government operating in
Assam and also to start negotiations
with the leaders of the Assam move-
ment to bring about a satisfactory of
the problem immediately and to res-
tore peace and c(rder in the State.

PROF. (MRS) ASIMA CHATTER-
JEE (Nominated). Mr. Vice-Chairman,
Sir, I support the Motion of thankscn
the President’s Address. Now, while
discussing the Centre-State relations,
some hon, Members raised a few
questions on the appointment of Gover-
nors in some States. Sir, I feel, this
is quite a delicate issue and js not
relevant to the discussion on the Presi-
dent’s Address. The President, in this
Address, has rightly stated that foi
maintaining the unity and the integrity
of the country, all parties should join
hands and work in collaboration, And
this would help to control the divisive,
disruptive and anti-irdia forces .out-
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side the frontiers of India~—the latter
posing thereat and danger {o the coun-
try.

Sir, mniore money 1s being spent for
defence Otherwise, this money could
have been channéled for various de-
velopmental programmes. Now devel-

, opmental programmes, including the
20-point  programmes and the anti-
profiteering measures, cannot be im-
plemented successfully. Hundred per-
cent success is not possible if the at-
mosphere in ihe country is not
congenial ang peaceiul. A climaie of
harmony is necessary. Nolwithstand-
ing various difficulties and disturbane-
es, India in the curreant year 1983-84
hag made impressive recovery in her
economy a stated by the President.

In science and technology, India
has. made considerable progress, Agri-
cultural production has jncreased due
to the application of modern agricul-
tural techniques and bio-technologies
which are the outcome of the efforts
of our scientists who are working in
coltaboration with the lechnologists
Dry land farming has been taken up
and the results are extremely encourag-
ing. Production of fcodgrains is now
almost 142 million tonnes. It jis in-
deed a great achievement.

So far as oil production is concerned,
it has increased considerably and the
Government of India would be able
to repay the loan of 181 million dollars.
The Government at the Centre has
made special efforts in order 1o generate
more employment in urban and gubarban
areas. New programme of providing
self-employment to the educated un-
employed has been a great relief. It
deserves mention in this context
which has been repeatedly suggested
by many hon. Members last year and
also by the Finance Minister that the
mobilisation of natural resources in a
‘must’ because that will provide
ample opportunitiegs for employmen‘t
“and self-employment.

Sir, [Indian space science has made
remarkable progtess which speaks  of
the spectacular advancemen: in gpace
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technology, for which Indian scientists
and technologisis are {o be congratulat-
ed, In INSAT II there have been im-
provements and three major natlional
seryices, i.e., telecommunication,

meterology and developmental tele-
vision, have been combined. Success-
full launching of INSAT I(B) on
August 30, 1983, is indeed a great
achievement. Last September when
my colleagues and myself were in
Moscow everyday we used to have a
report from our Soviet friends about
how the INSAT I(B) was functioning.
Everyday in the evening they used to
give us the information and we were
very proud to hear the successful work-
ing of the INSAT [I(B). Since 15th
October, 1983 INSAT I(B) has been
rendering service as master centre in
space for the purpose of telecommuni-
cation, television, radio and meteoro-
logy programmes. Meteorology  pro-
gramme can forecast weather  condi-
tions, thus enabling us 1o suggest
precautionary measures against bad
weather, monsoon, fiood and drought.
The Central Electronics Ltd. (CEL),
a public sector undertaking, has
made advance in photo voltage sys-
tems. These are of high standard
and have been jnstalled in offshore
platforms, on communication works,
in remote mountain villages and for
water pumping and public lighting
places where distributed electric power
is not available. So, seience and
technology has really made very good
progress. Now programme for  mass
communication through TV network
and radio in rural areas particularly,~
besides urban areas and  suburban
areas, has been undertaken. This
would help in implementing adult and
non-formal education and also in the
universalisation of elementary educa-
tion and thus assist in the eradication
of illiteracy, This would also help to
educate the masses in health care and
family welfare.

The successful Antarctica expedition
provides evidence of another achieve-
ment in the field of science and techno-
logy and bio-medical sciences are also
developing rapidly. Under the spon-
sorship of Health Ministry, the
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traditional sys em of medicine has
made reasonab = progress.

Sir, India cculd have made specta-
cular advancenient in many important
areas, but thi, has not been possible
due to the disturbances in the inter-
national situati»n which has been cem-
plicated by ayms race, the global
expenditure o01. armamenis exceeding
600 billion dollars annually. In this
context the ho'ding of NAM in March
1983 was very significant, of which
our Prime Milister was the Chair-
person and sla pleaded for disarma-
ment and eq ality for all nations
which would bring peace in the world.

Sir, I will ~onclude by saying that
I have listened to many good counsels
from some hon. Members today in this
House. They have given warning to
the Governmer t at the Centre and they
have given directives to the Govern-
ment what th¢ Government should do.
I feel they shiuld be conscious about
their duties :lso. They are Indians
through and tarough. They are not
{oreigners. Why should they not join
the ruling party in order to achieve
the goals?

MR. DEPUTY CHAIRMAN: That is
a good suggestion, (Interfruptions)

PROF (MR%.) ASIMA CHATTER-
JEE: Mr. Deputy Chairman, Sir, I
feel that all the parties should get
united and work with dedication for
national ideal: in order to eradicate
poverty, illite.acy and to prcvide our

Yrothers and sisters with essentjal
commodities-narnely, food, health,
education and employment. So far  as

India is concerned, all the Indians be-
long 1o one community and if we work
on the basis cf this philosophy, we are
bound to have success. Let us assist
the Government at the Cenfre in alle-
viating the surferings of the people and
in promoting the economic growth of
ithe country. .

With these few words, I would like
to conclude 'y supporting the Motion
of Thanks to the President.
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MR. DEPUTY CHAIRMAN: Let us
now hear another doctor, Dr., Mallick.

SHRI HAREKRUSHNA MALLICK
(Orrisa): Sir, T am so glad that you have
kindly given me some time and further glad
that the hon. Members have cheered
me more <han they cheered the hon.
President for his Address. (Interrup-
tions) in the first para of the Address
the President has welcomed us, we too
have welcomed him with all grace and
ccurtesy. That is on record. Similarly
we also receiprocate the last para. But
controversy arises in regard to the
second para where he has actually
shown complete unconcern for the toil
and tears of the farmers for the guod
crops in the country and claimed that
the Government has done it. That is a
paradox and fantasy. At least
here,  Sir. he could have Deen
pleased enough to mention about our
brothers and sisters in Tamil Nady and
Andhra who died due to rain, storm and
cyclones. This is very much missing
and I condemn this lapse. Prime Min-
ister Nehru wrote a book, The Disco-
very of India, Should we now de-
mand that a book should be written
about the Discovery of South India?
The honourable President has to see
India as a whole country through and
through. In a city like Madras and in
most parts of Tamil Nadu people were
dying without a drop of water. I have
myself seen, last summer, o ur sisters
and mothers there who were digging
up the sea-bed to get a few drops of
waler. And here we demanded, through
Special Mentions, that water trains
should be rushed there, but because
that State is not under Congress (I)
rule, we think it was ignored.

MR. DEPUTY CHAIRMAN: Some to
Orissa,

SHRI HAREKRUSHNA MALLICK: 1
am coming to Orissa.

SHRIMATI MONIKA DAS. Mr. De-
puty Chairman which language is he
speaking? I want to know..(Inter-
ruptions) ..



363 Motion of Thanks

SHRI HAREKRUSHNA MALLICK:
In Orissa, the Congress (I) Govern-
ment has become Congress (J) Govern-
ment. The English letter “I” has be-
come a tail and unless they cateh that
tail, their pigtail will be caught in the
coming days and the ruling party will
become a rolling pack. This is my
cruel forecast and prophecy. (Inter-
ruptions) . . Time will show it.

MR. DEPUTY CHAIRMAN: You are
a jyotishi also, (Intenruptions)

SHRI HAREKRUSHNA MALLICK:
When my hon. friend, Sharmaji, was
speaking about the deep agony of a
sister, a mother and a daughter, 1 was
astonished and ashamed to see that
sister Members of the House were
laughing and cajoling, Well, here is a
‘Government by a woman, never for the
women. .. (Interruptions)..Here in
India we want a Government through
the people.

Therefore, I really congralulate one
Minister at least—the hon. Minister
for Planning—who has given a press
statement that there should pe a natio-
nal debate on planning to formulate
the seventh Plan. Here 1 congratulate
him. I think the other day you were
in the Chair. Sir (Interruptions) I
congratulate the hon. Minister who
came torward to repeal the Leprosy
Act, We want that the wholz country
should be geared to eradicate leprosy
and we should formulate a Health for
All Plan, even a year earlier. But the
hon. President was silent about health.
Without health how can a nation pro-
gress, without planning how can a na-
tion progress?

Well, he is silent on education. In
the matter of education you will see
that the Central School has stood the
test of time. Let the Government come
forth and say that we will adopt the
Centra] School as a model for the
whole nation with the three-language
formula-——Hindi, English and the mother
tongue, It will segve the entire na-
tion. Let us adopt this in all schools
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when all the private and public schools
will go and when we will have, from
Kashmir to Kanyakumari, one motto,
one platform,

About language also, no gssurance
has been there from the hon. Prime
Minister, Pandit NehrlI’s assurance was
there, . (Inter.uptions)..You only be-
lieve that you can solve the problem by
floating lotteries. Just as you have
lotteries in U.P., elc., for two crores or
three crores, in the south also you want
to have it for language whether it is
Tamil, Telugu ™alayalam or Kannada,
by lottery but want them to adopt
Hindi as an obligation. (Interrup-
tion)

About, religion this being a secular
State, no religion has supremacy over
another religion, however, small or
large a group may be, Therefore any
communal incidents in any corner of
the country must ne sirongly dealt
with and there should be no scope for
any religion or any communalism to
raise its ugly head.

In the eastern sector, to solve the
probleni” of refugees, we have to deal
with the issue with a little concern and
foresight. I do not question the autho-
rity of the Governmeént of India to wel-
come anybody as a refugee and confer
citizenship, but some procedure must
be there. Anybody coming as a refugee
should be screened through refugee
camps to find out whether they are
really seeking shelter or coming as
Sabeteurs, whether they are coming with
grenades or what to do. if they want
to come to embrace us, they have to be
bound by one thing: having come to
such and such place for sheltey we adopt
the Constitution of India and adopt secu-
larism as enshrined in the Constitution.
India is a major democracy which is
proud to have gecularism. I{ has not
been affected by anything. (Interrup-
tions) Do not disturb me, please.
Carry on. You fail miserably If you
disturb me, you will disturh your own
future, Do not play with your own
future. You are putting your hand on
a wrong switch,

MR. DEPUTY C(HAIRMAN: Please
conclude,
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SHRI HAREK'{USHNA MALLICK:
If refugees are c)ming, we are not go-
ing to create an imbalance either on
linguistic or con munal issues, Merely
because they are Bengali speaking. ...
(Interruptions)

MR. DEPUTY CHAIRMAN: 7This
is the grand fin:le of the debale.

SHRI HAREKFUSHNA MALLIGK:
Merely becayse they are from Assam
they cannot be a'lowed. Let us create
a new State for their rehabilitation,
Madhyy Pradesh and Rajasthap can
coniribute twenty districts. Ten to
fifteen hundred square miles are avai-
lable, We can creite a new States. Let
the Ministers of Flanning, Environment
and Agriculture ¢ xamine it.

One small thing. I am concluding in
a minute. You se¢ in Orissa a govern-
ment i{s going on Twenty-point pro-
grammie, planning this, that going on.
We have the Rail vay Budget and'the
General Budget. ¥ e have in retrospect
to see what has nappened in Qrissa.
There is a mine :alled Mishra Lime-
ston Company where the employers
have decided to 1educe the wages of
the workers. We cre talking of the lot
of the poor. Ther: the' management
and one Exira Lalt:our Cammission are
hand in glove with each other. The
negotiations failed and the Ministry is
silent on this. This should also be
looked into, In minganese mines the
labour and women have been harassed.
There the Government is not taking
extra ¢are. Fifty pr cent of the popu-
lation is being igroved. They are our
mothers, sisters and davghters, and ' they
have been ignored. (Interruptions)

MR. DEPUTY CHAIRMAN: Now
they are welcome vou.

- SHRI HAREKRUSHNA MALLICK:
Let us plan in a right manner. Tet us
plan on the policy for the village where
the whole of India and the soul of
India lives. We c.nnot talk of Delhi,
Punjab and Harya1a. In Punjab for
both industry and agriculture, the per
capita income Is tMé™same; and it is
the highest It is Lecause agriculture

gl
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has peen nationalised. Can we think of
bringing Haryana ind Punjab togeth-
er? We have to create two States
capitals. It will t1ake time. Haryana
and Punjab are fighting each other,
ang in the process all the waler are
going to Pakistan,

There is one suggeslion. A solar
Energy Commission, an Animal Hus-
bandry Commission and also a Bio-
gas Commission to tap new resour-
ces are necessary. Similarly in the
coal belts hundreds of miles are going
waste. Can we not monitor it and do
something ‘through the medium of’
water and steam and move turbipes,
and all that?

Now, in West Bengal, Andhra Pra-
desh, Tamil Nadu, Karnataka and
Jammu and Kashmir, there are gov-
ernments which are opposed to (Con-
gress (I). But they should know that
the Government of India is ane extend-
ing from Kashmir to Kanyakumari, It
is in power all over. (Interruptions)
Why are you so much allergic? Are
your eyeg filled with chillies? (Inier-
ruptions) It is a matter of shame for
the whole country. Moilly tape has
demonstrated the type of democracy
we have in the country. '

With these few words, I demand
that the President can make amends
for his Address by calling immediately
a National Summit under his Chair-
manship because we cannot cross over

to the other side. They will
7 PM. never do it. They are playing

with fire, creating division and
all "that, following a divide-and-rule
policy for their poll purpose. Rightly,
the Budget has been brought as a pal-
liative for poll purpose. Therefore,
before we go to polls we should see
that the forces do not raise their heads
here and there. We cannot think of a
police state. And we must have demo-
cratic policy.

With these words, T do not approve
of this Address,

MR. DEPUTY CHAIRMAN: Now let
us have the last speech of the day.
Shri Shiva Chandra Jha. (Interrup-
tions) Now order please.
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[+t fora 777 =)

¥ wgw fr gwfasr #R T7 garw
gt & for sy fefafsd & s s
g, saeT faotar Jar &1 F@r g |
R a7 T8 & W@ & 1 3afey et
e ot fwer wfeEEs O @
g, W¥ smrew & fag seAwA
fa | I ad § B osEdRTA
TqAT welw g1 oAt §, afeR =9,
FEAT HIT I EXAT H AR H
Jgs  gam war 7 fear A
T 1984 F, # AeAT 91 gT w@r
a7 | I wgr WOl SAQT AT
§ 23 afeme  FABAMT AT, W
3 gfymg a2 g §, afew ag e
adr  #% gEd § Aw Td @
afpr 4 yg sAwc FAAr & fEs,
7 ar 10 Tfrwe & 1 Qv ¥4F WTIHT
AR TFIWE & 1 3 9% frora
Fed & fqu W w@ifn wdwE
WG R Wl AET § W AG qrFRd
T e AW E )

¥q g9 Fr AR WA & 1700
FO§ #T 3fpfaz & SO |

oft gemwmfs : ar A, g
¥ wfgw

st fox =7x A1 ;. qT HEATH 4T
& fF aiSeT wavT FF W 6T WY
dtwar &, dfew FIwr wERr ar
gAEhdes &1 T & |

st gqgamfa . ASAT C HTANT
Y wifeT ;e fava awgd:

s fam s 1 @ zig & oF
‘arg Al FEgAT G § HF wE@IAT
# &7 qg— gutw HAT  wEr §
fr mffxm wafas  CFRRISE
A G Y, W OHFW qEEH
g :
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st yagwmafa e ¥ W
A A FET & | '

oft forx a7 ®T 1 Fg o

7, F @ qT wEgr g o A
qrq A1 U @ &7

st gy ugt g5 & wum
qdt 7 Fg wfeew sEfas o
qEIStT  FA o7 <@ & 92 feesy
FEYE & g APT wEg £ ATy
F IET T FEG g, (oA A
¥ wustaar g, orRd ¥, IIHT wE9 &
dfer St ag wEdt § afewas v
arag frasr g &

s foa s wfew . wAar &

oy fora =°F @Y : TAY FUU A
g7 sAr & W fRwr g
YT AT 97 <EV E N @t afiw |
ag Ixrc afgure 1§ & R @Aar

WA WY ... (mwEw)
gudl #r aw & ... . (smaumm)
st gaawiafa e 1)
T & 7 _
oY frg wex @ YA A A

& W9 g FAT & O Bewr ww

Wi & 1 SEd a A gwen & fE
73 g5 A FL @ E | WA ag

WAl adr ¥ s o§g @r & o
ugt @A ¥ grayr g fr wew
asfeeee A @ fan g 5 ofe

ghus & gaer A favaw fae
WG, AV W qAT S W< IHT awg

W FAr q 8T f& ArrrareY, fRR-

faaT ge frar 91, - fow foraa 39
HT TE@E AT W T Haw qE I
@ wfse giemm &

SURICEE U CIC i B (I
T wT & @ § 7 i @
& T, Famar w¢ S A g
g ! :
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s\ IEgRQhr  © qg QW oAET
&, g AL WA §

Wt fw @z om0 & S @
Wwoog, TEE A wwed afa
Thigm & @y el 7 Aforn feey
adfed wm @ N afwr aw W A
IR q o

Fgt Fo WAIEC W ATE FT Fo%
fear war — foasadr  mrw gfen
w7 | HF o7 SHEY wer & Wiw A
g S F, feawadr  mTe gfenT
H, fowr g &% By -SgN wy
EECT L O

T AN & & wna T g
da o =t gqr, dfsr B
gaTad ¥ AN WWIE WA F 96
ge T !PT FNg NiE  feww
%, @epfy ¥, awA ¥, ¥ ¥,
qg gft Loaw & W oar, dfee
oy &Y gr & fea af, aur asg
a9 7

FE 39 L@ FfE e ogog
ff ? O omar F woeT UF an
#ge Wt & o ow fmamd ww
gfeur ¥ W g Wt wi e #
ot § Wb ogax dagwi ¥ o §
ar faege  {t #9T WSS Amvfaew
ar grsfefes g wd & frasr
Ama  Fafm A & dwee
Frafren IO <guT & S gE¢ FuAe-
faee wwA T awAT & A FARLE
faez &arr & dNd g W<

96 gHT  FEeR Tga &t
A F wel g F AfF A
¥ aRg T 9 Sgl 9y
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gaL Al ¥ qfeq dew F O

I A BT At TF F |
W1 ITAAE : GH TG
wy fmw =z @ w_EW

oFSt 3R gy qer w o qgdl
a3rE gE 1526 ¥ Ay am g

fr fegrame &1 wrr #ww W),
IR K S ww AT A AQIA

W O Afe gaeiaR qrdea F
dard ¥ wag gur wifE I9F oM
uF ot s ot S fyggram &
qie g 9 =g At oS ST I,
e grhr o Femr diffe
ot & fod faoger wdr & §
wwa g, A sfage w0 WU
9% B Far aw & fuw ¥ g
g g uwidue F Haw R
ox st TR g A1l |
g F g Ed )

ZH AW AT AgA
vt & AIM AT aSrgede &
T W W 91 QN A&, FA
g 9 O afd wE 1 AT 39
@ ¥ amYg 9w F wiw 3y A9
AEY 41 W AA-HF HAS W F IAF
Yt M-FAL UFG | GTHT FIFIR
i faatg ¥ ‘ffaed feed ww
sfear’ | agrmT geRre wmdl warfd
faeedr & aff &1 ugary wHR A
fo Far & o g o 99 9 e
¥ % g & A gwR g9 b fawe
Tl AT BAE AL WY & onan)

TF [T IR I ARAT E )
zfagre 1 am &) greg ¥ fay &
YA W AATHAT HedAT FY ArAw
# foar & gewe 7 qr femr,
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[# foz =7z &)
afer 39 @y ¥ HUA wWE
AT Ar FX W F foarsit ) w7
I F WA o ¥ 9 foar, 99
¥ oWz osaw ¥ §2 9, IAW
QI A A B R gR & Al
G AT FA 4T FE F T BT
YIET ALY, ALAT A § &, AW ¥
gy a0 faardr 1w
T, SR wgge fear S dst I
qI¥ -7 9% W U M &, BT A
I JFAAT 7 FT THF, A AT, A0X
AT FFRT o FE HZT § HuA) B
T W HY T T W OHAAT §
& & ot wA F A F oury o
ECCC I T (1 T B

Sy grgutfad: WO T HGAT
g At wed qvg aadr faar

=Y fuq war AU WA BE F
Wi ag T A F AT A L e
& sRigr o1 yesr T4 ¥ AT B
WIAT 1 A8 qraw FF G 7)1 gfrae
uifedt s gards & 9@ F wqaifas
g7 ®r famw g g, faare aTAr
&1 4g g W, AFT I WW )
EIEXE S I fc - TR £
UT gFiweHT AT gL, wWiw 7 g H
X H FA Toar &1 wd w1 fFaaz
well ) ugh e 93 gg ¥ & waAr
wFrgar g v sgiwaT gt ¥, @di
#, ufsfar % feadr g g€ &
9 Fgin & oo W oAd @ <
g1 @ 78 us dar wgq. & fv faa
F 6 H Ied@ w& &1 wdr Fowa
He gfeamm & fyag & 48 dar
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HIZATY IT 9T FZT AT FY ABCE
a1 T 9F Fral T YAT A BIP I
¥ Ay At v@d dr Fagz AR
143 fafan weds Ga1 3¢ A7 &
TG At w8 IO 1943 F FMA
§ grara w0 w4t @@ d9r e
agt 3 fufsa dm wa ¥ we 97
oIT T8GRI Hire §1 9g zfrgra
FoFrr g1 A IR F OAFET WS
w1 142 AT 145 falraw @@
WISt FT %) WT W A 50 wftaq
anr a5 wr @ F Ay Foroow
B # owmy '@ fr o P
gy & AT T3 Ad qHacEr 0
gy ugg § w% faw wdf & S
fr grav wifgg an A § 37 I
Fr o wfad & Af wEA FZN
Himd wg At A @ oagt 45 g §
3¢ & wgwr g 5 4 T oaEl W
gars wal Wt & o=y 3 fF %A
FEAT H AT A A IA BN AN
a1 & 9% @y ¥ qfea w1 a0/
g IT F AT FET IG 1T T4 9
faare w3

MR. DEPUTY CHAIRMAN: The de-
bate on the Motion is over, completed,
and tomorrow the hon, Prime Minis-
ter will reply 1o the debate at 5 P.M,

YT B BOTIE FA 11 INHF
‘& fvqg cafms w1 @ &

The House then adjourned
at twenty~threc minutes past
seven of the clock till eleven
_of the clock on Friday, the
2nd March, 1984.



